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and Rural Water Supply Department, Lucknow, along with the
compiled data from 20 districts.

Through 1"{\ W}G""lf’
Date: 28.05.2025 \
Place: New Delhi
PRIYANKA SWAMI
ADVOCATE

Standing Counsel for STATE, Uttar Pradesh
F-13, JANGPURA, NEW DELHI 110014
E-mail:advprivankaswami@ gmail.com
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Sr— (IA NO 340/2022, MA NO 872/2018, MA NO 875/2014, MA NO 480/2018)

M. C. MEHTA ...APPLICANT
VERSUS
UNION OF INDIA & ORS. ...RESPONDENTS

‘ ADDITIONAL AFFIDAVIT ON BEHALF OF THE SECRETARY,

\e:sn (?:‘:"m‘éﬁ:‘%}YIRONMENT FOREST & CLIMATE CHANGE DEPARTMENT,
TE OF UTTAR PRADESH IN COMPLIANCE TO THE ORDER

~95;; cDATED 02.05.2025 ALONGWITH THE SUPPORTING AFFIDAVIT.

MOST RESPECTFULLY SHOWETH

I, Sushant Sharma, S/o Late Hari Chand, aged about 54 years, presently posted

as Secretary, Environment, Forest & Climate Change Department, State of

Uttar Pradesh, do hereby solemnly affirm and state an oath as under:

1. That the Hon’ble National Green Tribunal has passed an Order dated
02.05.2025 in the matter of Original Application No. 200/2014 M.C. Mehta
Vs Union of India & Ors. The Executive part of the order is as follows-

$F\£ .

AMBRISH KUMAR. o |
ADVOCATE & NOTARY -0 Learned AAG submits that information has been sought

Vill. Devi Ganj, Anaiya
&dampur. Janubi, Lucknow

2% 5 2N not provided the specific information, therefore, the meeting
was again held on 30.04.2025. She has prayed for further two

weeks to file the affidavit of Secretary, Environment, Forest and

from the District level, but the District Level Authorities have
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Climate Change, State of U.P. giving complete particulars as
required in the table quoted above with full details of drains
falling in river Ganga in those Districts and specific timeline
with date, month and year by which the drain will be tapped
and the flowing of untreated sewage from that drain to river
Ganga or its tributaries will be completely stopped.

7. The prayer is accepted and further two weeks’ time granted
to the Secretary, Environment, Forest and Climate Change to
file the affidavit keeping in view the observations made

22

above. ...

2. That in compliance with the said directions of this Hon’ble Tribunal, a
communication bearing letter no. N.G.T.-344/81-7- 2025-43(Parya)/2014
T.C.-3 dated 08.05.2025 was issued by the deponent to the Principal
Secretary, Namami Gange and Rural Water Supply Department,

‘Government of Uttar Pradesh, whereby the requisite information was

2IAR,
Q/‘—\\ sought. A copy of the said letter dated 08.05.2025 is annexed herewith and

rouma!
“‘*‘ﬂ y™Y \marked as Annexure No.-1.

T mL\I“ ' _

-3 ‘?hat Further, the Department of Environment, Forest and Climate Change,
g ' Govt. of UP has organized meeting with the concerned departments under
the Chairmanship of Chief Secretary, Govt. of UP on 14.05.2025 for
furnishing information in the prescribed format as defined by Hon'ble
Tribunal and fixing responsibility for the districts in question. In the said
meeting it was decided that the Executive Engineer, U.P. Jal Nigam
(Urban/Rural) of the concerned district will be ‘Responsible Officer’
for execution and timely completion of the works proposed for tapping and
treatment of sewage. copy of the minutes of the meeting dated 14.05.2025 is

annexed herewith and marked as Annexure No.-2.

(.
- AMBRISH KUMAR
- A DV )( H‘L & NO lf‘"\RY
Vitl. \ean( “any, h nalya
aAdampur. Janubi. Lucknow

26Ny


2


41624

4. That in response to the Department of Environment, Forest and Climate
of U.P. dated 08.05.2025,

Additional Project Director, State Mission for Clean Ganga, Namami Gange

Change Department, Govt. letter the
and Rural Water Supply Department, Lucknow, vide letter dated
26.05.2025has provided detailed information for all 20 districts. The copy
of said letter dated 26.05.2025along with details of districts is collectively
annexed herewith and marked as Annexure No.-3.The information as per

the format circulated by the Hon'ble Tribunal in the order dated 02.05.2025

has been provided in respect of all the 20 districts and is given in the above
annexure. The details of the sub-annexurespertainingtoconcerned districts is

tabulated as under:

~ ADVOCATE & NOTA.RY
vill. Devi Ganj, Anaiya
Adampur Janubi. Lucknow

T S 2y

& | D L4 Number of | Number of TL“‘““'T".M gaP_Pi';g NAME AND
fo Nocis ANEXUTe | Drains Drains ey gl DESIGNATION OF
N SAAEEE B Tapped Untapped e e Responsible Officer
e functional
P E“*ﬂ\ 1. Shri Mohit Chak,
‘/j.’/xx"_’ ,'-_;L_ﬁ.fﬁ;f . 1. River 1. River Project Manager, Ganga
ftf;" %/ - P \"\““‘_‘ ' Ganga (11 Ganga (6 Pollution Control Unit,
/ ke i \ Tapped) Untapped Tendering is under UP Jal Nigam (Rural),
| % A"""ﬁ;: & Nty Kanur 2. River & 1 notto | progress which will take | Kanpur Nagar.
eosii Sadal, L h”n‘@ np 3A Pandu (4 be taped) 04 months after which
\ o \ % No. 31 ba;,xowl/ag%r Tapped & 2 2. River project will be 2. Shri Vishal Singh,
. ) N /Oy Partially Pandu (3 completed in 18 months | Executive Engineer,
X 5//-._\‘.._ T Tapped) Untapped) Ganga Pollution Control
eI Y \28 Unit, UP Jal Nigam
ssgeferr (Urban), Kanpur Nagar.
1.Smt Tulika
Prasad,Executive
Engineer, UP Jal Nigam
31.12.2027 & (Urban), Fatehpur
2. | Fatehpur 3B 0 N 31.12.2028 2. Shri Anurag Gautam,
Executive Engineer, UP
Jal Nigam (Rural),
Fatehpur
39 Tapped Shri Ashish Kumar
. . S 06.12.2025 Singh, Project Manager,
Vaanast 3C (%3 Paré'a”y 0 03.05.2026 UP Jal Nigam (Rural),
appe Varanasi
Cur_rent[y Untapped Shri Md. Ayaz Khan,
s are un‘der‘ Executive Engineer, UP
Mirzapur 3D 19 08 Bioremediation done by . ’
. . Jal Nigam (Urban),
Nagar Palika Parishad .
: Mirzapur
Mirzapur.
2 ins - 3
23 drains - 31.07.2025 Shri Piyush Maurya,
(household . .
. g Executive Engineer, UP
Ghazipur 3E 0 35 connectivity) Jal Nigam (Urban)
09 drains - 30.06.2026 | & 18 :
03 drains - timeline can P
R .
_~ AMBRISH KUMAR
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Timeline for Tapping

S. District Annexure Nimberaf - Numberof Remaining Drains/ NAME AND
Drains Drains . DESIGNATION OF
No. Name 0 Tapped Untapped AT the STE Responsible Officer
functional
be given after
sanctioning of project
Shri Piyush Maurya,
. Executive Engineer, UP
6. | Ballia 3F 0 01 31.05.2025 Jal Nigam (Urban),
Ballia
Shri Akash Tyagi,
Executive Engineer, UP
7. | Sambhal 3G 0 0 - Jal Nigam (Ugban),
Sambbhal
1. Shri Mohit Verma,
Executive Engineer, UP
Jal Nigam (Urban),
04 drains - do not kst
require STP at present . : .
8. | Meerut 3H 0 08 | 02 drains - 10.02.2027 O
02 drains - timeline not xoject Manager,
. Namami Gange,
grven Muzaffarnagar Unit, UP
Jal Nigam (Rural),
Meerut
1. Shri Mohit Verma,
Executive Engineer, UP
DPR submitted to Jal | 12 igam (Urban),
. o . Baghpat
3] 04 01 ngaln, Timeline will be
gtven aﬁ er approval of 2. Shri Amit Kumar
the project Verma, Executive
Engineer, Jal Nigam
(Rural), Baghpat
Shri Ashish Kumar,
Process of procuring Execgtive Enginecr, UP
land under process o ngam (Rural), /
10. | Chandauli 3] 0 02 . . > Project Manager, Ganga
Timeline - 24 months . .
) Pollution Control Unit,
aftericndering UP Jal Nigam (Rural),
Chandauli
Shri Md. Ayaz Khan,
04 drains - 30.06.2028 Executive Engineer, UP
HL. | Sonbhada 3K ¢ 19 15 drains - 31.12.2028 | Jal Nigam (Urban),
Sonbhadra
Shri Ziaul Haq,
12. | Mau 3L 0 13 31.03.2028 Engineer, UP Jal Nigam
(Urban), Mau
Sant Shri Ashish Kumar
- Up to 24 months after Singh, Project Manager,
13| Ravidas M ) u teﬁdering UP%al Niéam (Rural),
Nagar Varanasi
Er. Ashish Kumar
Singh, Project Manager,
14 | Jaunpur 3N 14 0 All drains are tapped Ganga Pollution Control
9\ . Unit, UP Jal Nigam
e (Rural), Varanasi
. AMBRISH KUMAR

ADVOCATE & NOTARY
Vill. Devi Ganj, Anaiya
Adampur Janubi. Lucknew

28-5.

v
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iSH KUMAR
AMBR E & NOTA_RY
Ganj, Analya
adampur, Janubi. Lucknow

ADVOCAT
Vill. Devi

U § .2

\l_‘—

Timeline for Tapping
J
S. District Annexure Numb-er ot l\umb.er o Remaining Drains/ Aoty i
Drains Drains . DESIGNATION OF
N0 e s Tapped Untapped Making the STP Responsible Officer
PP PP functional ponsi !
16 drains not proposed | Shri Ziaul Hagq,
for tapping, timeline for | Executive Engineer, UP
15 | sz part 30 o H4 remaining drains - Jal Nigam (Urban),
31.03.2028 Azamgarh
02 drains — already 1, Shri -Panka_] Kumar,
. Executive Engineer,
funetional Construction Division
03 drains - 31.03.2026 . ’
< ) UP Jal Nigam (Urban),
07 drains - 2 years & 6 Gorakhour
16. | Gorakhpur 3P 26 20 months after DPR oraxtipu
approvaland 2. Shri Akhil Anand
08 drains - timeline to .
. Verma, Executive
be decided after land : :
allotment Engineer, Jal Nigam
(Rural), Gorakhpur
Shri Anoop Singh,
o 3 years after DPR Executive Engineer, UP
17 | Dsotia 3Q 0 Ee approval Jal Nigam (Urban),
Deoria
1. Shri Utkarsh
Srivastava, Executive
06 (Tapping Out of 06 (tapping under Engineer, UP J.al Nigam
. . (Urban), Kushinagar
_ 4wl8, | Kushinagar 3R under 10 progress) 04 drains — 5 Shri
A progress) 31.12.2025 ST G SHar,
7 F‘- \ ) T Executive Engineer, UP
/ '%‘:?f"—‘h N Jal Nigam (Rural),
- Y .
AR Kushinagar
[ A TI#Ra Y Shri Anoop Singh,
E e 3 years after DPR Executive Engineer, UP
| Tk Hedpg Lubs : >
\ ~ \ R No “:F%ﬁ\.é&ﬁ}a@ganj 38 ¢ 2 approval Jal Nigam (Urban),
O, JQ Deoria
V2NN EE 02 drains — 31.12.2026 | 1. Shri Ashutosh Yadav,
’ QF 1) ¢ 13 drains — 30.04.2026 | Executive Engineer, UP
s SRS 07 drains — 31.07.2026 Jal Nigam (Urban),
: 02 drains - BoD load is | Prayagraj
20. | Prayagra) 3T >4 oL very less bioremediation | 2.Shri S.S. Parmar,
is done Executive Engineer, UP
03 drains-tapping is not | Jal Nigam (Rural),
required Prayagraj
5. That the present affidavit on behalf of the State of Uttar Pradesh is being
submitted before this Hon’ble Tribunal for kind perusal and consideration. It
is most respectfully submitted that the contents of this affidavit are based on
the official information and records received from the respectiyg district-
level officers and departments of all 20 districts concerned.
e\ L
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VERIFICATION

Verified on solemn affirmation

41627

NOTARY
2 228 this uedw.dday—of

NOTARY

2025, that the contents of the foregoing affidavit are true and correct to the best

of my knowledge and based on official records and no part of it is false and

nothing material has been concealed therefrom.

W2

AMBRISH

VIR AR g
BRISH KUMAR
ADVOCATE g NOTARY
Viil. Devi Ganj Anni
Ades evi Ganj, Anaiys
<im

pUr. Janudbi, LUCKnow

A\ N2

' ot
depor®
kmd%“& peiore ™

who hes

2SN

DEPONENT
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81-7005(099)/254/2020-07 -U{ATAT, &1 U4 Solary WAa= 4 1 628 1/956483/2025

Annexure-1

TR Y WEA
TR, aa v Faarg aiade HegT-7
HEAT- TeAosllodlo-344 /81-7-2025-43(qal) /2014 Eodre-3
aa@as: GAw: 0 7, 2025
vaE ufaa,
FAfH I v awaor SeqfS faswr,
oo

puar g NI warsl, gurd 3fawar, @e vdosodle, 7E Reeh & §-Ad ux Rai®
02.05.2025 (AT HePA) H HIeDT TA I PUC BY, ToGd ATH F A9 BT I
¢ & @re audm e #RYawor, a8 Reeh & R Original Application No. 200/2014 (1A. No.
340/2022, M.A. No. 872/2018, 875/2014 & 480/2018) M.C. Mehta Versus Union of India & Ors.
e 02.05.2025 # Ao TP e wWAFUT, yua dro, 7 e & wwer gaad &g
g v o o, Bredt 20 el - @A SR, wdER, aord, faetgR, wmshgr, afen,
AT, IS, AUA, GE, WEHE, AF, TG {AGH SR, FAR, HoHE, ANER, R,
PWMTIR, FATSIIS Td YIRS G0 W HJared RoE v gaaean o R w forr amr an

39 wa9 A Furd 3gwar g [Aaaq 3ad ww T § -

However, upon careful perusal, the Hon'ble Tribunal observed that the timelines submitted by
the said districts do not reflect the actual ground situation and are vague and lacking in
precision. The Hon'ble Tribunal has categorically directed that ali the above-mentioned 20
districts shall file revised timelines afresh, clearly indicating the ground reality, specific and
measurable milestones, and definitive dates of completion in strict conformity with the earlier

orders passed by the Hon'ble Tribunal.

It is pertinent to mention that non-compliance with the present direction within a period of two
weeks shall result in the Secretary, Department of Environment, being held personally liable
and prosecuted in accordance with the binding directions of the Hor'ble Supreme Court of
India in the case of Paryavaran Suraksha Samiti vs. Union of India, (2017) 5 SCC 326.

Furthermore, the Hon'ble Tribunal has clarified that the Secretary, Department of
Environment, is vested with the authority to initiate suitable proceedings against the
concerned officers and District Magistrates for dereliction of duty and failure to furnish

factually correct and complete compliance reports as mandated.”

36d & gyiva 3w fadel @ FEd @ g aome seues gafa &a awr @i
wafa oren sfeft o e el 3k & & dafe samden afee w@ & @ Y aa
@ e e an ¥ swd 3w aw off Jua swa o ¥ R geard $ alua ame wiiwwer
U A R RwrgEr af@e & a1 ad §afla R/ auy-uy # fAfefda Regit w
e Jam giFAfad ael R -
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81-7005(099)/ 254 /2020-07-U{AERY], & Td SAAary] Wi 4 1 629 1/956483/2025

1. Sewage Disposal System,
2. Total Number of Drains (Tapped and Untapped) Discharging into Rivers or Water
Bodies, and
3. Definitive Timeline for Completion and Operationalization of the Sewage Treatment
Plants (STPs) so as to fully address the environmental concerns raised.
2- W HEY A HGUY ¥ 6 FUA WREATS 0T # Rew 02.05.2025 F RFutia gaad &
3UqAd Ao Haor g R 72 RAEwFER saa Fagyt sRa aifda guard gafe sauet @
Wod A §U FAfRa ®U A dafler o & WY wA@or, a9 g Feary uRadd [T, oo
WHF (Email-envsection7@gmail. com} Td Felo UgHUT ATF0T 1%, @5 (Email-ms@uppceb.in)
& dde SUAGY HA B FUC DY
SoEiEd § 6 WA yaRoT @Ad 29.05.2025 @ gAArs ¥ gdeE &1 3@ ¥g IR

AT EAAE T Y A/ afdd gEead @afra §u @ waie 9 F @y uug F e
2 A IR RAdd Fai9a HIUSN & @l Hg: s gEtheid Y@id vd @Agagdr HoRg

gl

HoldAth-gUh|
Signed by o
Anil Kumar ( S 9
Date: 08-05-2025 06:25:29 2 !

vfafal-Raafaf@a & quard v mawgs mdad 3g uRa -

1- g e waral, |ardl yfaddr, tHesfedle, 78 faweh
2- ey #fya, 3oye ygmur fAusvr a2, swas & 3@ By & @y INg & weee ag &
Ao HAFOT g0 TR I & Fqued A wfEa, gAawer, g va Forarg ufada e, sogo
B IR @ S 6 AT A ATY-UT F HOET AU T FAAATNT WHS B ST HA
st gAfRg & @& Fue |

3 A, Signed by

Shailendra Kumar
CTTE T bete 08.05.2005 145406
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17985277 /2025

Annexure 2

o WHu &g 3¥awor, af faeeh st Rramdia Original Application No.
200/2014 (IA_No. 340/2022, MA_No.872/2018, MA 2014, MA_No,

ggzzgm) . C. Mehta Vgr§g§ umgn of India & Ors.& urﬂa Hio ST &

awﬁsqﬁamaiﬁiﬂﬂ?mzﬁf;ﬁh#ﬂmtl

2- dor # wdwuw wpw W@, wdiavr, a9 vd Feary ofads e,
Jofo MAA GRT HITd A A fF e TP eha 3Rpqor, a3 Reeh 3
fe=ruehe Original Application No.200/2014 (IA No. 340/2022, MA No.872/2018,
MA No. 875/2014, MA No. 480/2018) M. C. Mehta Versus Union of india & Ors. &
WRA AU A 07.04.2025 & Iqued & FEE 20 Fauel ¥ wedd
FHue & ford ve Ierd 3@l afaa vwr sar & aw @we 3w &
A ReAi® 02.05.2025 & Hwrewd & T & 3% 20 FAUEl & I wd
s edee tarve | wFaleud gaand we e g Ruifa fea ureg
W 3T HUA FTe §:-

3- ¥ A Te o Haed HIW T 6 qd F I5w A AW A Ao FRAFO
H GfEel 62 1 auy-ust & gaar ge aur QiR wsw 7 3 @9 F FRO

o HIUFIOT gIT YT T Y - & T HREeY ReAP 02.05.2025 &R
"Comprehensive and fully Compliant Affidavit" aIf&er & &g warmaf #d fas
fIFR vera ot gu gaars f T 29.05.2025 i & wl &) 3% gaard
ffy & g auy-a7 e MR F af@a frar F1ew ¥ |

4- mé&sﬁwiﬁmﬂgﬁaﬁamuommmum
e A m:

1. #o SO & I AT 07.04.2025 & WSS F FAA 20
FAUEl H Ucdd Fede &g oaue & HAerd Hi¥Aear, sodo S e
@I/ areion) @ gFfcua oi@oans / @at & [Auita gagda &

T Ll m v v VI VI
Name|District/Town |If tapped| Quantity {STP to which| Status | Status | Timeline [Timeline for
of . or of the drain is |of land]of funds for completing
Drain untapped; sewage | proposed to [allottediprovided| making the
discharge be for STP] for the | the STP | household
d from | connected STP {functional|connectivity]
the drain |after tapping to that STP
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21-7005(099) 254/ 2020-07- KR, & T4 oAy TREA 4 1 63 1 1/965277 /2025

Feddld quT B0 S ¥ Sawerdl wwrd arfda e s
(FdarY - 7 @ va At Segfd R
/ 300 St fAIH (FeTi g /amaiuT))
2. o ¥y & Ry ffFw 02.05.2025 A fe¥ W uwww A
uwzoa?ma?aﬁrz{amtﬁmﬁmﬁrrmwmmcﬁ
faarar, Sogo gy AW A UARV, I Td FAAry uR@da R,
SoQo AWHA @ 03 o & Uy FOd Ty, rad fF Ao 3Rwwor &
AUY-UF THAY & A A o TH! F9u¢ TR J HeTensad do
ufasme R w® IRFE & e [REY By 73 5 gowo & wgw &
e ot gaa 3@ WEe # Ruia gaaaf & aem sudsy &0
& S|

(FATE - AR 979 vd o ST s
/ Sofe S fatH (F@ardig /araior))
3. AR I TF WA FTAG [AHET, Solo MTF gIW 3UTeY DUy
TR 3UNE FEAN F YR W gIeRv], 9 vd ey aRada [T,
Zolo MAA g Ao HRAFIOT # AUY-UF FHF ¥ AT B gU genelt
A gfata & sl

(Prdarg - gEtaRer, a4 vd
Stererg uRadsr [, sege omea)

3% o/ BEa & wy Yo wuwgag wAE gl

HoAG- T |

Digitally signed by
ANIL KUMAR

D3:33:16 0 TR GoC )
uAE wiRa|
AT USYU A
TEaReT, 9 O Seary aRade 3HgHeT-7
HEA-UA.M.A.- 2 48/81-7-2025-43(wdf) /2014 A.3.-3
a@as: Raiw: )& 7E, 2028

ufafef-feafof@a & gEard vd smaas Fdad &g ORa:-

- ¥R #A&F @iRg / vHE afg, R @ew / JAfd @ v gl sergfd
, Targ va S AT R, soyge wrad|

2- U HLA o1 A& AR Qsraneget, sodo WHA]

3- yaey fAges, Soge S fAorH (AR /arAT), FEAS|
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81-7605(099)/254/2020-07-TERYI, 441 v siwary ofemder 4 1 6 32 1/965277 /2025

4- ety / 3reaet e oo Hﬁﬁ% AR TR, Fegy, AYoRN, ety
- ISR, R, TS, A, A9, dSiel, HiaHg, #AF, W&, AR, nSe,
MEQ, afid, FAPR, AU, TR, Soyo
5- T Wi, Soyo yewur 0T @i, "]
6- IS WIEd| ‘
, | 3T 3. Digitally signed by
s BHAiLENDRA KUMAR
27 Bate: 18-05-2025
I 150152
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M—HG'I-‘)@?@' 72015 ﬁ%
" Annexure-3

oI Grafers, Sodo —mm_gﬂf_ﬂ‘i—m .

Toe /e 2028

TS 05 /907 TETAMA TN

[ 3,
Wi,
FOW0 |
‘Qriginal Application No.

fiva Rva—w U TRa afrewr, ¢ e ¥ RERE
200/2014 (1A No. 340/2022,M.A. No. 872/2018 MA NO. 8754:;4%%'“3::%;;’13
M.C Mehta Versus of India & Ors. qIiRE #o ﬁ‘ 3
Rei® 02052025 & SFure @ W oY T Afa, 9o%o TR
f&ie14.05.2025 ammamﬁma%wm

T Yo W Tm AE-S0N0 @ ux U@ 681 /2so/w.w‘%ﬁ.‘§ﬁ.-21‘5"/ g
frim 20052025 UE wAfawe, 99 Q6 WA qRada T Ty w60 g m
368 / 81—7~2025—43(qd) /2014 €3 feAlF 18.05.2025 T daf ey WA W .
Rras werd ¥ G Wt 20 SHORl (AR TR g, PRI TR,

e & MR fEFIG 07.042025

mﬁ,m,w)gmm‘wﬁmo _
on e e, [ose B

i 02052025 @ arqurer # PeiRa yr W
N qﬁaﬁ?mfa‘ﬂﬂ F1 3-AF envsection? @gmail-com

Fird—apd@smegup.org; TR T Tl Sy
w@ g Eaw A F e ms@uppch.in TR STEET FRM W BT e fapar T <nl

mwﬁmﬁm,aouoaﬁwﬁﬁzomqﬁﬁ | > AR W W g
et ufa memwﬁaﬁ?Waﬁé—ﬁa envsection7 @gmail.com @W
fig=or 4 @7 29 ms@uppcb.in W%ﬁﬂﬁﬁ%,wﬁﬁmwmdﬁ@%gwa?

e 21
A @ —SqOai T aR | , et
e

vRIfR — Prafifed o gaird @ amavs s oy M|
1. mﬂﬁawﬁnﬁwmmﬁﬁw TOWO THA |
2w W, qateRer a9 T4 Srerarg aRas R Soso IR |

Efm”g 3, URGreT FIRYE, U9 WES T eE-90%0, T |

FR R Fys
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DISTRICT NAME: KANPUR NAGAR

41634

MC MEHTA Vs Uol
0.A. No. 200 Of 2014
STATE OF UTTAR PRADESH

Ganga River:-
Sl.| Name of Drain | Distric| Tapped | Quantity of STP/Land/Fund Timeline Timeline for
N t/Tow or Sewage |STP to which the drain is proposed to be |Status of |Status of for making completing the
o. n Untappe | discharge connected after tapping land funds the STP household
d from the allotted |provided functional | connectivity to that
Drain for STP __ |for the STP STP
. . Discharge goes to 130 & 43 MLD STP Jajmau(Existing STPis e . To be done by U. P. Jal
1 .
Permiya Drain Kanpur Tapped 6.38 STP) existing STP is existing | STP functional Nigam (Urban)
2 |Sisamau Drain (A+B) Kanpur Tapped 140.00 Discharge goes to 130 & 43 MLD STP Jajmau(Existing STP.ls STP is existing | STP functional To be. done by U. P. Jal
STP) existing Nigam (Urban)
3 | Tefco Drain Kanpur Tapped 043 Discharge goes to 130 & 43 MLD STP Jajmau(Existing S'.l‘Plls STP is existing | STP functional To be. done by U. P. Jal
STP) existing Nigam (Urban)
4 |Parmat Drain Kanpur Tapped 178 Discharge goes to 130 & 43 MLD STP Jajmau(Existing S'.I‘Plls STP i existing | STP functional To be. done by U. P. Jal
STP) existing Nigam (Urban)
5 |Muir Mill Drain Kanpur Tapped 6.50 Discharge goes to 130 & 43 MLD STP Jajmau(Existing STP.ls STP is existing | STP functional To be. done by U. P. Jal
STP) existing Nigam (Urban)
6 [Police Line Drain Kanpur Tapped 0.79 Discharge goes to 130 & 43 MLD STP Jajmau(Existing STP.ls STP is existing | STP functional To be. done by U. P. Jal
STP) existing Nigam (Urban)
. . Discharge goes to 130 & 43 MLD STP Jajmau(Existing STPis e . To be done by U. P. Jal
7 .
Jail Drain Kanpur Tapped 1.22 STP) existing STP is existing | STP functional Nigam (Urban)
. Discharge goes to 130 & 43 MLD STP Jajmau(Existing STPis - . To be done by U. P. Jal
8 |Guptar Ghat Drain Kanpur Tapped 2.38 STP) existing STP is existing | STP functional Nigam (Urban)
Sheetla  Bazar  Drain Discharge goes to 130 & 43 MLD STP Jajmau(Existing STPis e . To be done by U. P. Jal
9 .
(Bangali ghat Drain) Kanpur Tapped 5.75 STP) existing STP is existing | STP functional Nigam (Urban)
10 |Budhiya Ghat Drain Kanpur Tapped 2.34 Discharge goes to 130 & 43 MLD STP Jajmau(Existing STP.ls STP is existing | STP functional To be. done by U. P. Jal
STP) existing Nigam (Urban)
. . Discharge goes to 130 & 43 MLD STP Jajmau(Existing STPis e . To be done by U. P. Jal
11 .
Wazidpur Drain Kanpur Tapped 7.68 STP) existing STP is existing | STP functional Nigam (Urban)
. STPis . _— . To be done by U. P. Jal
12 |[Rameshwar ghat Drain Kanpur | Untapped 2.94 130 + 43 MLD STP, Jajmau (Existing STP) existing STP is existing | STP functional Nigam (Urban)
i . The DPR for tapping of untapped drains of Kanpur STP is . L i To be done by U. P. Jal
13 |Rani ghat Drain Kanpur | Untapped 2.39 City has been approved by NMCG, New Delhi vide existing STP is existing | STP functional Nigam (Urban)
. their letter no. Pr-12012/21/2020-TECH1 STP is L . To be done by U. P. Jal
14 | Gola ghat Drain Kanpur | Untapped 1.79 NMCG(Comp. No.: 263215) dated 02.05.2025. The existing STP is existing | STP functional Nigam (Urban)
) ) tendering process is under progress which will be STP is . . To be done by U. P. Jal
15 |Satti Chaura Drain Kanpur | Untapped 1.37 completed within 4 months after which project existing STP is existing | STP functional Nigam (Urban)
. . completion period is 18 months. At present Bio STPis . _— . To be done by U. P. Jal
16 |Maiskar Drain Kanpur | Untapped 110 remediation at these drains is done by Kanpur Nagar [ _existing STP is existing | STP functional Nigam (Urban)
17 |Dabka Drain Kanpur | Untapped 2.14 Nigam. STP,ls STP is existing | STP functional To be. done by U. P.Jal
existing Nigam (Urban)
18 | Air force Drain Kanpur Not to be 0.00 Not to be tapped
tapped

Project Manager
Ganga Pollution Control Unit
U.P. Jal Nigam(Rural), Kanpur
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DISTRICT NAME: KANPUR NAGAR

41635

MC MEHTA Vs Uol
0.A. No. 200 Of 2014
STATE OF UTTAR PRADESH

Pandu River:-
Sl.| Name of Drain |Distric| Tapped | Quantity of STP/Land/Fund Timeline Timeline for
N t/Tow or Sewage |STP to which the drain is proposed to be|Status of |Status of for making completing the
o. n Untappe | discharge connected after tapping land funds the STP household
d from the allotted |provided functional | connectivity to that
Drain for STP __ |for the STP STP
. Discharge goes to 210 MLD STP Bingawan | STPis STPis STP To be done by U. P. Jal
1 |COD Drain Kanpur| Tapped 8.81 (Existing STP) existing existing functional Nigam (Urban)
) Panki Drain Kanour| Tapped 550 Discharge goes to 30 MLD STP Panka STPis STPis STP To be done by U. P. Jal
(Thermal power A) P PP ) (Existing STP) existing existing functional Nigam (Urban)
3 Panki Drain Kanpur| Tapped 750 Discharge goes to 30 MLD STP Panka STPis STPis STP To be done by U. P. Jal
(Thermal power B) P pp ) (Existing STP) existing existing functional Nigam (Urban)
. Discharge goes to 30 MLD STP Panka STPis STPis STP To be done by U. P. Jal
4 |ICI Drain Kanpur| Tapped 9-50 (Existing STP) existing existing functional Nigam (Urban)
210 MLD STP Bingawan (Existing STP)
) Partially The DPR for tapping of untapped drains of| STP is STPis STP To be done by U. P. Jal
> |Ganda Drain Kanpur Tapped 42.93 Kanpur City has been approved by NMCG, | existing existing | functional Nigam (Urban)
New Delhi vide their letter no. Pr-
12012/21/2020-TECH1 NMCG(Comp. No.:
263215) dated 02.05.2025. The tendering
. Partially process is under progress which will be STP is STP is STP To be done by U. P. Jal
6 |Halwa Khanda Drain | Kanpur Tapped 1502 completed within 4 months after which existing existing functional Nigam (Urban)
project completion period is 18 months.
210 MLD STP Bingawan (Existing STP)
. The DPR for tapping of untapped drains of| STPis STPis STP To be done by U. P. Jal
7 |Arra Drain Kanpur| Untapped 5.00 Kanpur City has been approved by NMCG, | existing existing functional Nigam (Urban)
New Delhi vide their letter no. Pr-
12012/21/2020-TECH1 NMCG(Comp. No.: . .
8 [Sagarpuri Drain Kanpur | Untapped 3.00 263215) dated 02.05.2025. The tendering STP_IS STP.IS STP To be_ done by U. P. Jal
. . . existing existing functional Nigam (Urban)
process is under progress which will be
completed within 4 months after which
project completion period is 18 months. At| STPis STP is STP To be done by U. P. Jal
9 | Transport Nagar Kanpur | Untapped 4.22 present Bio remediation at these drainsis | existing existing functional Nigam (Urban)

done bv Kanpur Nagar Nigam

Project Manager

Ganga Pollution Control Unit
U.P. Jal Nigam(Rural), Kanpur
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41636

OFFICE OF THE EXECUTIVE ENGINEER CONSTRUCTION DIVISION U.P. JAL NIGAM (URBAN) FATEHPUR

DISTRICT NAME - Fatehpur
The information be provided in the following tabulated form:

MC MEHTA vs. UOI
OA. NO. 200 OF 2014

STATE OF UTTAR PRADESH

1 Il 11 v \' Vi Vil
Name of Drain | District/ | If tapped | Quantity STP to which the drain Status of Status of funds Timeline for | Timeline for
Town or of sewage is proposed to be land provided for the making the completing
untapped | discharge | connected after tapping | allotted for STP STP the
d from the STP functional household
drain connectivity
to that STP
Nauwabag To sFatehpur | Untapped 10.53 MLD | Sewerage Network Scheme | Available at | Total Sanction Cost | 31.12.2028 31.12.2028
Lodhiganj Proposed including Madaripur Rs. 293.36 Cr.
(Madaripur Kala) 36 MLD STP kala GO Done for
123.40 Sewer Network. Rs. 47.39 Cr.
1&D Work not included in first Dated 25.10.2023
stage.
Muswapur Nala | Fatehpur/ Untapped 7.0 MLD 7 MLD STP Proposed under | Available at | Total Sanction Cost | 31.12.2027 -
Khaga SBM 2.0 Shahjadpur | Rs. 17.31Cr
& Pakka Nala Khaga, GO Done for
Rs. 6.06 Cr.
Dated 04.02.2025

Executive Engineer

Construction Division

UP. Jal Nigam (Urban) Falshpr {2)
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DISTRICT NAME- VARANASI
The information be provided in the following tabulated form:

41637

MC MEHTA vs. UOI
OA. No. 200 OF 2014
STATE OF UTTAR PRADESH

uantity of Sewage " . Timeline for completin,
S. 2 s Q, Y 6 STP/STP to which the drain is proposed to be connected FUND/Status of funds Timeline for making the STP P 8
Name of Drain District/Town | Tapped or Untapped | discharge from the . LAND/Status of Land allotted for STP i _ the household
No. ) after tapping provided for the STP functional e 3
Drain (MLD) connectivity to that STP
! . Commisioned Project; STP under
Balua Ghat Drain Varanasi Tapped 0.13 Tapped to 10 MLD STP at Ramnagar Not Applicable Not Applicable oam
Commisioned Project; STP under
2 |Shakti Ghat Drain Varanasi Tapped 0.4 Tapped to 10 MLD STP at Ramnagar Not Applicable Not Applicable 08M ! ==
Commisioned Project; STP under
3 |Salotri Ghat Drain Varanasi Tapped 0.34 Tapped to 10 MLD STP at Ramnagar Not Applicable Not Applicable SaM !
) . ) Commisioned Project; STP under
4 |Hanuman Ghat Drain |Varanasi Tapped 0.09 Tapped to 10 MLD STP at Ramnagar Not Applicable Not Applicable e -—
3 . ) . Commisioned Project; STP under
5 |Rambag Ghat Drain Varanasi Tapped 8.2 Tapped to 10 MLD STP at Ramnagar Not Applicable Not Applicable O8M -—
Partially tapped to 50 MLD Ramana STP. Construction of Funds Allocated (INR
6 |Assi/ Nagwa Drain " i partially Tanged 78 additional 55 MLD STP is sanctioned vide AA&ES dated e i Lo T 308.09 Cr)-under 6-Dec-2025
ssi, a Drai aranas a a . -Dec-. -
J HiLsRe 19.10.2022. Overall Progress is 63%. The drain is currently Namami Gange
under treatment through Advance Oxidation Process program
2 . Funds Allocated (INR
Partially tapped to 50 MLD Ramana STP. Construction of 308,09 Cr)-und
? -under
7 |Nakkha Drain Varanasi Partially Tapped 5 additional 55 MLD STP is sanctioned vide AA&ES dated Allotted. STP under Construction " iGan 6-Dec-2025 -
ama e
19.10.2022. Overall Progress is 63%. 4
program
Sa Ghat G isioned Project; STP under
8 s 2 Varanasi Tapped 1.17 Tapped to 50 MLD STP at Ramana _|Not Applicable Not Applicable e SRS 3 -
Drain & O&M
Commisioned Project; STP under
9 |[Shivala Drain Varanasi Tapped S Tapped to 80 MLD STP at Deenapur to River Ganga Not Applicable Not Applicable oW : ! ==
|Commisioned Project; STP under
10 |Harishchandra Drain  |Varanasi Tapped 2.5 Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable O ! -
5 . Commisioned Project; STP under
11 |Mansarovar Drain Varanasi Tapped 4.5 Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable o -
Commisioned Project; STP under
12 |Pandey Ghat Drain Varanasi Tapped Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable ORM L —
Commisioned Project; STP under
13 |Dr. R. P. Ghat Drain Varanasi Tapped 30 Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable o&M 2 e A -
Commisioned Project; STP und
14 [Meer Ghat Drain Varanasi Tapped Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable R S UES £ =
: 3 Commisioned Project; STP under
15 |Lalita Ghat Drain Varanasi Tapped Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable oM —
C d Project; STP und
16 |Jalasen Ghat Drain Varanasi Tapped 4.5 Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable o(;r:ﬂmmone IEs neer -
Manikarnika Ghat ; Y Commisioned Project; STP under
17 B Varanasi Tapped Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable -
Drain 0&M
Commisioned Project; STP under
18 |[Sankatha Ghat Drain  |Varanasi Tapped Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable OZTA }
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41638

Commisioned Project;

STP under

19 |Mehta Ghat Drain Varanasi Tapped Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable ST -
- 5 ~ , Commisioned Project; STP under
20 |Ram Ghat Drain Varanasi Tapped Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable 0&M ==
h Ghat Col i d Project; STP und;
21 PanF SRS Varanasi Tapped 1.5 Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable b el & -
Drain O&M
. 1 . Commisioned Project; STP under
22 |Brahma Ghat Drain Varanasi Tapped Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable O&M ==
. ; = Commisioned Project; STP under
23 |Lal Ghat Drain Varanasi Tapped Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable &M =
Commisioned Project; STP under
24 |Trilochan Ghat Drain  |Varanasi Tapped 4.5 Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable o8 ) —
N , . Commisioned Project; STP under
25 |Teliya Drain Varanasi Tapped 2.8 Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable O&M =
2 . . . 3 Commisioned Project; STP under
26 |Bhainsasur Drain Varanasi Tapped 0.4 Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable GaM =
Rajghat Drain Commisioned Project; STP under
27 e Varanasi Tapped 0.2 Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable J =
(small) O&M
Rajghat Drain/Rajghat Commisioned Project; STP under
28 18 X _/ SIERS Varanasi Tapped 0 Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable ! —_
Outfall/Khirkiya 0O&M
Ghatwari Mata Mandi
Biaih (Srl_ ba :) SR Funds Allocated (INR 3981 House connection
ujaba
29 e ! Varanasi Untapped Proposed to be tapped to Sujabad STP Land Allocated at Sujabad 96.17 Cr) Under 3-May-2026 proposed to be completed
AMRUT 2.0 by 03-05-2026
Shayar Mata Mandi &=
v
D a_ya;s ,as d)an L Funds Allocated (INR 3981 House connection
rain (Sujaba
30 ! Varanasi Untapped Proposed to be tapped to Sujabad STP Land Allocated at Sujabad 96.17 Cr) Under 3-May-2026 proposed to be completed
AMRUT 2.1 by 03-05-2026
s 5 - 3 . Commisioned Project; STP under
31 |Phulwariya Drain Varanasi Tapped 7.6 Tapped to 140 MLD STP at Deenapur Not Applicable Not Applicable o -
Commis d Project; STP under
32 |Sadar Bazar Drain Varanasi Tapped 2 Tapped to 140 MLD STP at Deenapur Not Applicable Not Applicable San ik : -
7 . Commisioned Project; STP under
33 |Raja Bazar Drain Varanasi Tapped 0.1 Tapped to 140 MLD STP at Deenapur Not Applicable Not Applicable o&M —
. ] i’ Commisioned Project; STP under
34 |Nakkhi Ghat Drain Varanasi Tapped 0.1 Tapped to 140 MLD STP at Deenapur Not Applicable . Not Applicable SR =
Partially tapped to 120 MLD STP at Goithaha. [ .
r ¢ " 5 X Commisioned Project; STP under
35 |Narokhar Drain Varanasi Partially Tapped 75 DPR for Construction of effluent line to discharge effluent of ORI -
Goitaha STP to river Varuna is submitted to NMCG. S
Not Applicable To be alloted
. L Commisioned Project; STP under
36 |Sarang Talab Drain Varanasi Tapped 1.5 Tapped to 140 MLD STP at Deenapur Not Applicable Not Applicable e =
Tapped to 140 MLD STP at Deenapur (Interim Measure). The =
S : - i 4 1 . Commisioned Project; STP under
37 |Nai Basti Varanasi Tapped 3 flow will reach Goithaha 120 MLD STP once the entire Trans- [Not Applicable Not Applicable &M ==
Yamuna area is covered by Sewerage Network.
N . " ! Commisioned Project; STP under
38 |Teliya Bag Drain Varanasi Tapped 18 Tapped to 140 MLD STP at Deenapur Not Applicable Not Applicable ORM
Tapped to 140 MLD STP at Deenapur (Interim Measure). The =
g [ " ' Commisioned Project; STP under
39 |Central Jail Drain Varanasi Tapped 6.5 flow will reach Goithaha 120 MLD STP once the entire Trans- [Not Applicable Not Applicable SN -
Yamuna area is covered by Sewerage Network.
Tapped to 140 MLD STP at Deenapur (Interim Measure). The .
C d P t; STP und
40 |Ordely Bazar Drain Varanasi Tapped 7 flow will reach Goithaha 120 MLD STP once the entire Trans- [Not Applicable Not Applicable PR R spesh ==

Yamuna area is covered by Sewerage Network.

O&M
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41639

Tapped to 140 MLD STP at Deenapur (Interim Measure). The

Commisioned Project; STP under

41 |Chamrautha Drain Varanasi Tapped 1.5 flow will reach Goithaha 120 MLD STP once the entire Trans- [Not Applicable Not Applicable e -
Yamuna area is covered by Sewerage Network.
Tapped to 140 MLD STP at Deenapur (Interim Measure). The = .
; y - 3 p = g Commisioned Project; STP under
42 |Khajury Colony Drain (Varanasi Tapped 1.5 flow will reach Goithaha 120 MLD STP once the entire Trans- |Not Applicable Not Applicable &N 5
Yamuna area is covered by Sewerage Network.
Tapped to 140 MLD STP at Deenapur (Interim Measure). The i .
. . . . . . . Commisioned Project; STP under
43 |Banaras Drain No.-5 Varanasi Tapped 1 flow will reach Goithaha 120 MLD STP once the entire Trans- |Not Applicable Not Applicable Sari -
Yamuna area is covered by Sewerage Network.
Tapped to 140 MLD STP at Deenapur (Interim Measure). The o -
) . . 1 . : i Commisioned Project; STP under
44 |HukulganjDrain Varanasi Tapped 2.5 flow will reach Goithaha 120 MLD STP once the entire Trans- |Not Applicable Not Applicable &N —
Yamuna area is covered by Sewerage Network.
Funds Allocated (INR
X 1&D and Treatment works for Durga Drain (Sewerage Government land is not available. The (
Durga/Daniyal/ Lohta s L . 3 - i . - 4 274.31 Cr)-under 3
45 Varanasi Untapped 37, District-1V), Varanasi (60 MLD STP) is Sanctioned vide AA&ES|Process of procuring private land is 21 months after tendering process -

Drain

dated 06-03-2025

under progress.

Namami Gange
program

NOTE: 13 drains of River Varuna were tapped by UP Irrigation Deptt through Interceptor sewer pipe line, of which 07 drains are overflowing due to maintenance and handing over issue with Varanasi Nagar Nigam. Meeting was held under chairmanship of Chief Secretary
GoUP on 19.12.2024 wherein Nagar Nigam has been instructed to take hand over of this sewer line. Process for Handing over is initiated.

R
Jolo aaqil:jﬁ (amfier), ATt
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DISTRICT NAME- MIRZAPUR
The information be provided in the following tabulated form:

41640

MC MEHTA vs. UOI

OA. No. 200 OF 2014
STATE OF UTTAR PRADESH

Quantity of Sewage

STP/STP to which the drain is

S. No. Name of Drain | District/Town Tapped or discharge from the proposed to be connected after LAND/Status of Land allotted FUND-/Status of funds |Timeline for m.aklng the Timeline for cor.n!:letlng the
Untapped ) ) for STP provided for the STP STP functional household connectivity to that STP
Drain (MLD) tapping
1 2 3 4 5 6 7 8 9 10
" Mirzapur,
1 B|sund?xrpur Nagar Palika Untapped 1.58 8.5 MLD STP Bisunderpur Completed Completed Operational Related area household connected
Drain . to Sewer Network
Parishad
Mirzapur,
2 Hanumgnghat Nagar Palika Untapped 0.68 8.5 MLD STP Bisunderpur Completed Completed Operational Related area household connected
Drain . to Sewer Network
Parishad
Mirzapur,
3 Public club Drain| Nagar Palika Tapped 0.6 8.5 MLD STP Bisunderpur Completed Completed Operational Related area household connected
. to Sewer Network
Parishad
. Mirzapur,
4 Barahm|l|ah Nagar Palika Tapped 0.39 8.5 MLD STP Bisunderpur Completed Completed Operational Related area household connected
Drain . to Sewer Network
Parishad
I Mirzapur,
5 D|str|ct!udge Nagar Palika Tapped 04 8.5 MLD STP Bisunderpur Completed Completed Operational Related area household connected
Drain . to Sewer Network
Parishad
Mirzapur,
6 Lift cannal Drain | Nagar Palika Tapped 04 8.5 MLD STP Bisunderpur Completed Completed Operational Related area household connected
. to Sewer Network
Parishad
i Mirzapur,
7 Imgatlon'colony Nagar Palika Tapped 0.03 8.5 MLD STP Bisunderpur Completed Completed Operational Related area household connected
Drain . to Sewer Network
Parishad
Mirzapur,
8 Morcthhar Nagar Palika Tapped 1.64 8.5 MLD STP Bisunderpur Completed Completed Operational Related area household connected
Drain . to Sewer Network
Parishad
. Mirzapur,
9 Ghoreshahld Nagar Palika Tapped 5 8.5 MLD STP Bisunderpur Completed Completed Operational Related area household connected
Drain . to Sewer Network
Parishad
Mirzapur,
10 konia Nagar Palika Tapped 0.02 22.5 MLD STP Pakka Pokhara Completed Completed Operational Related area household connected
. to Sewer Network
Parishad
Mirzapur, Related area household connected
11 Balaji temple Nagar Palika Untapped 22 22.5 MLD STP Pakka Pokhara Completed Completed Operational
. to Sewer Network
Parishad
Mirzapur, Related area household connected
12 Chorawa Nagar Palika Untapped 0.25 22.5 MLD STP Pakka Pokhara Completed Completed Operational
. to Sewer Network
Parishad
Mirzapur, Related area household connected
13 Kachari Drain | Nagar Palika Tapped 1.2 22.5 MLD STP Pakka Pokhara Completed Completed Operational
Parishad to Sewer Network
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41641

o Related area household connected
14 Oliyar Nagar Palika Tapped 0.31 22.5 MLD STP Pakka Pokhara Completed Completed Operational
) to Sewer Network
Parishad
Mirzapur,
15 Sundar Nagar Palika Tapped 024 22.5 MLD STP Pakka Pokhara Completed Completed Operational Related area household connected
) to Sewer Network
Parishad
Mirzapur,
16 Badali Nagar Palika Tapped 039 22.5 MLD STP Pakka Pokhara Completed Completed Operational Related area household connected
) to Sewer Network
Parishad
Mirzapur,
17 Narghat | Nagar Palika Tapped 078 22.5 MLD STP Pakka Pokhara Completed Completed Operational Related area household connected
) to Sewer Network
Parishad
Mirzapur,
18 Khandawa | Nagar Palika Tapped 9.42 22.5 MLD STP Pakka Pokhara Completed Completed Operational Related area household connected
) to Sewer Network
Parishad
Mirzapur,
19 Basvariya Drain | Nagar Palika Tapped 1.13 07 MLD STP vindhyanchal Completed Completed Operational Related area household connected
) to Sewer Network
Parishad
. Mirzapur,
20 DlwanGhat new Nagar Palika Untapped 0.02 07 MLD STP vindhyanchal Completed Completed Operational Related area household connected
Drain ) to Sewer Network
Parishad
Mirzapur,
21 BalthaFKaCha Nagar Palika Untapped 0.01 07 MLD STP vindhyanchal Completed Completed Operational Related area household connected
Drain ) to Sewer Network
Parishad
Mirzapur,
22 Malhaya Drain | Nagar Palika Untapped 0.27 07 MLD STP vindhyanchal Completed Completed Operational Related area household connected
) to Sewer Network
Parishad
Patengra Mirzapur,
23 (manasarovar) | Nagar Palika Untapped 0.74 07 MLD STP vindhyanchal Completed Completed Operational Related area household connected
. ) to Sewer Network
Drain Parishad
. Mirzapur,
24 D|wanGhat old Nagar Palika Tapped 0.1 07 MLD STP vindhyanchal Completed Completed Operational Related area household connected
Drain : to Sewer Network
Parishad
Mirzapur,
25 Balughat'Pakka Nagar Palika Tapped 0.17 07 MLD STP vindhyanchal Completed Completed Operational Related area household connected
Drain : to Sewer Network
Parishad
Mirzapur,
26 Parasuram Drain| Nagar Palika Tapped 1.39 07 MLD STP vindhyanchal Completed Completed Operational Related area household connected
. to Sewer Network
Parishad
Mirzapur,
27 Gudara Drain | Nagar Palika Tapped 0.2 07 MLD STP vindhyanchal Completed Completed Operational Related area household connected
Parishad to Sewer Network

Remark: Currently Untapped drains are under Bioremediation done by Nagar Palika Parishad Mirzapur.

Construction
U.P.Jal N

\\_ﬁ‘!/ {

Executive Engineer

Mirzapur
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41642

ULB-Nagar Palika Parishad Chunar, Mirzapur

MC Mehta Vs O.A. No. 200 of 2014 State of Uttar Pradesh
[ STP/Land/Fund
Quantity Of Timeline for
Ta Sewe STP to which Status of Completing
. pped or
S.N. Name Of Drain Town Untapped discharge | thedrainis | Statusof | funds |Timeline for the
from the proposed to land provided | makingthe | household
Drain (in | be connected | allotted | forthe STP Connectivity
MLD after tapping | for STP STP functional | to that STP
1 Santoshi Mata Mandir Nala Chunar |Untapped 0.125 STPis not Land Not | Fund Not | No Timeline | No Timeline
2 Post Office South Nala Note- By placing 0.393 proposed Allotted Allotted | determined determined
3 Post Office North Nala iron mesh-on the 0.335
Nishadraj Park Nala, mouth of all drains. 0.068
4 Gangeshwarnath Solid waste is )
5 Balughat Nala prevented from 0.085
6 Belbir Ghat Nala flowing into the 0.042
7 Chaura Mata Mandir Nala Ganga and the 0.125
8 Kashiram Awas Nala water coming out 0.377
9 Nagarpur Nala of the mesh is 0.091
10 Tekaur Nagarpur Nala purified through 0.100
11 Bharpur Trimuhani Nala bioremediation 0.134
12 Saddupur Naipurwa Nala process and release 0.960
13 Pashu Chikitsalay Nala into the Ganga. 0.126
14 Nagar Palika Nala 0.224
15 Pared Ground Nala 0.300
Hre— TR uifereT gReg gaAR WHiaTa @t 15 el R TRIRFHSTIE &7 1 o™ g§RT W AT O 6 8 |
h Qoo 22X

Executive Officer
Nagar Palika Parishad Chunar

Mirzapur
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MC MEHTA VS UOI
OA NO. 200 OF 2014
STATE OF UTTAR PRADESH

DISTRICT NAME-GHAZIPUR
The information be provided in the following tabulated form.

I _ II m v \% VI VIl
Name of Drain | District/ | Iftapped | Quantity of | STP to which the Status of | Statusof | Timeline | Timeline for completing the household
Town of sewage drain is proposed land funds for funds connectivity to the STP
untapped | discharged to be connected allotted provided provided
from the after tapping for STP for the for the
drain STP STP
functional
1 2 3 4 5 6 7 8 9 -
Anzahi Ghat Ghazipur | Untapped 3.910 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to be
Drain MLD capacity is . completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 Nos. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0 share are received the connection work
program. Thus, will be completed within two months.
there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos.
tapping of drains No scheme for balance sewer line and
after completion. house connection is approved yet. The
balance works will be completed in two
) _years after the approval.
Steamer Ghat | Ghazipur | Untapped 3.241 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to be
Drain MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0
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progtam. Thus,
there will be no

share are received the connection work
will be completed within two months.

requirement for Total Household: 23932 Nos.
tapping of drains Total balance households: 13049 Nos. No
after completion. scheme for balance sewer line and house
connection is approved yet. The balance
works will be completed in two years after
| B ok the approval.
Collector Ghat | Ghazipur | Untapped 3.141 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to be
Drain MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0 share are received the connection work
program. Thus, will be completed within two months.
there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
the approval.
Dadari Ghat Ghazipur | Untapped 3.233 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to be
Drain MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0 share are received the connection work
program. Thus, will be completed within two months.
there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house

after completion.

connection is approved yet. The balance
works will be completed in two years after
the approval.
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Sai Mgndir Ghazipur | Untapped 3.119 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to  be
Drain MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon 2s the funds for the municipal
under AMRUT 2.0 share are received the connection work
program. Thus, will be completed within two months.
there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved vet. The balance
works will be completed in two years after
the approval.
DM Bangla Ghazipur | Untapped 3.141 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to be
Drain MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection tc be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the finds for the municipal share,
under progress as soon as the finds for the municipal
under AMRUT 2.0 share are received the connection work
program. Thus, will be completed within two months.
there will be no Total Household: 23532 Nos.
requirement for Total balance households: 15049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
the approval.
Bada Mahadevi | Ghazipur | Untapped 3.910 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to  be
(Gorabazar) MLD capacity is completed by 31* July, 2025. Sewer
Drain operation under network length is 104.64 km. Total

Namami Gange
Program. Work is

Household connection to be provided
covered by sewer line 10883 No. Jal

Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the mumicipal share,
under progress as soon as the funds for the municipal
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under AMRUT 2.0 share are received the connection work
program. Thus, will be completed within two months.
there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house

after completion.

connection is approved yet. The balance
works will be completed in two years after
the approval.

Chhota Ghazipur | Untapped 1.270 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to  be
Mahadeva MLD capacity is completed by 31" July, 2025. Sewer
(Adarsh Bazar) operation under network length is 104.64 km. Total
Drain Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0 share are received the connection work
program. Thus, will be completed within two months.
there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
the approval. SEE R
Harijan Basti Ghazipur | Untapped 0.020 Note- STP of 21 Completed | Completed | Operational | Household - sewer connection to be

Drain

MLD capacity is
operation under
Namami Gange
Program. Work is
Sewer Network and
house connections is
under progress
under AMRUT 2.0
program. Thus,
there will be no
requirement for
tapping of drains
after completion.

completed by 31% July, 2025. Sewer
network length is 104.64 km. Total
Household connection to be provided
covered by sewer line 10883 No. Jal
Nigam (Urban) Ghazipur has not yet
received the funds for the municipal share,
as soon as the funds for the municipal
share are received the connection work
will be completed within two months.
Total Household: 23932 Nos.

Total balance households: 13049 Nos. No |.

scheme for balance sewer line and house
connection is approved yet. The balance
works will be completed in two years after
the approval, /
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Rui Mandi Ghazipur | Untapped 0.018 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to be
Drain MLD capacity is completed by 31% July, 2025, Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program, Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0 share are received the connection work
program. Thus, will be completed within two months.
there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
) the approval.
Posta Ghat Ghazipur | Untapped 0.027 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to be
Drain MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0 share are received the comnection work
program. Thus, will be completed within two months.
there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
the approval. : i
Navapura Ghat | Ghazipur | Untapped 0.018 Note- STP of 21 Completed | Completed | Operational | Household - sewer connection to be
Drain MLD capacity is

operation under
Namami Gange
Program. Work is
Sewer Network and
house connections is
under progress

completed by 31% July, 2025. Sewer
network length is 104.64 km. Total
Household connection to be provided
covered by sewer line 10883 No. Jal
Nigam (Urban) Ghazipur has not yet
received the funds for the municipal share,
as soon as the funds for the municipal
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under AMRUT 2.0
program. Thus,
there will be no

share are received the connection work
will be completed within two months.
Total Household: 23932 Nos.

Total balance households: 13049 Nos. No

requirement for
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
o o the approval.

Opium Factory | Ghazipur | Untapped 0.018 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to be
Colony Drain MLD capacity is completed by 31T July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0 share are received the connection work

program. Thus, will be completed within two months.
there will be no Total Household: 23932 Nos. .
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after

I I N the approval.

Peer Nagar Ghazipur | Untapped 0.027 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to be
Drain MLD capacity is completed by 31% July, 2025. Sewer

operation under
Namami Gange
Program. Work is
Sewer Network and
house connections is
under progress
under AMRUT 2.0
program. Thus,
there will be no
requirement for
tapping of drains
after completion.

network length is 104.64 km. Total
Household connection to be provided
covered by sewer line 10883 No. Jal
Nigam (Urban) Ghazipur has not yet
received the funds for the municipal share,
as soon as the funds for the municipal
share are received the connection work
will be completed within two months,
Total Household: 23932 Nos,

Total balance households: 13049 Nos. No
scheme for balance sewer line and house
connection is approved yet. The balance
works will be completed in two years after
the approval.
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Shamsha_n Ghat | Ghazipur | Untapped 0.103 Note- STP of 21 | Completed | Completed | Operational | Household sewer connection to be
Drain MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0 share are received the connection work
program. Thus, will be completed within two months.
there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
- . i the approval.
Budha Ghazipur | Untapped 0.049 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to be
Mahadeva Drain MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0 share are received the connection work |
program. Thus, will be completed within two months.
there will be no Total Household: 23932 Nos. ‘
requirement for Total balance households: 13049 Nos. N
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
the approval.
Mugalpura Ghazipur | Untapped 0.027 Note- STP of 21 Completed | Completed | Operational | Household - sewer connection to be
Drain MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total

Namami Gange
Program. Work is

Household connection to be provided
covered by sewer line 10883 No. Jal

Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as. soon as the funds for the municipal
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under AMRUT 2.0
program. Thus,
there will be no
requirement for

tapping of drains
after completion.

share are received the connection work
will be completed within two months.
Total Household: 23932 Nos.

Total balance households: 13049 Nos. No
scheme for balance sewer line and house
connection is approved yet. The balance
works will be completed in two years after

L ol o : the approval.
Khldakl. Ghat Ghazipur | Untapped 0.025 Note- STP of 21 Completed | Completed | Operational | Household ~sewer connection to be
Drain MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the finds for the municipal
under AMRUT 2.0 share are received the connection work
program. Thus, will be completed within two months.
there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
the approval. 5
Tedi Bazar Ghazipur | Untapped 0.025 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to be
Drain

MLD capacity is
operation under
Namami Gange
Program. Work is
Sewer Network and
house connections is
under progress
under AMRUT 2.0
program. Thus,
there will be no
requirement for
tapping of drains
after completion,

completed by 31% July, 2025. Sewer
network length is 104.64 km. Total
Household connection to be provided
covered by sewer line 10883 No. Jal
Nigam (Urban) Ghazipur has not yet
received the funds for the municipal share,
as soon as the funds for the municipal
share are received the connection work
will be completed within two months.
Total Household: 23932 Nos.

Total balance households: 13049 Nos. No
scheme for balance sewer line and house
connection is approved yet. The balance
works will be completed in two years after
the approval.
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Cheetnath Ghat | Ghazipur

Deai hazipur | Untapped 0.686 Note- STP of 21 | Completed | Completed | Operational | Household sewer connection to be
MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0 share are received the connection work

program. Thus, will be completed within two months.

there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
i i the approval.

Gola Ghat Drain | Ghazipur | Untapped |  0.102 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to be
MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided

Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0 share are received the connection work

program. Thus, will be completed within two months.

there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
s the approval.

Maksud Ghat Ghazipur | Untapped 0.018 Note- STP of 21 Completed | Completed | Operational Household sewer connection to ' be
Drain MLD capacity is completed by 31% July, 2025. Sewer
operation under network - length is 104.64 km. Total

Namami Gange
Program. Work is

Household connection to be provided
covered by sewer line 10883 No. Jal
Nigam (Urban) Ghazipur has not yet

Sewer Network and
house connections is received the funds for the municipal share,
L under progress " as soon as the funds for the municipal
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under AMRUT 2.0
program. Thus,
there will be no

share are received the connection work
will be completed within two months.
Total Household: 23932 Nos.

requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
; n : the approval. i
Mallah Basti Ghazipur | Untapped 0.020 Note- STP of 21 | Completed | Completed | Operational | Household sewer connection to be
(Sikandarpur) MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0 share are received the connection work
program. Thus, will be completed within two months,
there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
the approval. :
Kapura Ghat Zamania | Untapped 2.9 Bioremidiation by | No Project | No Project | No Project | Timeline can be given only after approval
Drain Nagar Palika Planned Planned | Planned for | and sanction of project. ‘
Kankadawa Zamania | Untapped 1.2 Parishad, Zamania | for Sewer | for Sewer Sewer
Ghat Drain Network Network Network
Gorwa Drain Zamania | Untapped 2.7 and STP and STP and STP
No project
Bioremediation by Land is planned
Kolhua Ghat NP Untapped 0.9 Nagar Panchayat not for Sewer Jun, 26 Jun, 26
Nala Saidpur Saidpur available | Network
and STP
No project
Bioremediation by Land is planned
Rang Mahal N, Untapped 0.8 Nagar Panchayat not for Sewer | Jun, 26 Jun, 26
Ghat Nala Saidpur Saidpur available | Network
and STP
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No project [
NP Bioremediation by Land is planned
Ram Ghat Nala Saidpur Untapped 0.8 Nagar Panchayat not for Sewer Jun, 26 Jun, 26
Saidpur available | Network
and STP
No project
Mahabir Ghat N ) Bioremediation by Land is planned
Nala Saidpur Untapped 0.5 Nagar l.’nnchaym not for Sewer Jun, 26 Jun, 26
| Saidpur available | Network
f and STP
No project
Ssncat Ghst NP Bioremediation by Land is planned
N Said Untapped 0.6 Nagar Panchayat not for Sewer Jun, 26 Jun, 26
Nal Saidpur g :
Saidpur available | Network
— and STP
No project
NP Bioremediation by Land is planned
Pakka Ghat Nala Sa} Tt Untapped 1.0 Nagar Panchayat not for Sewer Jun, 26 Jun, 26
P Saidpur available | Network
and STP
No project
- Bioremediation by Land is planned
Bug};:?,i: ?:e‘ SaIi:liP Untapped 0.6 Nagar Panchayat not for Sewer Jun, 26 Jun, 26
: pur Saidpur available | Network
and STP
No project
NP Bioremediation by Land is planned
Kot Ghat Nala Saidpii Untapped 0.9 Nagar Panchayat not for Sewer Jun, 26 Jun, 26
P Saidpur available Network
and STP
No project
NP Bioremediation by Land is planned
Jauharganj Nala Saidpur Untapped 0.7 Nagar Panchayat not for Sewer Jun, 26 Jun, 26
p Saidpur available | Network
and STP

(AT
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MC MEHTA Vs Uol 0.A. No46h@f3dka state of Uttar Pradesh

District Name: Ballia

NPP

enumeran S;'ATUS OE TAPPED_/UNTAPPED/PARTIALLY TAPPED DRAINS- Below is the complete tabular data

sewage di n? at 1?‘ drain in Ballia (Ganga Side), specifying it is untapped. The table also includes the quantity of
g€ discharge in MLD, the STP connection (if any) the timeline, and land/funding details (where applicable).

| ?gm? l D"‘S‘““/ i Tapped | Quantity TP/ [ LaND/ FUND Timeline | Timeline for completing
‘ otbran | town | or of STP to which the drainis | Statusofland | Status of for the household
| ! Untapped | Sewage proposed to be connected allotted for funds making connectivity to that STP
l‘ discharge after tapping STP provided for the STP
from the d the STP functional
Drain
(MLD)
S.No 1- 1] 1L V. \ : + VI ! : vii
1 Katha! Ballia Untapped 14.67 HouseHolds are to be Land, 0.948 Ha Funds 31 May- DPR for household conections
Drain connected through sewer lines allocated in amounting to 2025 (14342 households) against
to under construction 20 MLD Chhodhar Rs. 23.95Cr previously |aid sewerline of
STP at Chhodhar. Currently the village. STP INR are 58 Kms is submitted for
drain is treated through Bio is under allocated for approval and is targeted to be
Remediation method by Nagar construction. STP under completed by 31 December
Palika Parishad Ballia. The AMRUT 2.0 2026. PFR for balance sewer
Households will get connected program and laying and household
to this STP through Sewer sanctioned connections is already
Network.The six drains vide G.O No.- submitted and will be
bringing sewage ta Kathal 190/AMRUT- completed in two years from
Drain is being treated through 2.0/Nau-S- date of approval (Approval.
Bio Remediation Method. 2023 dated Awaited)
26.09.2023

(Elaboration: The above.table shows that Kathal drain leading to the Ganga river in Ballia is untapped. The STP
referenced in the table. (20 MLD STP at in Chhodhar village) is under construction under the AMRUT 2.0 program and
sanctioned vide G.0 No.-190/AMRUT-2.0/Nau-5-2023 dated 26.09.2023.)

v
%‘W Exechv\ Engineer 3 3

afore wi# w

aform

Consiruction Division
U.P Jai Nigam (Urbam)Batia
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Sewage Disposal System.

3
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| Total Number of Drains (Tapped

and Untapped) Discharging into
Rivers or Water Bodies, and
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Definitive Timeline for Completion
and Operationalization of the
Sewage Treatment Plants [STPs) so
as to fully  address the
environmental concerns raised.
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41656

DISTRICT GANGA COMMITTEE, MEERUT

Information in compliance of Hon’ble NGT order dated 02.05.2025 regarding MC Mehta Vs UOI & Ors case no OA 200/2014

| | 1] \Y) \' Vi Vil
Name of District/To | If tapped of | Quantity of STP to which the Status of land Status of Timeline for Timeline for
Drain wn untapped sewage drain is proposed allotted for STP funds funds provided completing
discharged to be connected provided for for the STP the
from the after tapping the STP functional household
drain connectivity
to the STP
1 2 3 4 5 6 7 8 9
Abu Nala-1 Meerut Untapped 39.22 MLD One STP of 65 Identification in Land identification for 1&D and Household
Meerut MLD is proposed Process by Jal STP work Under process connectivity
under Namami Nigam & Nagar is not
Gange scheme. Nigam required.
Abu Nala-2 Meerut Untapped 145.73 MLD
Meerut
STP of 220 MLD is Allocated, under 10.02.2027
sanctioned under Land identified at 690.71 cr. construction
Namami Gange Kamalpur, Meerut
scheme for this
drain.
Odeon Meerut Untapped 161.73 MLD
Drain
Meerut
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Sardhana
Drain

Meerut

Untapped

10 MLD

Constructed
wetland
Management
system has been
proposed for this
drain by irrigation
department in
consultation with
Prof CR Babu from
Delhi  University
and CPCB.

Land is not 8.21cr. Proposal being Household
required for this forwarded to connectivity
treatment, SMCG Lucknow is not
because the UP, after required.

suggested approval timline

treatment will be will be decided.

implemented in

sardhana drain
itself

Chhuiya
Nala

Hapur

Untapped

2.5MLD

Normally does not
carry enough
water in district
Meerut. This drain
remains dry at
various places,
hence STP is not
required at
present.

This Drain does not require STP at Present

Chetawala
Nala

Hastinapur

Untapped

21.6 MLD

Clear and
achieving norms
(Passing through

wetland)

This Drain does not require STP at Present
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Kinauni Bahsuma Untapped 0 Normally remains This Drain does not require STP at Present
Nala (NPP) dry.
Saini Nala Saini Untapped Acknowledged by | This Drain does not require STP at Present. Working on CETP proposal
2.8 MLD CPCB to Establish is underway at CPCB. Hence at present timeline is not available.

the CETP in saini
area.

flicde
Regional Officer
U.P. Poliution Control Board
Meerut

37
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MC MEHTA vs UOI
OA. A1:18NO 200 of 2014 SATAE OF UTTAR PRADESH
DISTRICT — BAGHAPT
NAGAR PRISHAD BAGHAPT & BARAUT
| 1l I 1\ \' Vi Vil
Name of Drain District/ If tapped or Quantity of STP to which the Status of Status of Timeline for | Timeline for completing
Town untapped sewage drain is proposed to [land allotted funds making the STP the household
discharged from| be connected after for STP  |provided for| functional connectivity to that
the tapping the STP
drain STP
OFFICER'S BAGHPAT/B Tapped 1.31 MLD These drains are Household connectivity
COLONY DRAIN AGHPAT already tapped & is proposed in DPR by
BAGHPAT/B connected in I&D 14 UPJN (Urban) and
SALIGRAM DRAIN [AGHPAT Tapped 2.15 MLD MLD STP awaited for approval.
Baghpat
STP Under Operation since October,
EKTA COLONY BAGHPAT/B 2022
DRAIN AGHPAT Tapped 2.15 MLD
MIRDHANPURA BAGHPAT/B
DRAIN AGHPAT Tapped 2.99 MLD
DPR of the STP is
completed by UP-
JAL NIGAM
(Urban) on

03.12.2024 and Project cost
BARAUT DRAIN iﬁiS:AT/ B UNTAPPED 11.2 MLD subr.nitted to the ;Tlr::ed 7686.05 :\;t:rzval After approval

Chief Engineer Lakhs

Nagar UP JAL
NIGAM (Urban)
Lucknow
(:

TP T

Regional Officer BecoT/ve Ergmert
U.P. Pollution Control Board  UP T4 V1GAM] URBAN 3 8
Meerut BAGHPAT
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T 0SN0&0 aitoo |wAT—200 / 2014

S *wWa
dewage Treatment Plants (STPs) details are as follows:-

STPATP [ LAND/Statu | Fundist | [ ]
Name | DISTRIC | Tapped Qe | tednia | sofLand | stusof | Timuline _
Of T Or Sewage » ““ost'cd e nes Mu::ng {"o“l:::nlltrlng 'lr':r
Drain | TOWN | Untapp D:I’;';'r'ﬂ‘ - i ":,0;::“ The STP Jlousehold (Jonncctivltj
m »

| \ ed The Drain cnnlt;:::gd the STP I‘u::lllo To That STP
| _T CHANDA TS ETIT AR, SN (RN SO SR
| Railwa | vy py Untapp | 22.82 24 There is no sewer
| v Nala | DDU od MLD Government Month | Line Under Nagar
Nagar and is not| Fonds | After palika Parishad Pt.

vailable. allotted | Tenderi | Deendayal
45 MLD Private land is | (INR | ng Upadhayay  Nagar
STP  jdentified and | 262.78 Janpad  Chandauli
CHANDA Rauna funds allotted | Cr)- Limits. At present
Ganda | ULy pu | Untapp |9.19  |(Proposed for purchase. under there is no Action
Nala DDU ed MLD ) Process  of | Namami plan for new sewar
Nagar procuring land | Gange line. The Current
s under | program proy:cl only ensure
progress tapping of the drain.

(ULB)
TR,
Hreft g7 Sid JHT, i

4 AR |
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B U IG—T

T ] S Y.y A ————————
e

—— —
R o ) |
Quantity of sewage . o Time line for Timline For completing the
If . |
SL. No. Name of Drain District /Town ut:'zpet::r discharged from the STP which ‘h;d;a;:t::mp?sed to be| Status r;f Iasr:ialinted making the STP | household connectivity to |
| PP . connecte apping or functional that §TP |
r——1~— T
I 2 3 1 5 6 7 8 9
I Hinduari Drain
____ " Npp Sonbhadra Untapped 2.11 MLD Near Kanshi Ram Awas Alloted Jun-28 Jun-29 |
{
N o |
| Bijauli Drain Npp Sonbhadra Untapped 230 MLD Near Kanshi Ram Awas Alloted Jun-28 Jun-29 |
| 3 Darin Near Sector-03 Drain NP Obra Untapped 360 MLD Chhat Ghat Alloted Jun-28 Jun-29
L 4 Kharetiya Bhandha Drain NP Obra Untapped 066 MLD Chhat Ghat Alloted Jun-28 Jun-29
| 5 Kanshi Ram Awas Second Drain NP Ghorawal Untapped 080 MLD Kanshi Ram Awas Second (Near kall Alloted Dec 28 J Dec-29
Mandir) | | 1
|
6 GIC Field Drain NP Duddhi Untapped 020 MLD Amvar Road Near Jabar duddhi border Not Alloted Dec-28 { Dec-29 |
7 Amvar Road Drain NP Duddhi Untapped 060 MLD Amvar Road Near Jabar duddh border Not Alloted Dec-28 4 Dec-29 |
8 Jhariya Drain NP Churk Ghurma Untapped 0.60 MLD Near Karbaia Not Alloted Dec-28 |
9 Soneswar Ghat Drain NP Chopan Untapped 050 MLD Chhat Ghat Not Alloted Dec-28
10 Bajrang Ghat Drain NP Chopan Untapped 050 MLD Chhat Ghat Not Alloted Dec-28 J
11 Dala Masjid Drail NP Dala B Unt. d 090 MLD Patehra Tol Alloted Dec-28 ' ® %o W
ramn 'ala Bazar nta -
] ppe atehra Tola ote ec 08 @ 19 TF
12 Hindalco Colony Drain NP Renukoot Untapped 125 MLD Hindalco colony Near Sai Mandir Not Alloted Dec-28 g e
13 Chitanala Drain NP Pipri Untapped 1.50 MLD MuraliGadhi Not Alloted Dec-28 frifers w1 @
IFER TETH BH B
14 Pant sagar Drain NP Anpara Untapped 126 MLD Garbandha Alloted Dec-28 R T B R B
15 Parasi pokhara Drain NP Anpara Untapped 040 MLD Garbandha Alloted Dec-28 A8 J STP § Srear
16 Shiv Mandir Renusagar Drain NP Anpara Untapped 062 MLD Garbandha Alioted Dec-28 A~ gﬁ‘i 2
17 Kabua Nala Drain NP Anpara Untapped 067 MLD Garbandha Alloted Dec-28
18 Dibulganj Drain NP Anpara Untapped 1.83 MLD Garbandha Alloted Dec-28
19 Auri Drain NP Anpara Untapped 0.80 MLD Garbandha 1 Alloted Dec-28
= —= Q, ‘
o AETNEY RO

o fb"'ér—i’?rﬁ)

U.P.V.C-&.

e (T

mmm
Impn )
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41662
v

I ] 1] v Vi vii

Name of Drain District/To |If tapped or| Quantity [ STPto which | Statusof | Statusof | Timeline for | Timeline for

wn untapped of the drain is land funds making the completing
seweage [proposed to be|allotted for|provided for|STP functional | the household
discharged| connected STP the STP connectivity to
from the | after tapping that STP
drain
Pathan Tola, Mau Maunath | Untapped 1.881 STPs of Total | Unalloted |Fund alloted| March-2028 | March-2028
Bhanjan 56 MLD under

Ghoda Dalal Ki Bari-1 Untapped 5.683 Capacity are AMRUT 2.0

Khedupura Untapped 0.595 Proposed in Programme

Dhekuliya Ghat Untapped 0.843 various NPPs

Railway Bridge, Mau Untapped 1.033 under AMRUT

Ghoda Dalal Ki Bari-2 Untapped 5.690 Scheme 2.0

Belwa Ghat Untapped 1.419

Bam Ghat Untapped 7.651

Sati Ghat, Aurangabad Untapped 0.404

Nonhara, Eidgah

Navpurava Untapped 0.366

Bhiti Bridge Untapped 7.104

Ghoda Dalal Ki Bari-3 Untapped 5.570

Bhiti Wadicote Untapped 0.613
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District-Sant Ravidas Nagar, Bhadohi

DISTRICT NAME-BHADOHI
The inforimation be provided in the following tabulated form:

Information to be furnished

M.C. Mehta v

41663

before Honorable National Green Tribunal in matter of

UOL (0.A. 200/2014) Order Diaed 02.05.2025

MC MEHTA vs, UQI
OA. No. 200 OF 2014
STATE OF UTTAR PRADESH

STR/ST? to which the
tity of Th
il NameofDrain | DisticyTown | TRPPedOr qd:t: a::g ‘::::: drain is proposed to | LAND/Statusof Land | FUND{Status of funds pravided for the |Timeline for making the “”J:m‘"m' pietiog
Untapped Drain (MLD) be connected after allotted for 5TP 5TP STP functional - ivity to that TP
tapping
T 2508 S ey 4 5 & 7 SR : o 2 e W e o 1 e ol
) ; Project for 18D and construction of
1 |Dhaurahra Naly shiﬁ'ifl?p Untapped 500 17 MLD STP G"”‘sr":";lz::; able | STPs for amount 127.26 Cr. appraved ideirs i NA
under Namami Gange Program nepe
Project for 14D and construction of
; Bhadohif Gavl. land available 22 months after
2 Hai Bazaar Naia Untappad 65 17 MLD STP STPs for'amount 12726 Cr approved x N
. PP il [ x: .
Bhadohi N and allated under Namami Gange Program tendesing period
. Project for 18D and construction of
3 Rajpura Nata E!hzzan:?:‘;@ Untapped 34 5 MLD STP GOVtaFI;n:“:\lt::ﬂDnc STPs for amount 127.26 Cr. approved !2;.:;?:“"5 31?::; | N/A
urder Namami Gangs Program fing pen
i Project for 18D and consiruction of
Bhadohif Govt land available 24 manths after
% 07 27 36 €
Chaurl Nals Bhadohi NPS Untapped i IMLD STP and aliomsa STPs for amaunt. 27 26 Cr. approved sendering period NAA
under Namami Gangs Frogram |

-
Divisional Forest Oﬂ‘lcc{l\dember Secretory,

District Ganga Committee, Bhadohi

9

- F;}:Jn'*f

Folo AW R (°

gt

/

PERL]
Frier g

O

-t
District Magigtrate/ Chairman
District Ganga Cdmmittee, Bhadohi
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MC MEHTA vs. UOI
OA. No. 200 OF 2014
STATE OF UTTAR PRADESH
DISTRICT NAME- JAUNPUR
The information be provided in the following tabulated form: -

S. No. Nt Bfbiath District/Town Tapped or 3;2:2:;::;:\’::: STPZT)L::Z ‘::)hti:ehc?:n:ziendis LAND/Status of Land allotted FUND./Status of funds | Timeline for m‘aking Timeline for cor.n|'>leting the
Untapped Drain (MLD) oSGt for STP provided for the STP the STP functional household connectivity to that STP
i A = i = s 9 ‘ .
| Mufti Mohalla Drain Jaunpl;lr’/:J:unpur Tapped 08 21 MLD STP Pachhatiya Completed Completed Operational Reiicdo Ui’;ﬂpbiigam {Eirtan),
2 MaitantolsbiEa Jaunp;réJ:unpur Tapped 0.4 22 MLD STP Pachhatiya Completed Completed Operational REERE Ui’aJuar:pl\ii?am (Urban),
3 Turtipur Drain Jauanri‘rF/:J:unpur Tapped 52 23 MLD STP Pachhatiya Completed Completed Operational Redicdio UZ’aJlJar:pl\:j?am {Liban),
4 HanamanClEt Drsth Jaunpn,.\l‘réJ:unpur Tapped 186 24 MLD STP Pachhatiya Completed Completed Operational GElaiecio U?aJ:r:p'\ﬂsam (Urban);
5 Quila Mohalla Drain Jauan'\;lrF/)J:unpur Tapped 0.25 25 MLD STP Pachhatiya Completed Completed Operational RELEUE Uja‘]ﬂp'\ﬂ?am (HRan)
6 Salia Ghatibrsin Jaunp:lré);unpur Tapped 126 26 MLD STP Pachhatiya Completed Completed Operational ReEeao Ui’adjipl\iisam {Hroan);
7 RO Jaunpl,.\nlr’/’.]:unpur Tapped 141 27 MLD STP Pachhatiya Completed Completed Operational Relatsgiio U?:ﬂp"ﬂrgam (Lrban),
8 Achia DevilGhatiDrain Jaunp:r}/)d:unpur Tapped 045 28 MLD STP Pachhatiya Completed Completed Operational Related fo UljaJ;:pl\ii?am (HrBan)]
9 Katghar Drain Jaunp;réJ:unpur Tapped 197 29 MLD STP Pachhatiya Completed Completed Operational Reigtedio Uﬁa‘{i:p'\:j?am (Urban),
10 oslsohrDesin Jaunp:jr;J:unpur Tapped 0.69 30 MLD STP Pachhatiya Completed Completed Operational R elatedito Uﬁaﬁ::ﬂ?am (Urban),
1" Miyapur Drain Jaunp;r’/DJ:unpur Tapped 121 31 MLD STP Pachhatiya Completed Completed Operational Relatedity Uj;;'p'\::rgam (Uiban);
12 Haraipur Drain Jaunp:lr’/DJ:unpur Tapped 186 32 MLD STP Pachhatiya Completed Completed Operational Relatedio Ui‘aﬁ:p’\:jrgam (Erbany,
13 Sekhlpur Drain Jaunpl;jréd:unpur Tapped 107 33 MLD STP Pachhatiya Completed Completed Operational Relatedio Uiﬁ{i::i:?am (Jrban),
14 A Diain Jaunp;ré’Jsunpur Tapped 6.29 34 MLD STP Pachhatiya Completed Completed Operational fislatedito UZ’aJ:::Iuirgam (Eroan);

i fora=roT 3b1S
ao;‘:“ﬁ;g:q (m)r Wwﬂ
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MC MEHT

A vs. UOI

OA. NO. 200 OF 2014
STATE OF UTTAR PRADESH

DISTRICT NAME - AZAMGARH
The informatiqn be provided in the following tabulated form:-

A- Status of drains in Azamgarh

Sr. | Name of Drain T Pistri
No. | I District/Town [ftapped or | Quanfity | STP fo which the | Status of land | Status of  ~ Timeiine for  Timeline for
untapped of sewage | drainis proposed  aliotted for funds ‘ makingthe | completin :
f : discharge | to be connected 5Te . provided for ! 5TR the 8
! i g :;%m the | after fapping I.I:'se STP i functional housahold |
i . in Cr) : . coRmectivity
{1 T-Dharmu Naia Azamgarh Untapped gM'E-,-D) : _tothatSTP
ppe 8 Not ;_zroposed for The work of land Fund Net T Noldetermmad | Mot datermined |
| tapping search is in allotied. : .
- process _ :
2 2- Grangd Hospital Azamparh Untapped 112 Not proposed for The work of land | Fund Not Nofdelstranec Mot gemonined :
’ tapping search is in aliatted. ; ; §
- e : process : ;
3 3 Ramiopur Dev Azamgarh Untapped 0.34 Not proposed for The work of land Fund Not i Motdetstmines Mot determined
tapping search isin allotted. ; ;
process : ; :
4 4 Bageswar nagar bandha Azamgarh Untapped 244 Not proposed for The work of land | Fund Not Nol determies | Merdetermned
tapping searchis in giiotted. i
process . ok -
5 5 Nirankari Bhawan Azamgarh Untapped 1.64 Not proposed for The work of fand @ Fund Nal : Nat determined © Not detarmined
tapping search is in alintted. i
6 B- Narauli Azamgarh Untapped 1.12 - Not proposed for The work of land Fund Not Fiot determined | Notdetammined
o tapping search & in afiotted.
process
y termined | Not determined
tapped 1.38 Mol proposed for The work of iand Fund Nat Not de
7 7- Hadha Baba . Azamgarh Untapp tapping goarchisin aliotted.
' process . T Srer S it
. T DR - - A TP P Not determined
: e T T 5 Not proposed for The work of land | Fund Not Not deterrsined ;|
a 8- Rahul Nagar Madbay Azamgarh Untapped 159 tappg’:;p searchisin allotted.
process S PEEENURESE o ol
. - ined Mot determined
e - Not oged for The work of land Fund Nol Not datem
) 6. Godam ghat Azamgarh Untapped 1.8 mpp?;;"’ search Is in afotted.
PIOCeSS ) e s MMMT.MT
e _ Griaomed 1148 | ™ Not propased for Thework of land | Fund Not Naidetsanined | Not determ
10 70- Gulami ka pura Azamgarh PP tapping searchis in aliotied. vﬂ_}
~ ) process IS St
) I T S e e T
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Fagrork #9058
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T
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ELLLET

This work of sand

TE g Bt
Allestteet

T e R BB

Untapped

B0 WORK

Cand Nat Afoiag

Yiust penbrtinen

Bl SpdReet

Chigtama

 Frmsione Sene
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| proparabion in
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FiRy
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TR T i%kzwnaw Drain

: Mubarakpur

Sifriyagan

Untapped

5.24

STP Proposed SBM
28

Land Not Alistied

30,45 (By

SBM2.0)

. Progress,
L3t mb oo

BT e
e A L T : 3

“Untapped

12

STP Proposed SBM
20

Larid Mot Aliottad

218 [y
SEMZ.0)

L3 2uem

Trav

| B Kesnhar Chowk Diain

TEE i Foas Ak Marg

Mmuiiﬁ

Untapped

1.2

STF Proposed SBid

20

Land Wet Alloved

192 By

| SBMZS

| 23-Marhrd Siaked

Azamatgath

Untapped

15

STP Proposed SN
20

Land Mot Allotted

CiaETEy
| sBMz O

¢ 24 Bypast fhis Chaureha T0 Ratan, Fram

- diyanpur

Untapped

1.25

STP Proposed SBM
20

Land Not Aiottad

2.4 Sy
SBMZN

I Shud Focsen ke maken to Ratan Prajapati he

BB
Vinbaoy Mals

: 'Kaﬁgém Laiganj

Untapped

25

"S§TF Proposed SBM
20

Land Not Aliotieg

A5 By
SRM2.0)

26-Cusmizhi Cavrwr Draie

Maharadgang

EY

a Untapped

1.5

STF Proposed SEM
20

Land Mot Afnttes

T Untapped

STP Propoged SBM
2.3

¥ 58 By
3BH2 0

TET By
28N 03

i
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e - " R
27} 27-Ambedkamagar, Santkaty nagas Mehnagar Untapped 175 STP Proposad SBM Land Mot Allotted | 2.27 (By Dty )
{ Shatri Nagar, Harivanth nagar 2.0 SBMZ2.0) 31630528 : HE5 WORK) :
{' 5 :
28 28-Farahabad Thraha MNala, Tiggipur Nala, Nizamabad Untapped 1.5 STP Proposed SBM Land Not Aflotteg | 1.95 (By Date M, . :
kasha Rambla mavan Nala 20 SHM2.0) 31/03/2028 i (184 WORK) f!
i {
i : ] i
29 26-Pipal phat, Lobiva nagar pul ke pass, Belal Phoolpur Untapped 1.25 STP Proposed SBM Land NolAllotted |- 1.62 (By Date PNA
8choo! ke pass 2.0 SBMZ.0) 3110372028 | BEDWORK)
%
H i
30 30- Whudkasta Kharews mod Saraimir Untapped 2.25 STP Proposed SBM Land NotAkotied | 2.92 {By Date i ’
20 5BM2.0 i 3100372028 AT WERKS ;
k i ! J ; { ) :
3 31- Budhangur LIC Ofice Budhanpur Untapped 2,25 STP Proposed SBM Land Net Allotted 3.6 {By 5 Oate x A
A i i W
29 SBMR.9) 31032028 i {180 WORK)
|
L :
3z 32- Ward B Mishra Market o Bhaishi Jahanaganj Bazar | Untapped 235 STP Proposed SBM Land Nct Allotted 440 (By Date HIET
20 SBM2.0) 310372028 (D WORE)
ﬁ 1
g i
k] 33- Ward 16 Veer Kaura Gahani ! Martinganj Untapped 325 STP Proposed SBM Land NotAllotted } 520 (By Date MA
2.0 ’ SBMZ.0) 032028 g (18D WORK}
:
i
Total 67.46 MLD ,
L | 3

Note: By Placing iron mesh on the mouth of all drains, solid waste is prevented from flowing into the Tamsa River and the water coming out of the mesh is purified through

Zone Ward No.: 1,3,5,8,9,11,14,15,20,23

biormediation process and released into the Tamsa River. An STP of § MLD capacity has been constructed under AMRUT Yojna, connecting households of Pandey Bazzar
flowing into Tamsa River. Date 31/032028

Date 31032028

(completely} & 13,19,22,24 (partially) through an underground sewage pipeline. The treated water is discharged into Dharmu Nala

46
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B. Summary of Tapping Status

Sr. . §Wo Total T Tapped | Partially | Totat Treated Total TUntapped | Total i Totai | Total Remark ’ i
No . Tapped | Sewage of Untreated Sewage Treated % tintreated 1} |
partiaity tapped | Sewage | Generation \ (MLD) ‘ Sewage % [
| drain{MLD) of (MLD) {MLD) ! !
: l partialiy 1! !E ‘E ‘;
E \ tapped _ } i | i
i drains , ] i | L e -
1 Drains (No.s) 33 1 0 ' o 1 ] 3z 67.46 ‘[ 8 T4 - :
1] i g i
- ; | |
2 Discharge (MLD) | §7.43 4 0 i} % 0 63.46 67.46 i 4.00 i 63.46
i H H
H 1 °/ i g/ Ty
z 1 L A B L S
C: List of STPs in Azamgsarh
S.No STP Capacity (MLD) Utilisation Operational R No of T Cormpliance { Compliance
Capagity Status | Drains Status w.rt | Statuswrt
{MLD) | tappedin | Howble NGT | MOEF&CC |,
' | Vide order | norms dated |
_ i \ ! 30.04.2019 { 13102027
1 28 MLD STP Azamgarh 8 4 Operational | 1 i : !
| \ %
D: Report of the Appeliant
Nole: The appetiant has erroniously mentiched Azamgarh in the list of districts direclly located on tiver Ganaga.
Data mentioned in Appallants submission to NGT in matter of M.C. Mehta v. UOI O.A. 200 of 2014 g
Districi | Sewage Industries/MHZW BMW MEW I CAD & Legacy Waste Hotels/Ashrams \ EPZ Demarcaton (E- | Mining 1
Waste . : Flow 3
Azamgar | 17 MLD Sewage No information No Information | ‘No Information | No Information Mo Information No Information I Ne
h generated i Information
i
) ek
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Complf4@6Report

MC MEHTA vs. UOI
OA. NO. 200 OF 2014
STATE OF UTTAR PRADESH

(Order dated on 02-05-2025

DISTRICT NAME — GORAKHPUR

The required information of Gorakhpur district is presented below in a given format as:-

e
Name of Drain

District /

S Tapped Quantity STP to Status of | Status of| Timeline for| Timeline for
Nr- Town or of which the Land Funds | Making STP| completing the
0 Untapped | Sewage drain is Allotted | provided| Functional household
discharg | proposed to | for STP | for STP connectivity to
ed from be that STP
the drain| connected
after
tapping
1 Gordhaiya Tapped to
Yes Allotted Already Already
Nall Gorakl - <
alla orakhpur| Tapped 20.00 15 I\iﬁtisTP Functional Connected
Jharkhandi
Gorakhpur
2 Kudaghat Tapped to
Already
Nalla Gorakhpur | Tapped 15+5MLD STP s Allotted FAlre?dy | Conrseact)e d
Mahadev unctiona
Jharkhandi
Gorakhpur
3 Mohaddipur Gorakhpur| Tapped Tapped to 30 Yes Allotted Already Sewer line project
Power House MLD STP Functional  |yet not proposed in
Nalla Adjacent his ‘
30.00 to this area.
Gorakhpur Only I&D
Z0o0, work has been
Gorakhpur done.
4 Rafi Ahmad Gorakhpur| Tapped Tapped to 30 Yes Allotted Sewer line project
kidwai school MLD STP Already ed i
Nalla Adjacent to Functional Y€t Ot proposed in
Gorakhpur Zoo, this area.
Gorakhpur Only 1&D work
has been done.
S | Golf Ground Gorakhpur| Tapped Tapped to 30 Yes Allotted . |Sewer line project
MLD STP Already ,
Nalla : et not proposed in|
Adjacent to Functional |? proposcd iny
this area. ?
Gorakhpur Zoo, OniviED . i
CGorakhpur iy S work. |
has been done
; - ; ted | i ,
6 | Paidleyganj | Gorakhpur| Tapped Tapped to 30 Yes fllotie | Sewer line project
Nalla P PP MLD STP Already | oo
Adjacent to Functional | l propased
(his arca
‘ Gorakhpur Zoo. Onls Il \‘;
Z Gorakhpur b e
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Tapped

Nalla 0.28 Yes - Allotted MXIrE‘ud'yw 7 Alrcady
(YadavTola I5S15MLD STP IFunctional Connected
No-1) Near
Maherwa ki
Bari
Mahadev
Jharkhandi
Gorakhpur
8 | Girdharganj | Gorakhpur| Tapped 100 | Tappedto |  Yes | Allotted | Alrcady | * Already
Nalla 154+5MLD STP Functional Connected
(YadavTolaNo- Near
2) Maherwa ki
Bari
Mahadev
Jharkhandi
Gorakhpur
9 Avas Vikas | Gorakhpur| Tapped 0.20 Tapped to Yes Allotted Already Already
Kaccha Nalla 15+5MLD STP Functional Connected
Near Maherwa
ki Bari
Mahadev
Jharkhandi
Gorakhpur
10 | Vishunpurwa | Gorakhpur| Tapped 1.03 Tapped to Yes Allotted Already Already
Nalla 15+5MLD STP Functional Connected
Near Maherwa
ki Bari
Mahadev
Jharkhandi
Gorakhpur
11 Sighariva- Tapped to Yes Allotted Alread Alread
Maﬁcrwz): ki Gorakhpur | Tapped 221 15+5MLD STP Functior?al Connect)eld
Bari Near Maherwa
(Near] 5SMLD ki Bari
STP) Mahadev.
Jharkhandi
Gorakhpur
12 | Navalpurwa ] . Tapped to Yes Allotted Already Already
Nalla (Near Gorakhpur | Tapped 0.10 15+5MLD STP Functional Connected
Jalpai Mai Near Maherwa
Mandir) ki Bari
Mahadev
Jharkhandi
Gorakhpur
13 | Sahara Estate | Gorakhpur Tapped 0.65 Constructed and Maintained by Sahara Society It self
Nalla
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g | Srortakhpur | Lapped 0.17 Lapped o 30 Yo Allotted | \licad
o WIKTES
Pvilod { l ‘\“])H“. I unctional C onnected
Vi, | | Adjacent 1o
Mohadd ‘ ’
vivhaddipun Gorakhpur Zoo l
Gorakhpui ‘
|
[ 15| Shni R am| Gorakhour -
' I3 hri Rampuram Gorakhpu Lapped 01 Fapped to 30 Y es \lotted Alreads Alrcad
‘ colony drain MIDSIP Funcuonal | Connected

Adjacent to
Gorakhpur Zoo

Gorakhpur ‘
|
16 | Shrt Rampuram (i«\l'.ll\ll[\ll}: I‘;lrl'»prcdd 1003 Lapped to 30 Yes Allotted Alrcady Already ‘
colony drain-1 MIDSITP I'unctional Connected ‘
Adjacent to {
Gorakhpur Zoo [
Gorakhpur 1
{
17 | Shn Rampuram | Gorakhpur Tapped 0.03 Fapped to 30 Yes Allotted Alrcady Sewer line project ﬁ
colony drain-2 MLD STP Functional  |yet not proposed in|
Adjacent to this area |
Gorakhpur Zoo Only 1&D lr
.Gorakhpur work has been |
done ;
18 | Shn Rampuram| Gorakhpur | Tapped 0.01 Tapped to 30 Yes Allotted Already Sewer line project |
(3) colony drain MLD STP Functional  |yet not proposed in
Adjacent to this area
Gorakhpur Zoo
\Gorakhpur

Shri 5 | Only 1&D work
19 | Shri Rampuram Gorakhpur| Tapped 013 Tapped to 30 Yes Allotted Already nly vork

colony drain MLD STP Functional has been done
nearH.No.850 Adjacent to
Gorakhpur Zoo

,Gorakhpur

20 Shri Gorakhpur| Tapped 0.12 | 30 MLD STP Yes Allotted | Already | Sewer line project

Krishnapuram Adjacent to Functional yet not proposed in

Nalla Gorakhpur Zoo this area

,Gorakhpur

21 | Suraj Nagar/ |Gorakhpur| Tapped 0.12 Tapped to 30 Yes | Allotted | Alféﬁd;(

Sewer hne project

Ramnagar MLD STP Functional yet not proposed in
colony drain Adjacent to this area ’
Gorakhpur Zoo
.Gorakhpur

22 Satya Marg | Gorakhpur| Tapped 0.38 Tapped to 30  Yes Allotted Alrcady Onlv I&D work

Nalla (Near MLD STP Functional has been done
H.No.112) Adjacent to
Gorakhpur Zoo
.Gorakhpur
23 | ParhaTola drain| Gorakhpur Tapped 0.20 Tapped to 30 Yes Allotted Already Sewer line p '
near Ishrawati MLD STP Functional  |yet not proposed

] Devi Adjacent to this a
: Gorakhpur Zoo
.Gorakhpur ;

50


50


."4"""";““’: l.lP}‘m] ‘ .04 | 4”1‘6]2 Yes

Decided after t
land approval

Decided after the |

land approval

land approval

Decided after the

land approval

‘ 'I Allotted | Alrcad thn
| MLDSIP | | Punctional )
a Adjacent to 1
Gorakhpur Zoo ‘ :
; ,Gorakhpur l
!
251 Domingarh I Gorakhpur Un(apﬁcd 9.03 DSTP Govt. Land Not Decided aftes \
Nalla Proposed to be is not Alloued the land
tapped to the | available approval
‘1 44 MED STP {(Request for
1; (At Present | purchase of ‘
‘; Phyto- land through l
‘ remediation Nagar ll
Fechmique is | Nigam is !
using for under
sewage process)
treatment)
26 Bahrampur | Gorakhpur | Untapped 433 DSTP Govt. Land Not Decided after
Nalla Proposed to be| is not Allotted the land
g tapped to the | available approval
‘ 44 MLD STP |(Request for
(At Present | purchase of
Phyto- land through
. Nagar
remediation ' .
. . Nigam is
Technique is under
using for process)
sewage
treatment)
27 Illahibagh Gorakhpur | Untapped 20.61 DSTP Govt. Land Not Decided after
Nalla Proposed to be 1s not Allotted the land
tapped to the | available approval
44 MLD STP |(Request for
(At Present | purchase of
Phyto- land through
remediation Nagar
Technique is | Nigam is
using for under
sewage process)
treatment)
28 Mirzapur | Gorakhpur | Untapped 3.28 DSTP Govt. Land Not Decided after
Nalla (Proposed to be|  1s not Allotted the land
tapped to the | available approval
[ 44 MLD STP) [(Request for
! (At Present | purchase of
{ Phyto- land through
’ remediation Nagar
Technique s | Nigam is
using for under
: sewage process)
f treatment)
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| Gorakhpur | Untapped

ila ? 030 } DSTP 1 Govt Fand | Not Decided after | Decided
[ | | i(l’lx‘ﬁﬂ\(‘«’ to bel 1S nol 1 Allotted }> the land arud apy
| |
i tapped o the | avarlable | i approval

44 M1 D STP) [(Request for|
(At Present | purchase ol \

Phyto land l|||nl|)‘l|’ i

remediation Nagat | | [

Lechmque s Nigam s l "

using for under i

sewage process) : \l

treatment)

|

1

|

|

30 Basantpur - | Gorakhpur Untapped 1.76 DSTP Govt, Land Not Decided after | Decided after the
Narkatiya Nalla

(Proposed to be| 15 not Allotted the land | land appre
tapped to the | available approval |

44 MLD STP) [(Request for ';
(At Present | purchase of '

|
al

Phyto- land through ‘

remediation Nagar .

Technique is | Nigam is l

using for under |

sewage process) ‘

treatment)

N i | ‘ _
31 Hansupur - | Gorakhpur | Untapped 0.82 DSTP Govt. Land Not Decided after | Decided after th
Rajghat Nalla (Proposed to be| is not Allotted the land i land approval

tapped to the | available approval |

44 MLD STP) |(Request for ‘

(At Present | purchase of ‘

Phyto- land through

remediation Nagar 1
Technique is | Nigam is .
using for under .
sewage process) !
treatment) }
Transport Nagar| Gorakhpur | Untapped 0.92 DSTP Govt. Land Not Decided after | Decided afic
Nalla (Proposed to be| 1s not Allotted theland | land app

tapped to the | available
44 MLD STP) |(Request for
(At Present | purchase of

approval

Phyto- land through
remediation Nagar *
Techmque s | Nigamos E
using for under
sewage process) |
treatment)

I
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Alrcady \>

\

3| Kataniya Gorakhpur | Untapped 891 Proposed to Ve Allotted Oniv 1&D worl
Mahewa Nalla I ‘ be tapped to © Functional 1S 1‘|| Progres
10 MLD STP Sewer Line |
(Under project yet not ‘
Construction) proposed 1 this l
al area.
Malauni
Bund, near
Transport
Nagar,
Gorakhpur
Untapped Proposed to be Already Already
34 Basiyadih | Gorakhpur Landpifsue, 5.84 tapr:)ed to 10 Yes Allotted | - . ctional Connected,
Nalla work in MLD STP Nea Sewer Line and
progress) Subash House
Chandra Connection
Bose work has been
Nagar , done in
Gorakhpur catchment of
these drains
Tapped to 10 Yes Allotted Already Already
35 Subhash Gorakhpur| Tapped 449 |MLD STP Near Functional Connected,
Chandra Bose Subash Sewer Line and
Collony Nalla Chandra Bose House
Nagar, Connection
Gorakhpur work has been
done in
catchment of
these drains
Tapped “T;ppe(ﬂo 10 Yes Allotted Alregdy Already '
36 Green City | Gorakhpur 1.61 |[MLD STP Near Functional | Connected, Sewer
Phase-II Nalla Subash Line and House
Chandra Bose Connection work
Nagar , has been done in
Gorakhpur catchment of these
drains which is
functional
Allotted
37 | Stepping Stone | Gorakhpur | Untapped 1.89 ;)er?:;;:g tt(; Yes 31.03.2026 21052026
Nalla 30MLD STP
(Under
Construction)
Near
Subash
Chandra
Bose
Nagar ,
Gorakhpur
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A8 [Bargadwa Gao

I

|

l

Jalan Nalla

Gorakhpur

Mahesra-
Mohripur Nalla

Untapped

11675

be tapped
30MLD STP
(Under
Construction)
Near
Subash
Chandra Bose
Nagar ,
Gorakhpur

Yes

Allotted

Gorakhpur

Untapped

5.01

Proposed to
be tapped to
30MLD STP
(Under
Construction)
Near
Subash Bose
Nagar ,
Gorakhpur

Yes

Allotted

31.03.20206

31.03.2026

31.03.2026

40

Hanuman Garhi
Nalla

Gorakhpur

Untapped

0.06

Proposed to
be tapped to
6 MLD STP

(At Present
Bio-
remediation
Technique is
using for
sewage
treatment)

Govt. Land

is available.

DPR under
approval
process.

Not
Allotted

2 Years & 6
Months

2 Years

41

Cango Ghat
Nalla 1

Gorakhpur

Untapped

1.83

Proposed to be
tapped to 6
MLD STP
(At Present

Bio-
remediation
Technique is

using for
sewage
treatment)

Govt. Land

is available.

DPR under
approval
process

Not
Allotted

2 Years & 6
Months

2 Years

42

Cango Ghat
No 2

Gorakhpur

Untapped

0.1

Proposed to be
tapped to 6
MLD STP
(At Present

Bio-
remediation

Technique is

using for
sewage
treatment)

Govt. Land

is available.

DPR under
approval
process.

Not
Allotted

2 Years & 6
Months

2 Years
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1 Ku Tor T
1 “\NI :\|1|_(|)'H“J Gorakhpuy Untapped 1.03 41’11p6¢71(6". Govt. Land Not ) Years & 6 |
’ tapped o 6 |is available. | Allotied Months |
MLD STp DPR under
‘ (At Present approval
l Bio- process.
remediation
Technique is
using for
sewage
] treatment)
4 Mur:(tll{)ﬂth Gorakhpur Untapped 0.38 Proposed to Govt. Land Not 2 Years & 6
a be tapped to is Allotted Months
6 MLD STP available.
DPR under
(At Present
Bio- approval
remediation process.
Technique is
using for
sewage
treatment)
45 | Muktipath near| Gorakhpur | Untapped 0.09  [Proposed to be| Govt. Land | Not 2 Years & 6
Bridge Nalla tapped to 6 |is available.| Allotted Months
MLD STP | DPR under
(At Present approval
Bio- process
remediation
Technique is
using for
sewage
treatment)
46 | Tarkulani Nalla| Gorakhpur | Untapped 0.08 | Proposed to be | Govt. Land Not 2 Years & 6
tapped to 6 |is available.| Allotted Months
MLD STP | DPR under
(At Present approval
Bio- process
remediation
Technique is
using for
sewage
treatment)
I
(Vik
DFO/M

2 Years

2 Years

av)
- Convener

DGC, @Gorakhpur

>

95
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r\.

Ward No-1 me Ramesh ke ghar se Kaptanganj Road par Tiwari
chok ke pas tak.

Ward No-5 me Janardan Mishra ke ghar se Virendra jaiswal ke
ghar tak.

ife 4 Or QI:::;T";:::?:” ::a:f:':s::l?a::: Satus of land | Statos of funds r;l:-"::l:?:g c::;:l'::;:;
] o appe :
Name of Drain District/town un::ppc 3 | dmeha r: ctromthe | tuhesasnect allo;;:l’ for rop::’]:d;':l’ the STP household
drain in MLD after tapping ) functional | connectivity
Indira nagar to Gandhi Nagar Nala - City Sanitation
Amurtiya to Hanuman Gadi Nala 1.64 ActionPlan is
| Padri to Nagar Seema Nala 043 apaproved in e
Saxena Nagar Gaytri Temple Nala 0.52 e i g of 3 Years after
NPP Mahrajganj Untapped . Not Available Alloted DPR for STP in
Amurtiva to Samshan Ghat Nala 0.43 process. DPR approval
Vinod Sahani to RCC Puliya 0.43
Nehrunagar to Bhullanpur Nala 0.6
V.AH Academy Nala -
Anand Nagar to Gorakhpur Road Nala City Sanitation
Anand Nagar to Nautanwa Road Nala Nagar Panchayat Sewage discharge not _ ActionPlan is 3 Years after
Anand Nagar to Maharajganj Road Nala Anandnagar appes measured till date. NotAvaliacie: | Mot sotied apaproved in . DPR approval
Anand Nagar to Brijmanganj Road Nala SHPSC
No Major Drain Avaliable Naga_r Panr.hawl,rat - - - Z ) = 5
Brijmanganj
Rajendra gupta ke ghar se Radheshyam ke ghar ke pas City Sanitation
'tak(disposal in pond) ActionPlan is
Math road se sonari tak ( Disposal in nahar) apaproved in
SHPSC
Anil maddhesiya ke ghar se masjid road hote huye Ashik ke ghar
Nagar Panchayat Sewage discharge not : 3 Years after
tRaaknge gate ke purab side Gudari ke ghar se kali mandir ke pas . Chauk ‘ Untapped meaiured till gme. NotAvailabia | Motalictied ) DPR approval
(disposal in pokhari)
Mandir gate se range hote huye Bargadahi road tak ( disposal in
{Gadwade pokhari me)
Theki chauraha se purab side Maharajganj road
{ disposal in nahar)
Ward No-S Me Ramgati ke Makan se pashim taxi stand ke pass City Sanitation
tak. ActionPlan is
Subash chok se Nebua Naurangiya mod hote huye Bainkunthi apaproved in
nadi | tak. SHPSC
Kaptanganj Road par Puliya se Subash chok tak. Nagar Panchayat Sewage discharge not 3 Years after
Ward No-7 DAV College Tiraha ke Pul se Railway Dhala tak. Ghughuli Untapped |~ cured till date, | NotAvailable | Notallotted - DPR approval
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Ward no 12°XABRISTAN SE CHAPWA HOTE HUE HOSPITAL TAK City Sanitation
- - % ActionPlan is
Waid 11 MADHUBAN NAGAR SE BYPSS apaproved in
SHPSC
WARD NO. 11 MADHUBAN SE BHUNDI MAHARANA PRATAP Nagar Palika Sewage discharge not : 3 Years after
> ¥ N Not allotted -
CHOOL Parishad Nautanwa|  O"3PP | rheagured il date. | ot Available | Notallotte DPR approval
WARD NO. 14,15 AND 19KHANUA CHAURAHE SE BANAILIYA
NDIR TAK DONQ SIDE
WARD NO.7,8 THUTHIBARI CHAURAHE SE MANDI SAMITI TAK
DONO SIDE
Marwadi ,mahashay haredih via Siswa road Indian oil petrol City Sanitation
. . ActionPlan is
Azad,lohiya ghodahawa via harediha chiutaha road near Law Nagar Panchayat Sewage discharge not ; apaproved in 3 Years after
school Nichlaul Weired | sneacuiditii e, J T owann §imaoed | moese ' DPR approval
Krishna Nagar kanha pashu aashray ,jiginihwa kot azad ,pandey
hindi miya jiginihwa ,bargadwa via kanha pashushala
" " " City Sanitation
Main road Karmahiya Chaurahe se main road nahar Chauraha Nagar Panchayat Sewage discharge not ] ActionPlan is 3 Yeses ofier
.. Untapped : Not Available | Not allotted ed i - i
: . " Paniyara measured till date. apaproved in DPR approval
Thakahiya tola se main road Durga mandir tak SHPSC
Chhatiram ward no-12 se hote huye Gorakhpur road ward 10 tak CIW_SMIMI?"
ActionPlan is
Chhatiram ward no-12 Paschim patri se hote huye ward 10 tak apaproved in
SHPSC
ward no 01 Ambedkar nagar se hote huye ward no 15 tak
Ward no-01 Ambedkar nagar se hote huye dachhin patri ward no| Nagar Panchayat Sewage discharge not ; 3 Years after
15 tak Partawal s measured till date. Hotdoaiibie. §attom: ) DPR approval
Ward no-15 Mahanth awaith nath nagar se hote huye dachhin
riwardn
ward no 15 mahanth awaith nath nagar se hote huye hospital
road purab patri ward no 15 tak
ward no 11 swatantra senani nagar se hote huye BRC ward no 15
tak
" : . City Sanitation H
Ward no -05 Kabristan se Block road tak Nagar P al'lka Sewage discharge . Azmnpm is Pacpacetion of} 5 Yoars ater
Parishad Siswa Untapped measurement being | Not Available Allotted SRR DPR for STP o —
Ward no-03 Nahar puliya se Aara machine ke pas Bazar Process SHPSC in process. ig
i City Sanitation
1-Ward no 09 Subhas Nagar, Sonauli Nagar Panchayat Sewage discharge not e ActionPlan is 3 Years after
Sonauli Untappod measured till date NotAvallable: | Notaliatiad ved in i DPR approval
2-Ward no 10 Ramjanki Mandir ke pas — ) alpaSF:{(‘PS(.‘ al

Executive Engineer
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STP 1 which 'n;-llu Timeline for
‘ = Quanilty of sewage | the dralnbs | Satws of lsnd Statun of funds eampleting
 S.Ne | Name of Drain Districttown "‘m‘)’ dincharge from the |proposed 1o be| silotied for provided for mating the
| drsls connectalier | STP for the STP BeSTP | pousehold
- . connectivity
Oy Sariiation ActionPlen
Kurnia Mals { Civil line eass-3 kam, Chvil line , Sewagr discharge nol , Ubpisaded on AMRUT 10 | 3 yours after | 3 Vears after
1 , NPP Decria Untapped " Not Available | Wotafiotted | Colsborston Patformior | :
westd km) measyred till date spprovel Which b Under DPA approwal | OPR approwal
2 |Mulctidham Nala —
3 |Patel nager nals —
4_|Sant ravidas phas nala
5 |Soows mandir nala
% | Barhana baha nals
- s . Sewage discharge not : ity Sanitation ActionPlan s | 3 Tearsafter | 3 Vearsafter
7T |Sulabh nals NPP Gaura Barhaj |  Unta Mot Available | Mot allotted :
8| Sriram singh ks nala PP | et e || R
9 |Mangal babs nals i
10 | Marvedheswer nala
11 h-ﬁ
1 IHEHH _
"E : Kabei ey : ity Sarvtatan Actien Plan o =
14| Muldvys Bazar nals ""'"u""’““' Untapped "“""‘“‘m Not Avallable | Not Available |  #eorovesd in sipsc ;-""""""’ ;;"“‘""
15| Vainyakarsi ward nala - s I | e
16 [Dvaun east side of bridpe-100 mty Sewage discharge not Ciry Sasmoon Acoon P ol 3 Years after | ) Yeus after
17 _|Drain West nide of bridge-50 mir W e Unktors mossured till date. | A oty I weprowed @ SHFSC | PR, spproval | DPR apprenal
18 milway to gandak pul tak Sewnge discharge not Cay Sanminus Actcs Pam @) 3 Years after | 3 Years affer
18 ] Sohaag Rod i Chiod gk ek i - messured st duse,__| M AV | Mot Avelbh | th ypwe | PR speme
Bhagads Bhawan Magar Panchayat Sewage dicharge not ‘ | Oty Sanitution Action Manis| 3 Years after | 3 Yaars after
21 | Gandsk river Majauliraj Untapped | orcasured ill dute, | "0 Avelable | Notaliotied | ppeprped i senc O v 'mw
22 [Hava Nakhani B W | Sewnge discharge not | Cify Sanitation kcson Plamin| 3 Years after | 3 Years after
| 23 |lalpas mats thalouri ko - " measured ill date, | "Vt AveRable | Not Spaproved I SHPSC | PR approval DPR agproval
‘ T | O Sankasion Acsen Pan <Tan =
0 [Ramiys s Nl NP Bhatpar Rani | Untapped | STAE UCHRIBE RO | o s ppupie | Notalltted | s mnosc o | e
25 |Babrampur mod se Durgs mandis - City Santasom Acteon Plan 5
ward se durga mandir NP Rampur U g | Sewape discharge not Not Availsble | Not aliomed spaprueed m SHPSC IYanafter | 3 Years after
% Karihana messyred il date. DFR approval | DPR approval
"27_|Chandra Sekher Azad nagar deoria road P , | Sewage dischacge oot S | G Sameation Action Pan |3 Years after | 3 Vears atec
|_2# _|Shiv mandir Gorakhpur road i ‘i i messured iill date._| " mr tosprved 0 SHFSC | DPR approval | DPR approval
‘ Sewage discharge not Oty Sanitation Action PLe | 3 yeury sitee | 3 Years after
pil chauhan ke Nahar !
Rajmangal ghar se tak NP Bariyarpar Untapped Lol dape, | NVOUAvallable | Not allotted APAprIved i SHPSC iy | oen .
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Y b NT Baslpe m-.u ’m“;m — a'..".":.‘:.._’.:." :n’::-: ;‘m
i [ AN ST e e | o, | e
“|mmmm WP Hetimper | Usaspped m“ ua—m“mm ""..."'..‘..'.."::'.".1"' bupusiaen ::‘m
m [ormom— s | Vot | S | v e | st [T | o | ot
ou [ VR Dnin At NP Patrdevs | Usmpped | S SRt Mot Avedabie | Mot aorted wm“i;u:h:';': ::;".:
o el el e ol e Dl Bl [y s
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SR T G IReR), | arae!  J9FT, BIR
_ E-Mail Address- dfopadrauna@yahoo.co.in
D 2632 / lo—1 7, yedEl, Hs )2 /2025
Jar A,

afq,
TR, 99 YT Serdrg uRad=
HJMTT—7 F0¥o I |

faga— "o st BRa ofdrewor, T8 Rl W @fed @UHO—200 /2014 (LA, No.
340/2022, MA No. 872/2018, MA No. 875/2014 & MA No. 480/2018) TH.¥!. Hgd
¥ g 3ife gfsar ua o # TiRT e faAid 02052025 & ueH
T XASE H |

HaH— AUH TF [o-TAST S 343 /81—7—2025—43 (YAl) /2014 S H—3 feim
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3. = e AfSRN / Area e, “forem T WA, R
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Compliance Report
MC MEHTA vs UOI
OA. No. 200 of 2014
STATE OF UTTAR PRADESH
(Order dated on 02.05.2025)
DISTRICT NAME- KUSHINAGAR

Complete tabular data enumerating each drain in Kushinagar specifying whether it is tapped or untapped. The table also includes the quantity of
sewage discharge in MLD, the STP connection (if any), the timeline, and land/funding details (where applicable) is given below. The following

information has been provided by Executive Officers (Nagar Palika Parishads/Nagar Panchayats) of Kushinagar district.

| I I v Vv VI Vi
SI. Name of Drain District/ If tapped | Quantity of STP to Status of | Status of Timeline Timeline for
Town or sewage which the land funds for making | completing
untapped | discharged drain is allotted provided the STP the
from the proposed for STP for the functional household
drain to be STP connectivity
connected to that STP
after
tapping
Kushinagar\
Ward No.07 Sardar Patel NP Untapped _ _ R R R )
Nagar Tamkuhiraj
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Ward No.12 Sardar Bhagat

Kushinagar\

Singh Nagar e . Untapped B -
Mathauli
Kushinagar\
Market Road Nala NP Untapped - -
Sukrauli
Kushinagar\ ‘
| - =
Market Road Nala NP Dudahi | Untapped
Kushinagar\
Unnamed Nala NP Untapped - -
Ramkola
Kushinagar\ Marked
Unnamed Nala NP - - and
Kaptanganj proposed
Ward No.01 Ambedkar Kushinagar\
Nagar NP Khadda Untapped ) )
Kushinagar\
Paniyahawa Nala NP Untapped - -
Chhitauni
Marked
and
Kushinagar\ proposed
NP Land
Unnamed Nala Faazilnagar - . Details:
Gata No--
393,
area-0.2
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Hec. Out
of 0.502
Hec.
10. Marked
Kushinagar\ and
Unnamed Nal - - - -
e NP Seorahi proposed
11 Tapping
Work Under
Sohrauna Nala Kushinagar\ Under S LD Process ies ) )
Process
NPP
12 Padrauna Tanol
I Vaani Nal Kushinagar E\IAF;E:-Eg Under Yes -
aani fNala a 5 MLD Process B -
Under
Nala Process
13. Tapping
Work Under By Jal
Gorakhpur Road Nala, . 13 MLD Yes k Dec-25 Dec-26
Near N.H. 28 Highway Kushinagar\ Under Process Nigam
Process
NPP
Kushinagar -
14, : Tapping
. Kushinagar Work Under By Jal
Deoria Road Nala, 13 MLD Yes Dec-25
Ni Dec-26
Shamshan Ghat Under Process gam
Process
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15

Market Road Nala

16.

Gaushala Road Nala

Kushinagar\
NPP Hata

Kushinagar

Tapping
il 11 MLD e Yes Eytel Dec-25 Dec 26
Under Process Nigam
Process
Tapping
Under
Work By Jal
Dec-25 Dec-26
Undar 11 MLD Process Yes Nigam
Process

(Varunr Singh)
Divisional Forest Officer/
Member Convener
DGC, Kushinagar
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Information regarding Hon'ble NGT order dated 02.05.2025 in Original Application No. 200/2014

MC Mehta Vs Union of India & Ors.

—_— r m———— I T
| Quantity of N Timeline for
| If tapped sewage :;_r::;? st St::::lof Status of funds .:T::'.m'::r completing the
SI No Name of Drains DistrictTown | or discharged | plpe :.':’m' ed |altotted for provided for S’T: household
| untapped | from the after tapping STP the STP fanciionst connectivity to
| drain » ‘ that STP
- + — - - +
| |Chachar Drain - Prayagraj Fapped 25.70 ‘
! Dminat Gate No.9 Prayagraj lapped 2.21
3 |Drain at Gate No. 13 B Prayagrai | lapped 2.03
4 |Dariyabad Jogighat Drain Mcerapur I'm\agr:lj? l:appcd 051 | g0MLD capacity Land Senctioned STPis
5 |Balua ghat JCC Backside ) Prayagraj | Tapped 0.15 Naini-1 STP alloted | Sanctioned | ctional
6 |Drain near Chachar Drain/Bargad Ghat Meerapur | Prayagraj Tapped 0.19
7 |Ghaghar Drain 1-A / Sadiyapur Drain | Prayagraj lapped 0.26
8 Ghaghar Drain 1-A | _[ Prayagraj _ Tapped 0.21
9 |Ghaghar Drain 1-B/Harshyvardhan Drain Prayagraj Fapped 0.10 |
10 [Susur Khaderi Drain Prayagraj lapped 18.50 |
11 |Main Ghaghar Drain Prayagraj Tapped 26.58 i .
- . . - - S0MLD C y Land . STP i
12 |Karela Bagh Drain - Prayagrj | Tapped 061 |, n:;;) bt Ste | ooy | Sanctioned r'u:'lli)ollial
13 |Karela Bagh Drain A-1 Prayagraj Tapped 0.75
14 Karcla Bagh Drain A-2 o Prayagraj Vapped 0.74 | -
15 |Chilla Drain B Prayagraj Tapped 1.23 _
16 |Allenganj Nala / Buxi Bund Drain Prayagraj Tapped 20.56 29 and 14 MLD land Sanctioned STPis
H 1 e TR r - Salori STP alloted functional
Salori Drain (Partially Tapped) Prayagraj Tapped 11.30
- : - - 1 4 SE—
17 |Mehdauri Gaon Drain Prayagraj Tapped 1.48
18 |Rasulabad Puccaghat Drain Prayagraj lapped 1.63
9 al Ri Jrain (Murdaghat avagraj | Tappe .
19 ondhwal Rdsuiabafl [ \ in (Mur agha_) . Pr-1_\.sgr|{ | Tapped 1.58 0 MLD Canacity Land o STPis
20 Jondhwal Ghat Drain/Chhuhara Mandir |  Prayvagraj Fapped 1.38 . .I = Sanctioned |
ik - ~ ! ? - Rajapur STP alloted | lunctional
21 [Morigate Drain - - Prayagraj Tapped 8.46
22 |Drains of Daraganj Arca Prayagraj lapped 200
23 Mumfordganj Drain Prayagraj | Vapped 10.56
24 [Ponghat Nala Prayagraj Lapped 7.71 10 MLD Ponghat | Land o SIPis
5 ~ : — e Sanctioned sEs
25 |Baretho/Kashipur Prayagraj I'apped 1.05 sTp alloted functional
26 |Kodra Naia Prayagraj Tapped 13.36 25 MLD Kodra Land STPis
27 |Nehru Park Nala Prayagraj Tapped 2.12 STP alloted | Sanctioned | o rional
28 | Yadavpur drain Pravagraj Tapped 0.65
s
—..—-—--_-

pm™M
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Quantity of . T Timeline for
If tapped sewage s'".. “.' Wihich the | Seatny 't Status of funds Tlme.hne for completing the
. T . drain is proposed land making the
SiNo Name of Drains District/Town or discharged provided for household
to be connected | allotted for STP s
untapped | from the R et STP the STP functional | cOMmectivity to
drain * APPNG * that STP
29 |Shantipuram Drain Pravagraj Tapped 4.69
30 |Basna Drain Prayagraj Tapped 4.62 14 MLD Land Sanelinnsd STPis
: yenin £ T e : haphamau STP alloted anetione functional )
31 |Indira Awas Drain/ Jai Gurudev Ashram Drain . = 1.19 Phap! clioni
Provapra) l'apped
32 [Mawaiya Nala Pravagray - Tapped 29.97
33 |Mahewa Ghat Drain No. | Prayagraj Tapped 0.75
34 |Mahewa Ghat Drain No. 2 Pravagraj Tapped 0.42
35 |Mahewa Ghat Drain No. 3 Pravagraj Tapped 0.6l
36 |Arail Drain No. 2 (Kharkauni drain) _ Prayagraj Tapped 3.31
37 |Sachcha Baba Ashram Drain Pravagraj Tapped 1.46
=== -~ . me ik 42MLD Naini | lLand o STP is
38 |Near Arail Ghat Prayagraj Tapped 0.21 ey Sanctioned N -
il - . : — STl alloted functional
39 |Mahews Pasi Tola Drain No. | Prayagraj l'apped 0.72
40 |Mahewa Pasi Tola Drain No. 2 Pray apraj Tapped 0.41
41 [Mahewa Pasi Tola Drain No. 3 Prayagraj Tapped 0.62
42 [Mahewa Pasi Tola Drain No. 4 Prayagraj Tapped 0.31
43 |Mahewa Pasi Tola Drain No. § Prayagraj Tapped 0.41
44 |3 small drain near mahewa ghat Prayagraj Tapped 211 |
45 |Madoka Drain o Prayuagraj Tapped 3.02
46 |5 small drains ncar Gangoli Shivala Druin (Augharwa 1.02
Nala, Bhola Mandir Nala.Gangoli Shivala Nala 1, : -
_ Prayagr: I
Gangoli Shivala Nala I1, Savitri Nagar Nala) TRl apped
47 |Dham Drain Prayagraj Tapped 0.44 ]
48 |Shastri Bridge Drain (inc. 3 small drains) _ Prayagraj Tapped 0.64 16 MLD capacity Land Sanctiomed STP is
49 [ Triveni Marg Drain | Prayagraj Tapped 1.15 Jhunsi ST1 alloted SRS functional -
50 | Triveni Marg Drain 11 Pravagraj Tapped 0.62
51 [Ula Quilal Prayagraj Tapped 0.35
52 |Ula Quila 1l B Prayagraj Tapped 0.26
53 |Lotey Haren/lHavelin Nala Pravagraj Tapped 6.53
54 |Lakkar Drain Prayagraj Tapped 0.63
Total discharge of Tapped drains (A)| 231.40
55 [Darivabad Kakahraghat Drain Meerapur Prayagraj Untapped 2.11 50 MLD Naini Land " Sanctioned Dec- i
56 | Dariyabad Pipalghat Drain Prayagraj | Untapped | 0.12 STP alloed | S2netion Ec28

& -4 66
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14 MLD Salori STP is being operated and maintained under supervision of Jal Nigam (Urban)

&~
T

Quantity of ; . E Timeline for
If tapped sewage :TP ".' Yl th: bl:tu;of Status of funds Tlme.lme il completing the
SI No Name of Drains District/Town or discharged ko i o provided for IR Thip household
to be connected |allotted for STP ¢
untapped | from the L et STP the STP fikctiana connectivity to
drain Ppins Ll b - that STP

57 |Salori Drain (Partialy) Pravagraj Untapped 8.78

58 |Shivkuti Drain No, | Prayagraj Untapped 1.19

59 |Shivkuti Drain No. 2 Pravagraj Untapped 0.16

60 |Shivkuti Drain No. 3 (North) ~ Prayagraj Untapped 0.22

61 |Shivkuti Drain No. 4 Pravagraj Untapped 0.28

62 |Shivkuti Drain No. § Pravagrij Untapped 032 | Bl

63 [Shivkuti Drain No. 6 Pravagraj Untapped 0.28 b MIS'.]')I:‘ siv alldii:::d Sanctioned Apr-26 -

64 |Shivkuti Drain No. 7 (East) Prayagra) Untapped | 0.77 '

65 |Govindpur Colony Drain (Purani Basti) Pray agraj Untapped 0.22

66 |Govindpur Colony Drain No. | Pray agraj Untapped 0.28
67 |Govindpur Colony Drain No. 2 Prayagraj Untapped 0.32

68 |Govindpur Colony Drain No. 3 Prayagraj Untapped 0.16

69 [Govindpur Colony Drain No. 4 Pravagraj Untapped 0.27

70 [Jondhwal Drain Pruyagraj Untapped 6.75

71 |Shankarghat Drain -01 Pravagraj Untapped 0.44

72 |Shankarghat Drain -02 Pravagraj Untapped 0.95

73 |A.D.A. Colony Drain/ Jwaladevi - Prayagraj Untapped 4.28 90 MLD Rajapur Land Sanctioned Jul-26

74 |Shankarghat Colony Drain (Near Phaphamau Bridge) b seme 0.95 ste alloted o ;

rayagraj Untapped

|75 [Rajapur Drain Pravagraj Untapped 27.17

76 |Sadar Bazar Drain Prasaeryj Untapped 4.79

77 |Gokula Drain . 1.22 BOD Load is very -

Pravagraj Untapped .
- N i less. B i
78 |Baswar 0.17 Bioremediation is T - a
b |V e
Prayagraj
Total discharge of Untapped drains (B),  62.19 al B

79 |Co-Operative Drain o Pravagraj | Tapping is .00 Dry weathier tlow i

80 |Fort Drain No, I Pravagraj not .00 is Zero. hence R

81 |Fort Drain No, 2 Pravagraj required 0.00 tapping is nol .

Total discharge of drains for which tapping not required (C) 0.00
Grand Total (A+B+C) 293.59

Note: Untapped drains from Sr. No. 55 to 78 are being treated temporarily via onsite method by Jal Nigam (Urban) and Nagar Nigam, Prayagraj.
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Summary Statemen

e Hon’ble NGT’s order dated 06 November 2024, the

As per the data compiled in accordance with th
districts has been assessed. There are total of 27

status of sewage management across Kanpur
drains.

Out of these:

15 drains have been tapped. 11 drains remaln untapped, of which 11 are currently being treated
using alternate methods (e.g., In-situ treatment, bio-remediation, etc.). and 1 No. balance drains are
not being treated through any method because it is storm water drain.

The cumulative sewage discharge from all the listed drains is approximately 288.46 MLD, out of

which:
233.17 MLD Is being treated through 07 Nos. existing STPs. 55.29 MLD Is being treated via alternate
methods. Hence, no discharge remains untreated as of the latest update.

A total of 11 nos of drains are proposed to be tapped to 04 nos Sewage Treatment Plants (STPs) in
the existing network, with a combined treatment capacity of 413 MLD. For tapping work tendering
process is under progress, which will be completed within 4 months after which project

completion period Is 18 months.

Statusof STP:nfrastructure:
Total number of Existing STPs in the district are 07 Nos with a cumulative capacity of 506 MLD.
No Land required for new STPs construction.

01 No STP of 15 MLD Capacity is expected to be functional by 31.12.2025.

Household'connectivity::

There are 3575 Km independent sewer networks in the city connected 07 Nos STPs with cumulative
capacity of 506 MLD. There are 5.96 Lacs Households In the district and of which 2.95 Lacs number
of households are connected to existing network.

51938 Nos Household connections to the STPs are planned to be completed by 31.03.2028 in 14 Nos
wards of Kanpur City.

249062 nos of households in 96 Nos wards of Kanpur City are yet to finalize the household

connectivity timeline.
\DN(

Executive Engineer Proje nager
Construction Division (First) Ganga Pollution Control Unit
U. P. Jal Nigam(Urban) U. P. Jal Nigam (Rural)
Kanpur Kanpur
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Format-1

Format for required information regarding to submit in Hon'ble NGT New Delhi in context of MC Mehta vs

UOI and Ors(200/2014).

5r | Distric | Particulars | Status Two Years Ago Current Status  Future Responsible
No t - Expected Department/
. Name B | Status officers
1 Kanpu | Sewage |
2|1 Bio- Medical | 02 Number of Common Same as Earlier. | Not Required Chief Medical
Nagar | Waste Biomedical Waste 02 Nos CBWTF | Officer
| Treatment Facility are are Operating Kanpur Nagar
Operating in Kanpur with having |
Nagar. CBWTFs Capacities | CTO (Air &
of are respectively: Water) and !
Autharization. |
1- M/s Willworld |
| Environmental Village |
. Chaudharypur Bithoor, I'
Mandhana Road, Kanpur |
Ipceramf ﬁmﬂ%r -
Autoclav | 250 kg/hr
A —
Shredder | 50 kg/hr |
2. Medical Pollution
Control Committee, 148 ,
Bhaillamau Bheemsen
Road Bhaunt Kanpur
Nagar) situated in Kanpur
Nagar
Incerator | 200 Kg/Hr
Autoclav 1000
P Kg/Hr
| Shredder | 100 kg/hr
i 3 Municipal
Solid Waste |
EE Legacy
waste
5 Industries | 458 Nos. of identified Same as Earlier. | Not Required UPPCB
versus Hazardous waste 02 Nos TSDF's
Hazardous | Generate Units in Kanpur | are Operating
Waste Nagar. These Units are with having
attached to 02 Nos. of CTO (Air &
TSDF for Treatment of Water) and
Hazardous Waste. Authorization.
~ 02 Number of Treatment
Storage and Disposal
Facility are Operating in
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Kanpur Dehat. TSDF
Details are respectively:

1-  M/s Bharat Qil and
Waste Management
Khumbi Kanpur
Dehat

2- UP Waste
Management Project
(a Division of Re-
Sustainability Itd)
Khumbi Kanpur
Dehat in Kanpur
Dehat.

= —

STP for
treating
sewage
from drains
flowing into
River Ganga
or its
tributaries

Hotel
/Ashrams/
Dharmshala
's/Resident;
als

10

Complexes
abutting
River Ganga
or its
tributaries
Industries As per CPCB Report Wazidpur drain, | DPR for UP Jal Nigam
Effluent Wazidpur, Sheetla bazar and improvermen | (Rural) Ganga
discharge and Buddiyaghat Drains Buddiyaghat t of exting Pollution
from were considered as Mixed | Drain have 1&D for Control Unit,
industries Drain as Tannery Effluent | being Sheetla bazar | Kanpur
whose was found due to permanently drain has Nagar.
effluent overflow in these drains tapped and been sent to
flows into as Old 36 MLD CETPwas | Sheetla bazar NMCG for its
River Ganga | inadequate for the drain has been | approval by
or its Quantity of Treatment. temporary UP Jal Nigam
tributaries tapped. These | (Rural) Ganga

drains are Pollution

connected to Control Unit,

Pumping Kanpur Nagar.

Station’s.
Regulations
of Flood
Plain Zone o
Affarestatio
n —

Erm o mwom ==
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11

- /Plantation/

along the
banks of
River Ganga
Jits
tributaries
,and flood
plain zones

12

Mining and
stone
crushing in
river beds
and flood
plain zones
of River
(Ganga or its
tributaries

Plastic
Waste

Department Name:- O @ €C B

%a_;\.hf\]i ﬂ?ﬁ"‘r" ”

Sign of Auth Slg]qamr?' with seal:-

Authorised Qffisg# Name & Designation:-
" "1'"-"' . - Ll .

Authurlse‘d‘dfﬁcﬁ'ﬁdbﬂe Number:-

Format-2

Format for required information regarding to submit in Hon'ble NGT New Delhi in context of MC Mehta vs

UOI and Ors (200/2014).
Sr. Recommendation Provided Timeline for Completion Responsible
No Department/officers

/1
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Department Name:-

41693

Sign of Authorized Signatory with seal.-
Authorised Officer Name & Designation:-
Authorised Officer Mobile Number--
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Format-1

Format for required information regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs
UOI and Ors(200/2014). Related to U. P. Jal Nigam (Rural)

— e 3

"sr | District | Particulars | Status Two Years Ago Current Status Future Expected ‘ Respons
| - ‘ et ‘ Status ible
| | Depart
| ment/o
| | | fficers
1 | Kanpur | Sewage Gaqga River G'anga River Drains: T |
| Drains: Bithoor- tapping of untapped
Bithoor- Total-6 drains of Kanpur
' Total- 6 Tapped Drain- 6 City haﬁe ziﬂ;
: approv
Tapped Drain- 6 Kanpur- NMCG, New Delhi |
Kanpur- Total- 18 vide their letter no.
Total-18 Tapped- 11 Pr-12012/21/2020- Jal
Tapped- 11 Untapped- 6 NMC(}‘E??:I:-:L No.: Nigam/
| Untapped- 6 Storm Drain-1 263215) dated | ULB's/U
Storm Drain-1 02.05.2025. The PPCB
4 Pandu River Drains: Pandu River Drains: lﬂndﬂzlﬂg Pmﬂz:f;- IS
under progr
Total- 9 Total-9 AT sl s
Tapped-1 Tapped-4 completed within 4
| Untapped-6 Untapped-3 months after which
Partially Tapped-2 Partially Tapped-2 project completion
| _ _ period 1s 18 months.
| Total Drain- 33 Total Drain- 33
6 STP for 4 Nos. STP (UPIN-R) 5 Nos. STP(UPJN-R) According to the
treating Jajmau STP- 130 MLD Jajmau STP- 130MLD population of the
sewage | Jajmau STP-43 MLD Jajmau STP- 43 MLD :‘gaﬁﬂ;"“;;:;:' ,;'f
from Sajari STP- 42 MLD ngarl STP-42 MLD being generated in
drains Bingawan STP- 210 MLD | Bingawan STP210MLD Kanpur city, against
flowing Panka STP- 30 MLD which sewage
into River treatment plants of Jal
Gangaor | 2Nos.STP (UPIN-U) 2 Nos. STP (UPJN-U) 206 MLD total Nigam/
te Jajmau STP- 36 MLD Jajmau STP- 36 MLD capReiy ik UPPCB
_ _ installed. At present,
tributaries | Baniyapur STP-15 MLD | Baniyapur STP-15 MLD | gq MLD surplus
sewage treatment
capacity is available.
Hence thereisno |
need to build a new |
- L |

0

/

T geyYr Pra=o garg
Department Name: - U. P. Jal Nigam (Rural)  Sign of Authorized Signatugpvﬂ&%%m (reiren).
Authorised Officer Name & Designation: - Mohit Chak,

Project Manager

Authorised Officer Mobile Number: - 9473942739
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Format-2

Format for required information regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs
UOI and Ors (200/2014).

Sr.
No

Recommendation Provided

Timeline for Completion

Responsible
Department/ officers

» Compliance of non-operating/
non complying STP

5 Nos. STP(UPJN-R):

As per the test report of IIT Kanpur
dated 05.02.2025 130 MLD STP Jajmau, 42
MLD STP Sajari and 30 MLD STP Panka
have been found compliant in COD, BOD,
TSS. Remaining 2 No. of STP namely 43
MLD STP Jajmau and 210 MLD STP
Binagawan are non-compliant. At present, 43
MLD STP is operational and is in the
process of biomass generation, after which
the said plant will become compliant by end
of June, 2025.

210 MLD STP Bingawan is currently in
non-compliant state, for which it 1s proposed
to get the work of de-sludging of aeration
lagoon. Approval for this work has been
given by NMCG NewDelhi vide letter No.
Pr- 12012 / 7/ 2018 /PPP /NMCG dated
25.07.2024.

The work of which is under execution by
M/s KRMPL, which will be completed by
the firm by end of July, 2025. After which
210 MLD STP will be in compliant state. It
is also to be informed action is being taken
to impose penalty on the working firm as per
rules under relevant sections of the
Concession Agreement for not achieving
KPI standards in various STPs.

UPJN-R

Testing of STP sludge before
dumping into landfill site or agri
field (as it may contain heavy
metals)

Land Fill Site: Concessionaire M/s KRMPL
Kanpur has been directed by this office letter
no. 152/W-12/15 dated 13.2.2025 to get the
sludge generated from the sewage treatment
plants operating in Jajmau Bingawa, Sajari
area of Kanpur city tested from IIT Kanpur
and UP Waste Management Project (TSDF),
Akbarpur, Kanpur Dehat. In compliance of
which sludge testing report from lIT Kanpur
has been received on dated 25-02-2025.
According to the report received from IIT
Kanpur, the amount of chromium was found
to be 9.57 mg/g at 130/43 MLD STP Jajmau,
0.28 mg/g at 42 MLD STP Sajari, 0.37 mg/g
at 210 MLD STP Bingawan and 0.40 mg/g
at 30 MLD STP Panka. The amount of
chromium at all STPs except 130/43 MLD
STP Jajmau was found to be in accordance
with the prescribed standard (5 mg/g) of
CPCB. The excess amount of chromium at
130/43 MLD STP Jajmau is due to illegal
ingress of untreated effluent of tanneries
established in Jajmau area with domestic
sewage. Also, instructions have been given
to M/S KRMPL, Kanpur to develop a system

UPJN-R

74


74


41696

for disposal of hazardous sludge found at
130/43 MLD STP Jajmau to hazardous waste
management site of M/s Bharat Oil and
Waste Management (TSDF), Akbarpur,
Kanpur Dehat. Offer is received and
proposal for allocation of fund is sent to CE
(Ganga) vide letter no. 1345/W-9/476, Dated
29.04.2025 of CE (KZ) after the allocation
of fund STP will be made compliant with in
a period of one month (by June 2025).

stations

Nos. Sewage Pumping Stations is being
done by M/s KRMPL under the HAM
Project through Concessionaire Agreement
14/G.M./2018-19. Out of the above 15 Nos.
SPSs, Online Monitoring System is installed
only on 03 Nos. SPSs, but it is not functional
and the work of installation of Online
Monitoring System is required on the
remaining 12 Nos. SPSs. According to
Concessionaire  Agreement, installation,
Operation and Maintenance work of Online
Monitoring System at all Sewage Pumping
Stations is to be done by M/s K.R.M.PL.
This office of the Executive Engineer,
Division Office (E&M), U.P. Jal Nigam
(Rural), Kanpur has been instructed several
times to implement/install the Online

Monitoring System through various letters.
Timeline- June, 2025

STP Emergency Plan- during No STP under UPJN-R is in flood zone. Also UPJN-R
floods/monsoons/ overflow and non- to ensure continuous operation of STPs
operation. power backup in form of DGs are arranged
at all STPs.
Online monitoring of pumping Operation and Maintenance work of 15 UPJIN-R

Department Name: - U. P. Jal Nigam (Rural)

ufyaran uaas
T R P e
ow W@ A (i)
B

Sign of Authorized Signatory with seal: -

Authorised Officer Name & Designation: - Mohit Chak,
Project Manager
Authorised Officer Mobile Number: - 9473942739
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MC MEHTA Vs Uol
0.A. No. 200 Of 2014

Annexure-A

STATE OF UTTAR FRADESH
DISTRICT NAME: KANPUR NAGAR
Ganga River:-
SI.| Name of Drain | Distric| Tapped | Quantity of STP/Land/Fund Timeline Timeline for
N t/Tow or Sewage |STP to which the drain is proposed to be |Status of |Status of for making completing the
0. n Untappe | discharge connected after tapping land funds the STP household
d from the allotted |provided functional | connectivity to that
Drain for STP |for the STP STP
. Discharge goes to 130 & 43 MLD STP Jajmau(Existing STP is N . To be done by U, P. Jal
1 |Permiya Drain Kanpur Tapped 6.38 STP) existing STP is existing | STP functional Nigam (Urban)
2 |Sisamau Drain (A+B) Kanpur Tapped 140.00 Discharge goes to 130 & 43 MLD STP Jajmau(Existing S?F_m STP is existing | STP functional To hﬂf done by U. P. Jal
STP) pxisting Nigam (Urban]
Discharge goes to 130 & 43 MLD STP Jajmau(Existing STP is . : To bedone by U. P. Jal
3 d 0.43 -
Tefco Drain Kanpur Tappe 4 STP) existing STP is existing | STP functional Nigam (Urban)
: — -
4 |Parmat Drain Kanpur Tapped 1.78 Discharge goes to 130 & 43 MLD STP Jajmau(Existing F'r," _'5 STP is existing | STP functional To h{:dnne by U.P. Jal
STP) existing Nigam [(Urban]
5 |Muir Mill Drain Kanpur Tapped 6.50 Discharge goes to 130 & 43 MLD STP Jajmau(Existing ST‘P.IS STP is existing | STP functional To he_ done by U. P. Jal
STP) existing Nigam (Urban]
6 |Police Line Drain Kanpur Tapped 0.79 Discharge goes to 130 & 43 MLD STP Jajmau(Existing ETP = STP is existing | STP functional To he. done by U. P. Jal
STP) existing Nigam (Urban)
. . Discharge goes to 130 & 43 MLD STP |ajmau(Existing STP s . - i To be done by U. P. Jal
7 : _ ]
Jail Drain Kanpur Fapped 1.22 STP) existing STP is existing | STP functional Nigam (Urban)
8 |Guptar Ghat Drain Kanpur | Tapped 3 38 Discharge goes to 130 & 43 MLD STP Jajmau(Existing S'TP.'.lS STP is existing | STP functional To hl_t dane by U. P. Jal
5TF) existing Nigam (Urban)
Sheetla  Bazar Drain Discharge goes to 130 & 43 MLD STP Jajmau(Existing STP is e _ To be dane by U. P. Jal
9 .
(Bangali ghat Drain] Kanpur Tapped 5.75 STP) sxisting STP is existing | STP functional Nigam (Urban)
) _ Discharge goes to 130 & 43 MLD STP Jajmau(Existing STP is . et : To be done by U. P. Jal
10
Budhiya Ghat Drain Kanpur Tapped 2.34 STP) existing STP is existing | STP functional Nigam (Urban)
11 (Wazidpur Drain Kanpur Tapped 7.68 Discharge goes to 130 &;_]_3 Pl;i LD STP Jajmau(Existing Ei?sl:jlrfg STP is existing | STP functional fo :El::nﬁﬂfhlini; Jal
. STP is - _ To be dane by U. P. Jal
12 |Rameshwar ghat Drain Kanpur | Untapped 294 130 + 43 MLD STP, Jajmau (Existing STP) cxigHing STP is existing | STP functional Nigam (Urban)
. The DPR for tapping of untapped drains of Kanpur STP is o . To be dane by U. P. Jal
13 (Rani ghat Drain Kanpur | Untapped 2.39 City has been approved by NMCG, New Delhi vide existing STP is existing | STP functional Nigam (Urban)
_ their letter no. Pr-12012/21/2020-TECH1 STP is . i To be done by U. P. jal
14 |Gola ghat Drain Kanpur | Untapped 1.79 NMCG(Comp. No: 263215) dated 02.05.2025. The isting STP is existing | STP functional Nigam (Urban)
_ _ tendering process is under progress which will be STPis S _ To be done by U. P. Jal
L3 |Satt] Chanmra Drain Kanpur | Untapped 137 completed within 4 months after which project existing STE s extsting | STF function Nigam {Urban)]
_ . completion period is 18 months. At present Bio STP is L= . To be done by UL P. Jal
1 ) »
6 |Maiskar Drain Kanpur | Untapped 110 remediation at these drains is done by Kanpur Nagar | _ existing STPis existing | STP functional Nigam (Urban)
17 |Dabka Drain Kanpur | Untapped 2.14 Nigam. STP = STP is existing | STP functional To hE dane by U. P Jal
existing Nigam (Urban]
Not to be
18 |Air force Drain Kanpur 0.00 Not to be tapped
ir fo r npu tapped ppe
Project Manager

Ganga Pollution Cantrol Unit
U.P. Jal Nigam|Rural), Kanpur
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DISTRICT NAME: KANPUR NAGAR

41698

MC MEHTA Vs Uol
0.A. No. 20001 2014
STATE OF UTTAR PRADESH

Annexure-A

Pandu River:-
SI.| Name of Drain | Distric| Tapped | Quantity of STP/Land/Fund Timeline Timeline for
N t/Tow or Sewage |STP to which the drain is proposed to be |Status of |Status of for making completing the
0. n Untappe | discharge connected after tapping land funds the STP household
d from the allotted |provided functional | connectivity to that
Drain for STP  |for the STP STP
: Discharge goes to 210 MLD STP Bingawan | STP is STP is STP To be done by U. P. ]al
1 |C0D Drain Kanpur| Tapped 9.61 [Existing STP) existing existing functional Nigam (Urban)
Panki Drain Discharge goes to 30 MLD STP Panka STP is STP is STP To be done by U. P. Jal
2 (Thermal power A) Kanpur | Tapped 550 (Existing STP) existing existing functional Nigam (Urban)
3 Panki Drain Kanour| Tanoed 220 Discharge goes to 30 MLD STP Panka STPis STP is STP To be done by U. P. Jal
(Thermal power B) oy PP ' [Existing STP) existing existing functional Nigam (Urban)
i Discharge goes to 30 MLD STP Panka STP is STP is STP To be done by U. P. ]al
4 _ =
1l Dicin Kanpur | Tapped 2 (Existing STP) existing existing functional Nigam (Urban)
210 MLD STP Bingawan (Existing STP)
_ Partially The DPR for tapping of untapped drains of| STP is STP is STP To be done by U. P. ]Jal
3 |tanda Drain Kanpur Tapped 4424 Kanpur City has been approved by NMCG, | existing existing | functional Nigam (Urban)
New Delhi vide their letter no. Pr-
12012/21/2020-TECHI NMCG(Comp. No.:
263215) dated 02.05.2025. The tendering
- Partially process is under progress which will be STPis STP is STP To be done by U. P. Jal
6 |Halwa Khanda Drain | Kanpur Tapped . completed within 4 months after which | existing existing functional Nigam (Urban)
project completion period is 18 months.
210 MLD STP Bingawan (Existing STP]
, The DPR for tapping of untapped drains of| STPis STP is STP To be done by U. P. ]al
/. jArra Drain Kanpur [Untapped >.00 Kanpur City has been approved by NMCG, | existing existing functional Nigam (Urban)
New Delhi vide their letter no. Pr-
12012/21/2020-TECH1 NMCG(Comp. No.: _ |
8 |Sagarpuri Drain Kanpur|Untapped 3.00 263215) dated 02.05.2025. The tendering STP_IS STF_”’ STP 1o hF‘j done by U. P. Jal
. i . 4 existing existing functional Nigam (Urban)
process is under progress which will be
completed within 4 months after which
project completion period is 18 months. At| STPis STP is STP To be done by U. P. ]al
9 [Transport Nagar Kanpur|Untapped 4.22 present Bio remediation at these drains is | existing existing functional Nigam (Urban)

done by Kanour Naear Nieam

Project Manager

Ganga Pallution Cantrol Unit
U.P. Jal Nigam [Rural), Kanpur
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41699

Format-1

Format for required information regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs
UOI and Ors(200/2014).

Sr District | Particulars Status Two Years Ago | Current Status Future Responsible
No. | Name Expected | Department/
Status officers
6 Kanpur STP for treating There is no any STP under | Thereis no any STP
sewage from drains supervision of UPIN(U) for | under supervision of
flowing into River treating sewage from UPIN(U) for treating
Ganga or its tributaries | drains flowing into River sewage from drains
Ganga or its tributris.Only | flowing into River Ganga
Domestic Sewage are or its tributris.Only
being treated through Domestic Sewage are Jal Nigam
sewer network. being treated through - urban/ UPPCB
STP/CETP (UPIN-U) sewer network.
1-lajmau CETP- STP/CETP (UPIN-U)
36 MLD(Operational) 1-Jajmau CETP-
2-Baniyapur STP- 36 MLD(Operational)
15 MLD(Non Operational) | 2-Baniyapur STP-
15 MLD(Non Operational)
qut
U.P. Jal Nigam (Urben)
Kanpur
Department Name: -  U. P. Jal Nigam (Urban) Sign of Authorized Signatory with seal: -

Authorised Officer Name & Designation: -Vishal Singh
(Executive Engineer)

Authorised Officer Mobile Number: -9473942741

/8
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41700

Format-1

Format for required information regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs UOI and Ors(200/2014).

-

o\

5
>

s

Sr | District | Particulars Status Two Years Ago Current Status Future Expected Status | Responsible
No. | Name | Department/of
| ficers
| | Kanpur | Sewage - I
2 ' Bio- Medical Waste 1
3 ' Municipal Solid Waste - The city has developed a structured | Along with 800 TPD of wet waste | Future plans include Kanpur
| waste processing system. 800 TPD 1s now processed into compost and | enhanced source Municipal
of wet waste is now processed into | biogas, while 700 TPD of dry waste | segregation strategies, Corporation/
compost and biogas, while 700 TPD | is handled at MRFs. RDF (Refuse- | citizen participation, and Additional
- of dry waste is handled at MRFs. Derived Fuel) production is expansion of decentralized = Municipal
- RDF (Refuse-Derived Fuel) operational, and MOU to establish a | processing facilities are . Commissioner
production was operational. waste-to-energy CBG Plant in key focus areas. CBG | -02
association with CUGL has been Waste to Energy Plant in |
done. Wet waste is being processed | collaboration with CUGL
in big societies by forming RWA will also be functional to
(Residential Welfare Association). | improve sustainability.
A Private enterprise SWAHA is
processing wet waste generated
from Bulk Waste Generators. A
New 5 TPD capacity MRF has
started functioning from 12.03.2025
! in Saraymita.
| ' C&D Waste (TPD) ~ Annually, around 46,800 tons of The city has successfully Moving forward, the city | Kanpur
| construction and demolition (C&D) | implemented a system to treat plans to expand C&D ' Municipal
waste is generated due to urban 100% of C&D waste. Waste is now | waste recycling facilities | Corporation/
development, road construction, and | systematically collected, and promote sustainable | Additional
demolition of old structures. Earlier, | segregated, and processed using construction practices. ' Municipal
- much of this waste was discarded in | crushing units. The processed Steps will be taken to Commissioner
open plots, leading to soil material is reused in construction encourage the use of -02
degradation and space constraints. activities, road base layers, and recycled materials in new
other infrastructure projects, construction projects,
reducing the environmental impact. | thereby fostering a circular |
. | economy approach. ~ |
4 ' Legacy waste Over the years, an estimated As part of remediation efforts, A comprehensive Kanpur 1
1,748,937 tons of legacy waste 574,058 tons of legacy waste have | assessment was conducted, = Municipal
l | accumulated in dumpsites across been treated through bio-mining and a proposal worth Rs. | Corporation/
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41701 .

i - | Kanpur. This waste consisted of and bio-remediation techniques. 48.43 crore was submitted | Additional
mixed debris, plastics, decayed These methods have helped in to the state authorities for | Municipal
organic matter, and hazardous waste segregation, recovery of ' the complete disposal of Commissioner
residues, leading to severe recyclable materials, and reduction | legacy waste. The plan -02
environmental and health hazards. | of the waste footprint. The cleared | included waste _

The presence of this waste caused land is being repurposed for urban | characterization, selection
groundwater contamination and infrastructure and green spaces. of appropriate disposal
emitted harmful gases. methods, and potential
resource recovery
| mechanisms.
5 Industries versus Hazardous
~ Waste
6 STP for treating sewage from
| drains flowing into River
- Ganga or its tributaries
7 Hotel /Ashrams/
Dharmshala’s/Residentials
Complexes abutting River
(sanga or its tributaries
8 Industries Effluent discharge
from industries whose effluent
flows into River Ganga or its
tributaries
9 Regulations of Flood Plain
Zone
10 Afforestation /Plantation/along
the banks of River Ganga ,its
tributaries .and flood plain
Zoncs
11 Mining and stone crushing in
river beds and flood plain zones
| . of River Ganga or its tributaries '
12 | Plastic Waste A Dry waste processing facility is | Plans to enhance plastic Kanpur
: operational with a baling, waste recycling, promote Municipal
ﬂﬁ;;:na?:ni:iﬁl; (pEr:::;;dmugh shredding, washing, and pyrolysis | alternative uses such as Corporation/
| ibility) plant. The system can process plastic road construction, Additional
| ' Fmdu:qr Responsibility significant quantities of plastic and increase the capacity Municipal
| mechanism. waste, converting it into fuel and of pyrolysis plants for Commissioner |
] i recyclables. KMC is collecting and | better waste conversion. <02

L
- %%
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41702

processing plastic from Storm

with Plastic Fishers Agency.

Water Drains drains in association

Department Name: -Kanpur Municipal Corporation, Kanpur

Sign of Authorized Signatory with seal: -

£ 2
e
Authorised Officer Name &Designation: - Divakar Bmiﬁmmul Engg.)

Authorised Officer Mobile Number: -

8429525850
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Sr | District  Particulars
No Name
9 Kanpur 'Regulationa
Nagar of
Flood Plain
Zone

" Pandu
| River

Status Two years Ago

Ganga ' Flood Plain Zone Was notified
Ji River
07-f&-4-07(TA03N02T) /16

oMo a1k 04.09.2020

Department Name:- UP Irrigation and Water Resource Department

vide GO No. 164/2020/2031/20-

| Current Status

' Demarcation of Flood

plain Zone has been
done.

| Request letter t.E.l The

Director, National
Institute of Hydrology
has been Dispatched
for Demarcation of
Flood Plain Zone

.-‘-\-‘
|
e R ¥ y e —y
I\h\__ i ;Ix'- \F:iq%!t{‘l‘ ! ..\..-‘..\,IL:
-

\'=r—r—yry IE0. | 1 Ty

Future Respansibls
Expected Depart -
Status

LIP Ir

Nater R

Departme

Timeline-10
month

i | 1y vi 4 3 |
Manoj Kumar Stage* “— 7 '

LY

Executive Engineer LE
Kanpur Division, Lower Ganga Canal, kanpur

Mo. 9415615960
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Format for required info
UOI and Ors(200/201 4)

-

41704

Format-1

rmation regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs

Sr
No.

District
Name

Particulars

Status Two
Years Ago

Current
Status

Future
Expected Status

Responsible
Department/

" WJHJ_.

10

11

12

KDY

Sewage

L]

-

officers

Hmnan-r

Bio- Medical Waste

-

' Municipal Solid Waste

- -

Legacy waste

Industries versus
Hazardous Waste

STP for treating sewage
from drains flowing into
River Ganga or its
tributaries

Hotel /Ashrams/
Dharmshala’s/Residentials
Complexes abutting River
Ganga or its tributaries

Industries Effluent
discharge from industries
whose effluent flows into
River Ganga or its
tributaries

Regulations of Flood
Plain Zone

Afforestation
/Plantation/along the
banks of River Ganga ,its
tributaries ,and flood plain
Zones

In around 145.0
ha 232000
plants had been
planted along
the banks of
River Ganga ,its
tributaries ,and
flood plain
Zones

As per
the
success
percenta
ge of
decempe
r 2024
98.36%
plants
are still
surviving

In this financial
year 2025-26
around 50.0 ha
land has been
identified for
plantation in
which 125000
plants has to be
planted

Forest
Department

Mining and stone
crushing in river beds and
flood plain zones of River
Ganga or its tributaries

-

Plastic Waste

Department Name: - Forest Department

Sign of Authorized Signatory wi
Authorised Officer Name & Designation: - Divya,

Authorised Officer Mobile Number: - 7839435162

(LI B ERCE
At affar T
B
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4

Format-2
F S : ;
U%I'mat for required information regarding to submit in Hon’ble NGT New Delhi in context of MC Mehta vs
[ and Ors (200/2014).
Sr. Recommendation Provided Timeline for Completion Responsible
No
— Department/officers

Department Name: - Forest Department Sign of Authorized Signatory with seal: -

Authorised Officer Name & Designation: - Divya, LLE.S.
Authorised Officer Mobile Nu r: - 7839435162
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41706

Format-1

Format for required information regarding to submit in Hon’ble NGT New Delhi

in context of MC Mehta vs UOI and Ors(200/2014).

pathakpur gata no.
12to 57 area
22.00 hectare
River ganga

Sr | District | Particulars . Status Two Years | Current | Future Responsible
No. | Name Ago Status Expected Department/officers
Status
1 Kanpur | Mining and stone One lease is On going | After three years | Mining Department |
nagar crushing in river beds excuted on dated lease will be Kanpur nagar
and flood plain zones 02-06-2023 area is expire on Mines officer
of River Ganga or its tehsil bilhaur 01-06-2028
tributaries village Tari

Department Name: - Mines office Kanpur nagar

%jj

( SUNNY W

MINES OFFICER,
KANPUR NAGAR.

Mob. No.8887534836
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Format-2

Format for required information regarding to submit in Hon’ble NGT New Delhi in
context of MC Mehta vs UOI and Ors (200/2014).

Sr. | Recommendation Provided Timeline for Cﬁh"lpletinn Responsible
No Department/officers

- | -

Department Name: - Mines office Kanpur nagar
2ol 03 1025
KOUSHAL)

(SUN
MINES OFFICER,

KANPUR NAGAR.
Mob. No.8887534836

86


86


41708

Format-1

; 22 ' lhi in context of MC Mehta vs
. : o i 1 1o submit in Hon'ble NGT New De
l-‘uP.nm for required inlormation regarding to s

U0 and Ors(200/2014).

R - Future Responsible
Sr | District | Particulars .;:g;ns g;:::r Eesened . | Desemmantisiiven
No. | Name Years Status

Ago
| | Kanpur | Sewage
| 3 Nagar | Bio- Medical Waste

3 Municipal Solid Waste
4 _Ln:gau:}* waste

5 Industries versus

l . Hazardous Waste

B 6 | STP for treating sewage
from drains flowing into
River Ganga or its

:' tributaries

7 Hotel /Ashrams/

Dharmshala’s/Residentials | NA _ == =

: Complexes abutting River

| Ganga or its tributaries

8 Industries Effluent

discharge from industries
whose effluent flows into
River Ganga or its
g i tributaries
9 Regulations of Flood
| Plain Zone
10 Afforestation
/Plantation/along the
banks of River Ganga .its
tributaries ,and flood plain
zones
11 Mining and stone
crushing in river beds and
flood plain zones of River
Ganga or its tributaries
12 Plastic Waste
Department Name: - UP Tourism Sign of Authorized S;j natory with seal: - ‘ % el -4 - F0¥8
” RO Ve how) Yfe . SiErp R

Authorised Officer Name & Designation: « WIW&L‘I
Tourist Officer

| Kanpur Nagar
Authorised Officer Mobile Number: - 6389300543
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DISTRICT NAME: KANPUR NAGAR

41710

MC MEHTA Vs Uol
0.A. No. 200 Of 2014
STATE OF UTTAR PRADESH

Annexure-A

Ganga River:-
Sl.| Name of Drain | Distric| Tapped | Quantity of STP/Land/Fund Timeline Timeline for
N t/Tow or Sewage |STP to which the drain is proposed to be |Status of |Status of for making completing the
o. n Untappe | discharge connected after tapping land funds the STP household
d from the allotted |provided functional | connectivity to that
Drain for STP __ |for the STP STP
. . Discharge goes to 130 & 43 MLD STP Jajmau(Existing STPis e . To be done by U. P. Jal
1 .
Permiya Drain Kanpur Tapped 6.38 STP) existing STP is existing | STP functional Nigam (Urban)
2 |Sisamau Drain (A+B) Kanpur Tapped 140.00 Discharge goes to 130 & 43 MLD STP Jajmau(Existing STP.ls STP is existing | STP functional To be. done by U. P. Jal
STP) existing Nigam (Urban)
3 | Tefco Drain Kanpur Tapped 043 Discharge goes to 130 & 43 MLD STP Jajmau(Existing S'.l‘Plls STP is existing | STP functional To be. done by U. P. Jal
STP) existing Nigam (Urban)
4 |Parmat Drain Kanpur Tapped 178 Discharge goes to 130 & 43 MLD STP Jajmau(Existing S'.I‘Plls STP i existing | STP functional To be. done by U. P. Jal
STP) existing Nigam (Urban)
5 |Muir Mill Drain Kanpur Tapped 6.50 Discharge goes to 130 & 43 MLD STP Jajmau(Existing STP.ls STP is existing | STP functional To be. done by U. P. Jal
STP) existing Nigam (Urban)
6 [Police Line Drain Kanpur Tapped 0.79 Discharge goes to 130 & 43 MLD STP Jajmau(Existing STP.ls STP is existing | STP functional To be. done by U. P. Jal
STP) existing Nigam (Urban)
. . Discharge goes to 130 & 43 MLD STP Jajmau(Existing STPis e . To be done by U. P. Jal
7 .
Jail Drain Kanpur Tapped 1.22 STP) existing STP is existing | STP functional Nigam (Urban)
. Discharge goes to 130 & 43 MLD STP Jajmau(Existing STPis - . To be done by U. P. Jal
8 |Guptar Ghat Drain Kanpur Tapped 2.38 STP) existing STP is existing | STP functional Nigam (Urban)
Sheetla  Bazar  Drain Discharge goes to 130 & 43 MLD STP Jajmau(Existing STPis e . To be done by U. P. Jal
9 .
(Bangali ghat Drain) Kanpur Tapped 5.75 STP) existing STP is existing | STP functional Nigam (Urban)
10 |Budhiya Ghat Drain Kanpur Tapped 2.34 Discharge goes to 130 & 43 MLD STP Jajmau(Existing STP.ls STP is existing | STP functional To be. done by U. P. Jal
STP) existing Nigam (Urban)
. . Discharge goes to 130 & 43 MLD STP Jajmau(Existing STPis e . To be done by U. P. Jal
11 .
Wazidpur Drain Kanpur Tapped 7.68 STP) existing STP is existing | STP functional Nigam (Urban)
. STPis . _— . To be done by U. P. Jal
12 |[Rameshwar ghat Drain Kanpur | Untapped 2.94 130 + 43 MLD STP, Jajmau (Existing STP) existing STP is existing | STP functional Nigam (Urban)
i . The DPR for tapping of untapped drains of Kanpur STP is . L i To be done by U. P. Jal
13 |Rani ghat Drain Kanpur | Untapped 2.39 City has been approved by NMCG, New Delhi vide existing STP is existing | STP functional Nigam (Urban)
. their letter no. Pr-12012/21/2020-TECH1 STP is L . To be done by U. P. Jal
14 | Gola ghat Drain Kanpur | Untapped 1.79 NMCG(Comp. No.: 263215) dated 02.05.2025. The existing STP is existing | STP functional Nigam (Urban)
) ) tendering process is under progress which will be STP is . . To be done by U. P. Jal
15 |Satti Chaura Drain Kanpur | Untapped 1.37 completed within 4 months after which project existing STP is existing | STP functional Nigam (Urban)
. . completion period is 18 months. At present Bio STPis . _— . To be done by U. P. Jal
16 |Maiskar Drain Kanpur | Untapped 110 remediation at these drains is done by Kanpur Nagar [ _existing STP is existing | STP functional Nigam (Urban)
17 |Dabka Drain Kanpur | Untapped 2.14 Nigam. STP,ls STP is existing | STP functional To be. done by U. P.Jal
existing Nigam (Urban)
18 | Air force Drain Kanpur Not to be 0.00 Not to be tapped
tapped

Project Manager
Ganga Pollution Control Unit
U.P. Jal Nigam(Rural), Kanpur
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DISTRICT NAME: KANPUR NAGAR

41711

MC MEHTA Vs Uol
0.A. No. 200 Of 2014
STATE OF UTTAR PRADESH

Annexure-A

Pandu River:-
Sl.| Name of Drain |Distric| Tapped | Quantity of STP/Land/Fund Timeline Timeline for
N t/Tow or Sewage |STP to which the drain is proposed to be|Status of |Status of for making completing the
o. n Untappe | discharge connected after tapping land funds the STP household
d from the allotted |provided functional | connectivity to that
Drain for STP __ |for the STP STP
. Discharge goes to 210 MLD STP Bingawan | STPis STPis STP To be done by U. P. Jal
1 |COD Drain Kanpur| Tapped 8.81 (Existing STP) existing existing functional Nigam (Urban)
) Panki Drain Kanour| Tapped 550 Discharge goes to 30 MLD STP Panka STPis STPis STP To be done by U. P. Jal
(Thermal power A) P PP ) (Existing STP) existing existing functional Nigam (Urban)
3 Panki Drain Kanpur| Tapped 750 Discharge goes to 30 MLD STP Panka STPis STPis STP To be done by U. P. Jal
(Thermal power B) P pp ) (Existing STP) existing existing functional Nigam (Urban)
. Discharge goes to 30 MLD STP Panka STPis STPis STP To be done by U. P. Jal
4 |ICI Drain Kanpur| Tapped 9-50 (Existing STP) existing existing functional Nigam (Urban)
210 MLD STP Bingawan (Existing STP)
) Partially The DPR for tapping of untapped drains of| STP is STPis STP To be done by U. P. Jal
> |Ganda Drain Kanpur Tapped 42.93 Kanpur City has been approved by NMCG, | existing existing | functional Nigam (Urban)
New Delhi vide their letter no. Pr-
12012/21/2020-TECH1 NMCG(Comp. No.:
263215) dated 02.05.2025. The tendering
. Partially process is under progress which will be STP is STP is STP To be done by U. P. Jal
6 |Halwa Khanda Drain | Kanpur Tapped 1502 completed within 4 months after which existing existing functional Nigam (Urban)
project completion period is 18 months.
210 MLD STP Bingawan (Existing STP)
. The DPR for tapping of untapped drains of| STPis STPis STP To be done by U. P. Jal
7 |Arra Drain Kanpur| Untapped 5.00 Kanpur City has been approved by NMCG, | existing existing functional Nigam (Urban)
New Delhi vide their letter no. Pr-
12012/21/2020-TECH1 NMCG(Comp. No.: . .
8 [Sagarpuri Drain Kanpur | Untapped 3.00 263215) dated 02.05.2025. The tendering STP_IS STP.IS STP To be_ done by U. P. Jal
. . . existing existing functional Nigam (Urban)
process is under progress which will be
completed within 4 months after which
project completion period is 18 months. At| STPis STP is STP To be done by U. P. Jal
9 | Transport Nagar Kanpur | Untapped 4.22 present Bio remediation at these drainsis | existing existing functional Nigam (Urban)

done bv Kanpur Nagar Nigam

Project Manager

Ganga Pollution Control Unit
U.P. Jal Nigam(Rural), Kanpur
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41712 Annexure-3B

Summary Statement (Template)

As per the data compiled in accordance with the Hon’ble NGT’s order dated
06 November 2024, the status of sewage management across Fatehpur districts/towns has
been assessed. There are total of 03 Nos. drains 02 ULBs i:e Fatehpur Nagar Palika Parishad
& Khaga Nagar Panchayat All these drains are untapped and currently being treated using
alternate methods (e.g., in-situ treatment, bio-remediation, etc. The cumulative sewage
discharge from all the listed drains is approximately 17.53 MLD. There is no existing STP in
district- Fatehpur which has 10 ULBs. In Khaga NP 02 Nos. of drains are proposed to be
tapped to 01 No. of STPs under SBM 2.0. with a treatment capacity of 7.0 MLD. by
December , 2027. Where as No drains are to be tapped to 18.0 MLD STP proposed to be
constructed under Amrut 2.0 in NPP Fatehpur. Only 18600 Nos Households Connections will
be provided.

Status of STP infrastructure:

There is no existing STP in the district.

Land has been allotted for 02 Nos. of STPs at Khaga NP & Fatehpur NPP.
Funds have been sanctioned for 02 No. of STPs approved.

STPs are expected to be functional by December , 2028

Household connectivity:

18600 number of Household connections to the STPs at NPP Fatehpur are planned to be
completed by December 2028.

Balance of 31600 Nos. household sewer connections are yet to be finalized for household
connectivity.

Executive Engineer
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OFFICE OF THE EXECUTIVE ENGINEER CONSTRUCTION DIVISION U.P. JAL NIGAM (URBAN) FATEHPUR

MC MEHTA vs. UOI
OA. NO. 200 OF 2014
STATE OF UTTAR PRADESH
DISTRICT NAME - Fatehpur

The information be provided in the following tabulated form:

| Il I v V VI VII
Name of Drain | District/ | If tapped | Quantity STP to which the drain Status of Status of funds Timeline for | Timeline for
Town or of sewage is proposed to be land provided for the making the completing
untapped | discharge | connected after tapping | allotted for STP STP the
d from the STP functional household
drain connectivity
to that STP
Nauwabag To Fatehpur | Untapped 10.53 MLD | Sewerage Network Scheme | Available at | Total Sanction Cost | 31.12.2028 31.12.2028
Lodhiganj Proposed including Madaripur Rs. 293.36 Cr.
(Madaripur Kala) 36 MLD STP kala GO Done for
123.40 Sewer Network. Rs. 47.39 Cr.
I1&D Work not included in first Dated 25.10.2023
stage.
Muswapur Nala | Fatehpur/ | Untapped 7.0 MLD 7 MLD STP Proposed under | Available at | Total Sanction Cost 31.12.2027 -
& Pakka Nala | Khaga SBM 2.0 Shahjadpur | Rs. 17.31 Cr
Khaga. GO Done for
Rs. 6.06 Cr.
Dated 04.02.2025

Executive Engineer
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Name of Drain

Dicro
Dlstrlct/Town

Tapped or
Untapped

Untapped

41715

District Ganga Committee-Fatehpur

Quantity of
Sewage
discharge from
the Drain (MLD)

tapping
S

v \'J
— S S

10.53

S ———
STP to which the
drain is proposed to
be connected after

being done asinterim
measure by Nagar

Fatehpur. Sewerage

Proposed Including 36
MLD STP and 123.40
Sewer Network. 12D
Work not Included .

sTP/

Bioremedation is

Palika Parishad

Network Scheme

LAND/

Land earmarked in
Madaripur Kala NPP
Fatehpur .

\ﬁ,ﬂm
FUN

making the
STP
functional

— | .

Status of Land allotted Status of funds providsed for
for STP the STP
— |
vi Vil LA
—

Total Sanction Cost Rs. 293.36
Crores.

Funds Amounting to Rs.
47.39 Crores. Released as 1st
installment Vide GO No.
214/Amrut 2.0/Nau-5-2023
date 25,10.2023. for Sewer
Scheme under Amrut 2.0
Programme

Untapped

w

Untapped

7.00

proposed as interim
measure methods by

7 MLD STP Proposed

Bioremedation s

Nagar Panchayat
Khaga.

under SBM 2.0

Land earmarked in
Shahjadpur Khaga.

1stinstallment vige GO No.
PMU/11945(1)/563(1)
2024 Dated 04-02-2025 Fol

Programme

Total Sanction Cost Rs.17.31
Crores. Funds Amounnng to
Rs. 6.06 Crores. Released as

STP Scheme under sp 2.0

31.12.2028

/ 31.12.2027

r
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Disharge (
MLD)

C: List of STPs in Fatehpur

Partially
Tapped

Total Treated
Sewage of
partially tapped

drain(mLD)

Total Untreated
Sewage of partially
tapped drains

Untapped

Total Sewage
Generation
(MLD)

Total Treated
(MLD)

17.53

Compliance
Utilisation Compliance Status w.r.t Status w.r.t
S.No sTP Capacity (MLD) Capacity (MLD) Operational Status| No of Drains tapped in Hon'ble NGT Vide order MoEFgce norms
30.04.2019 dated
13.10.2027
) '3(i MLD STPp in No Drains are proposed
A»Mddnpjur Kala, 36 ] Proposed for tapping because 1& D NA NA
. Fatchpur (F roposed) Work noy Included
—_—
07 MLD STP in
2 Shahjadpur Khaga, 7 0 Proposed 02 Drains are proposed NA NA
Fatehpur (Proposed) lor tapping
|

Remark

— ]

Bioremedat
ion is being
done in
Nagar
Palika
Parishad,
Fatehpur, In
Nagar

Panchayat
Khaga
Bioremedat|
ion work is |

Proposed.
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FPZ
District Sewage Industries/Hzw BMW WS, CED Legacy Waste Hotels/Ashrams Demarcation /E- Mining
Waste Flow

Aporox. 253

Ton/znnum

Sio Medical MSW-183.17

Waste generated |TPD generated

2nd treatment of |and is treated

Bio Medical through MREF, 22

Waste by CBWTF Compost Pit and Hotels/Ashrams/DharmshaIas/
) 17 M/s MPCC, H.0. Trommel. Guest houses/Restaurants or .
Fetehour - NIL S ; NIL operaticnal

21,E-Block, C&D waste- 5.80 establish in Fatehpur (Notices T

Panki, Kanpur & |TPD generated, sent for compliance of Water mining lease.

M/s Bamdeo collected in C&D Act, 1974 and Air Act, 1981)

Smart Solution collection centre.

Pvt. Ltd., self utilised by

266A/22, Ramlila all 10 uLB.

Rozd, Bakerganj,

Bznda

_

\\—__‘\_\_}‘—“\‘\\‘

€0 " W R’
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{ | No/Name of
ja;st'-n River Drains mentioned Discharge (MLD) [BOD Load (TPD) |Tapped Drains Interim Measures Adopted Domestic Mixed
7 in CPCPB report
Nauwabag To
i Lodhigan 10.53 MLD 0.073 Untapped Bioremedation 1 =
| (Madaripur Kala)
J Nauwabag To
|Fatehpy | Lodhigan; 10.53 MLD 0.073 Untapped Bioremedation 1 »
i ! (Madaripur Kala)
—_— As Per DGC (Sasur

|
;:;:ﬂ*c;' ,' y‘ie;j.éi:" Muswapar Talab to Untapped
i | 3 Sasur Khaderi Nad;
| 3 Yemuna River)
E—— 07 MLD 0.073 Bioremedation Proposed
( Stehpur Pakka Talzb to Unt d
3 ' Sasur Khaderi Nagdi ntappe
¥

E |25 Per cpep .

P1otz "Vamura) 1 10.53 0.073 Untapped Bioremedation

! I |

| J :

| {45 Per DGC (sasur Bioremedation is being done
i ¥hader River in Nagar Palika Parishad,

S ]‘Inbutary of 3 17.53MLD 0.073 Untapped Fatehpur. In Nagar Panch&ﬂt
! Yamuna River) Khaga Bioremedation work is
’ Proposed.



97


41719

“F. Water Quality of River Ganga as per CPCB Report

Date of Sample Faecal
District Location Collection and pH DO (mg/It) BOD (mg/It) FC (mpn/100 ml) Streptococci (FS)
testing mpn/100 ml
Upstream of River
Fatehpur  |Ganga, Near Buxar 17-01-2025 8.18 9 27 2100 -
bridge, Fatehpur
Downstream of
River Ganga, Near B N
Fateh 17-01-2025 8.08 8.9 2¢ 2 -
ks Naubasta Ghat, ’ < : g =0
Fatehpur
Prescribed Standard 6.5-8.5 >5mg/It >3mg/lt >2500 m|pn/100
- m
Member Secrectary District Ga nga Committee/ \\D ADM(J) DO/NS@4FOfficer Chairman District Ganga Committee/
District Forest Officer Fatehp \’)4 Q’&*') S‘/L(_) Fatehpur, Fatehpur. District Magistrate Fatehpur.
V)
gL g0
e
v
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OFFICE OF THE EXECUTIVE ENGINEER CONSTRUCTION DIVISION U.P. JAL NIGAM (URBAN) FATEHPUR

DISTRICT NAME - Fatehpur
The information be provided in the following tabulated form:

MC MEHTA vs. UOI
OA. NO. 200 OF 2014

STATE OF UTTAR PRADESH

1 I 11 v \' Vi Vil
Name of Drain | District/ | If tapped | Quantity STP to which the drain Status of Status of funds Timeline for | Timeline for
Town or of sewage is proposed to be land provided for the making the completing
untapped | discharge | connected after tapping | allotted for STP STP the
d from the STP functional household
drain connectivity
to that STP
Nauwabag To sFatehpur | Untapped 10.53 MLD | Sewerage Network Scheme | Available at | Total Sanction Cost | 31.12.2028 31.12.2028
Lodhiganj Proposed including Madaripur Rs. 293.36 Cr.
(Madaripur Kala) 36 MLD STP kala GO Done for
123.40 Sewer Network. Rs. 47.39 Cr.
1&D Work not included in first Dated 25.10.2023
stage.
Muswapur Nala | Fatehpur/ Untapped 7.0 MLD 7 MLD STP Proposed under | Available at | Total Sanction Cost | 31.12.2027 -
Khaga SBM 2.0 Shahjadpur | Rs. 17.31Cr
& Pakka Nala Khaga, GO Done for
Rs. 6.06 Cr.
Dated 04.02.2025

Executive Engineer

Construction Division

UP. Jal Nigam (Urban) Falshpr {2)
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RE—— N FATEHPUR
OFFICE OF THE EXECUTIVE ENGINEER CONSTRUCTION DIVISION U.P. AL NIGAM URBA

MC MEHTA vs. UOI
OA. NO. 200 OF 2014
STATE OF UTTAR PRADESH

DISTRICT NAME - Fatehpur

The information be provided in the following tabulated form:

N N N N I N

Name of Drain | District/ | If tapped | Quantity STP to which the drain Status of Status of funds Timeline for Timeline'fOf
Town or of sewage is proposed to be land provided for the making the completing
untapped | discharge | connected after tapping | allotted for STP STP the
d from the STP functional household
drain connectivity
to that STP
Nauwabag 70 .Fatehpur | Untapped 1053 MLD | Sewerage Network Scheme Available at | Total Sanction Cost | 31 12.2028 31.12.2028
Lodhigan; Proposed including Madaripur Rs. 293.36 Cr.
(Madaripur Kala) 36 MLD STP kala GO Done for
123.40 Sewer Network. Rs. 47.39 Cr.
1&D Work not included in first Dated 25.10.2023
stage.
Muswapur Nala Fatehpur/ | Untapped 7.0 MLD 7 MLD STP Proposed under Available at | Total Sanction Cost 31.12.2027 -
a SBM 2.0 Shahjadpur | Rs. 17.31Cr
Khaga B jadp
& Pakka Nala Khaga. GO Done for
Rs. 6.06 Cr.
Dated 04.02.2025
L |
Executive Engineer
Construction Division ‘
UL Jal Nigem (Urban) Fetabgas QP)
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A Annexure-3C

Summary Statement (Template)

As per the data compiled in accordance with the Hon’ble NGT’s order dated 06 November 2024, the
status of sewage management across Varanasi City has been assessed. There are total of 45 drains.

Out of these:

39 drains have been tapped. 03 drains remain untapped, 03 drains are partially tapped, of which 01
is currently being treated using alternate methods (e.g., in-situ treatment, bio-remediation, etc.). and
05 balance drains are not being treated through any method.

The cumulative sewage discharge from all the listed drains is 250.53 MLD, out of which:

176.03 MLD is being treated through 07 existing STPs. 28 MLD is being treated via alternate
methods. Hence, 46.50 MLD remains untreated as of the latest update.

A total of 0 drains are proposed to be tapped to 07 Sewage Treatment Plants (STPs) in the existing
network, with a combined treatment capacity of 420 MLD.

A total of 02 untapped and 02 partially tapped drains are proposed to be tapped to 02 under
construction Sewage Treatment Plants (STPs) with a combined treatment capacity of 62 MLD by
06 Dec 2025/03 May 2026

A total of 01 drain is proposed to be tapped to 01 under tendering Sewage Treatment Plants (STPs)
with a combined treatment capacity of 60 MLD proposed to be completed in 21 months after 06
months of tendering period.

For balance 01 partially tapped drain, treated effluent of 120 MLD Goithaha STP is currently
discharged in this drain. Proposal for laying of separate effluent pipeline is submitted to NMCG after
which complete tapping of this drain shall be possible.

Status of STP infrastructure:

Total number of Existing STPs in the district are 07 with a cumulative capacity of 420 MLD.

Private Land has been identified and is in process of procurement for 01 STP under tendering; 0 land
is pending for allotment.

Funds have been sanctioned for 01 under tendering STPs, while 01 STP await financial approval.

02 STPs are expected to be functional by 06 Dec 2025 and 03 May 2026 respectively. 01 STP is
expected to be functional in 21 months after 06 months of tendering period. 01 STP is in the process
of approval
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DISTRICT NAME- VARANAS|
The information be provided in the following tabulated form:

41727

MC MEHTA vs. UOI
OA. No. 200 OF 2014
STATE OF UTTAR PRADESH

L —
Quantity of Sewage
S| mameotomin | ouicytown | tappes or umapped s — """"“";:".:;::“‘""“""““ LAND/Status of Land aloted for s m:,"; e "1
o |, ST .
1 |ealua Ghat Drain Tapoed to 10 MLD STF at Ramnagar Not Applicable ot Aplicatie g‘::"‘w Project, STP under _
2 [shetuchatDrain  |varanasi Tapped 04 Tapped to 10 MLD STP at Ramnagar Not Applicable Not Applicable wum TS 5P under .
3 [salotrGhatDrain  [Varanas: apped 0 Tapped to 10 MLD STP at Ramnagar Not Apphcable ot Aop/icatle f_::'w PROpic: VP wler -
4 |Hanuman Ghat Drain  |Varsnasi Tapped 0os Tappea 1o 10 MLD 57P at Ramnagar Not Applicab e Not Applicatie g::n-w Prope: Se ante -
5 |Rembag GhatOmin  [Varanesi Tapped 82 Tapped to 10 MLD STP at Ramnagar Not Applicable Not Applicable :::”w Frojest; SIP andey =
Partially tapped to 50 MLD Ramana STP. Construction of Funds Allocated (INR
6 [asynagwasrain  |varsnas  |Partally Tapped 7 ‘;:‘E‘;:z':so'ifn’::::nm ‘T"::;::E: :::m Allotted. STP under Canstruction m‘;’;’:’ 6 Dec-2025 -
under treatment through Advance Oxidation Process program
Partially tapped to 50 MLD Ramana STP. Construction of . ;:;;;m:’_f"m
7 |Nakkha Dran Varanas |Partially Tapped s additional 55 MLD STP is sanctioned vide AARES dated Allotted STP under Construction i Gongn &Cec-2025 -
19.10.2022 Overall Progress is 63%. P
s wm‘" Varsnast Tapped 117 Tapped to 50 MLD STP at Ramana |Net Agpicable Nt Apglicable ;’:‘""“M e =2
s |shwsnomin Vaaras  [Tapped s Tapped to 80 MLD STP at Deemapur to River Ganga Not Applicable Not Applicable B R s
10 [Marishchandra Drain  |Varanas Tasped s Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable ;‘:’:’""‘"“"’ e -
11 |Mansarover Drain Varanas Tapped 45 Tapped 10 80 MLD STP at Deenapur Nt Applicable Not Applicatle mw Poajast; Sihuntie -
12 |Pandey Ghat Drain  |Varanas ~apped Tapped to 80 MLD STP at Deenapur Not Appiicable Not Agplicable c;;mm Project. ST unlr -
13 |or. R P.chetoran  |varanas Tapped 30 Tapped to 80 MLD STP at Deenapur Not Applicable ot Applicable ;:':"“"‘"‘ Proiek. S =
16 [MeerGhatomm  [varanen Tapped Tapped to 80 MLD STP at Deenapur Not Applicable Not Apglicable m"’“‘“"“ P S =
1S [Laina Ghat Drain Varanas: apoed Tagped to 80 MLD ST at Deenapur Not Apglicaie Nt Applicable ;::ﬂ"““’"" P e -
16 [imlazen Ghat Drain  [varanes — as Tapped to BO MLD 5TP at Deenapur Not Applicable ot Applicanle f::'"“" PR e _
It m“':"m e e Taoped Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable ;’:""""" Project; STP under s
18 [Sankaths Ghat Drain  [Varanasi Tapped Tapped 10 80 MLD STP at Desnapur Not Applicable Not Applicable [Fommisianad Peajact; STRumin =
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[Commisioned Project; STP under
19 |Mehta Ghat Drain varanas! Tapped Tapped to 80 MLD STP at Deenapur Not Applicable Not Apgicabie oRM -
Commisioned Project; STP uncer
20 |Ram Gnat Drain Varanasi Tapped Tapped te 80 MLD STP at Deenapur Not Applicable Mot Applicable OaM -
—
P2 angs Ghat Commisioned Project, STP under
- o::! Varanasl Tapped 15 Tapped tc 80 MLD STP at Deenapur Not Applicable Not Appi cable OfM -
Commisioned Projact; STP uncer
22 |Branma GhatDrain  |Varanas: Tapped Tapped to BO MLD STP at Deenapur Not Applicable Mot App/ catle oM -~
B Commisioned Project; STP under
23 |Lal Ghat Drain Varanasi Tapped Tapped to 80 MLD STP at Deerapur Not Applicable Not agplicable oM -
. . Commusioned 2roject; STP under
24 |Trilochan Ghat Drain  [varanasi Tapped 45 Tapped to 80 MLD STP at Deerapur Not Applicable Not Applicatle O/&M iy
Commsioned Project; STP under
25 |Teiya Drain Varanasi Tapped 28 Tapped to 80 MLD STP at Daenapur Not Applicable Mot Applicatie OCaM -
(Commisioned Project; STP under
26 |Bhansasur Drain Varanasi Tapped 04 Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable cam -
- — Commisioned Project; STP under
> {small) b Tapped 0.2 Tapped to 80 MLD STP at Deenapur Not Applicable Mot Applicable o -
Rajghat Drain/Rajghat N i Commisioned Project; STP under
28 Outtall/Khirkiya Varanasi Tapped 0 Tapped to 80 MLD STP at Deenapur Not Applicable Met Agplicatie oam
Ghatwarl Mata Mandi
wtng Q‘Su;ah.:) " Funds Allocated (INR 3521 House connection
9 |0 Varanasi Unzapped Proposed to be tapped to Sujabad STP Lund Allocated at Sujabad 98,17 Cr) Under 3-May-2026 proposed to be completed
AMRUT 2.0 by 03-05-2026
45
Shayar Mata Mandir
Drain (Sjabad) Funds Allocated (INR 3581 House connection
30 Varanasi Untapped Propased to be tapped to Sujabad STP Land Allocated at Sujabad 96.17 Cr) Under 3-May-2026 proposed to be completed
AMRUT 2.1 by 03-05-2026
Commisicned ject, STP
31 |Phulwarya Drain Varanasi Tapped 76 Tapped to 140 MLD STP at Deenapur Not Applicable Nor Applicable o&M el - -
Comms:oned Project; STP under
32 |sadar Bazar Dram Varanas: Tapped 2 Tapped to 140 MLD STP at Deenapur Not Applicable Not Applicable oam e -
Commisicned STP under
33 |Raja Bazar Drain Varanast Tapped (B} Tapped to 140 MLD STP at Deenapur Not Apalicable Not Apalicable o&M —— =
Commisicned *; STP under
34 [Nzkihi Ghat Drain  |Varanasi Tapped 01 Tapped to 140 MLD STP at Deenasur Not Apolicatle , ot Applicable o sidiropec _
Partially tapped to 120 MLD STP at Goithaha. A :
3s iwhar Drain Varanast |Partially Tzpped 75 DPR for Construction of effluent line to discharge effluent of ;AM PR e —
Go! F Vi bmitted to NMCG.
oltatin SIE Lolpser Vanune ts e Not Applicable To be alloted
omimisicned :
36 |Sarang TalabDrain  [Varanas Tapped 15 Tapped to 140 MLD STP at Deenapur Not Applicable Not Appicasle :'; = Rumalair. Sy -
Tapped to 140 MLD STP at Deenapur {interim Measure). The
Commisioned Project; STP under
37 |NaiBast [Yemnasi Tapped 3 flow wiil reach Goithaha 120 MLD STP once the entire Trans- [Not Applicable Not App icacle o - - e
Yamuna area is covered by Sewerage Network.
38 [Teliye 82g Orain Varanas Tapped 18 Tapped to 140 MLD STP at Deenapur Not Applicable ~ [Not Applicadle w“‘""‘""‘"““" b -
Tapped to 140 MLD STP at Deerapur (Intenm Measure). The
|Camrmusioned Project; STP under
39 [Central ail Drain  [varanen  [Tapped 65 h:u-n reach Goithaha 120 MLD STP once the ent re Trans- |Not Asglicable  |Notaspiicatie e - -
‘amuna area is covered by Sewerage Network. i
Tapped o 140 MLD STP at Deenapur (interim Measure). The -
| Commisioned Project; STP under
40 |Orcely BazarDrain  [Varanasi apped 7 will reach Goithaha 120 MLD STP once the entrre Trans- [Nat Applicable Neot Applicable oam -
Yamuna area is d by uge rk
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—

—

remeauthe Drsk " Tapped to 140 MLD STP at Deenapur {Inter'm Measure) The
- - - orenss} Tapped 15 flow will reach Go'thaha 120 MLD STP once the entire Trans- |Not Appiicable P —
Yamuna area 1s covered by Sewerage Network. Mot Applcatie cam
Tapped to 140 MLD STP at Deenapur (Interim Measure). The
42 |Khajury Colony Drain  [Varanasi Tapped 15 flow will reach Goithaha 120 MLD STP once the entire Trans- [Not Appiicable - Commisioned Project; STP under
Yarnyna area is covered by Sewerage Network. [Nat Apolical )
e
Tapped to 140 MLD STP at Deenapur (Interim Meature). The
43 [Banaras Drain No-5  (Varanasi Tapped 1 row will reach Goithaha 120 MLD STP ance the entire Trans- [Not Applicatle Commisioned Project; STP under
% & Nat agclicanle cam
¥i area s d by Sewerage L
] —_—
Tapped to 140 MLD STP at Deenapur {interim Measure). The
M [HuluigeniDrein Varanasi Tapped 25 flow will reach Goithaha 120 MLD STP once the entire Trans- [Not Applicable applicatle Cammisioned Project; STP under
Yamuna area is covered by Sewerage Network CamM
Durga/Daniyalf Lohta |&0 and Treatment works for Durga Drain (Sewerage Government land is not avallable, The s Allocated (INR
 lorein Varenss! Untapped 3?7 District-1v), Varanasi (60 MLD STP) is Sanctioned vide AARES|Process of procuring private land s 21 Crj-under 21 months after tendering process
dated 06-03-2025 unde- progress. el Gange
m

NOTE: 13 drains of River Varuna were tapped by UP Irrigation Deptt through Interceptor sewer pipe

* GoUP on 19.12.2024 whereln Nagar Nigam has been Instructed to take hand over of this sewer line. Process for Handing over [s inltiated.

line, of which 07 drains are overflowing due to maintenance and handing over Issue with varanasi Nagar Nigam. Meeting was held under cf

ip of Chief
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DISTRICT NAME- VARANASI
The information be provided in the following tabulated form:

41732

MC MEHTA vs. UOI
OA. No. 200 OF 2014
STATE OF UTTAR PRADESH

uantity of Sewage " . Timeline for completin,
S. 2 s Q, Y 6 STP/STP to which the drain is proposed to be connected FUND/Status of funds Timeline for making the STP P 8
Name of Drain District/Town | Tapped or Untapped | discharge from the . LAND/Status of Land allotted for STP i _ the household
No. ) after tapping provided for the STP functional e 3
Drain (MLD) connectivity to that STP
! . Commisioned Project; STP under
Balua Ghat Drain Varanasi Tapped 0.13 Tapped to 10 MLD STP at Ramnagar Not Applicable Not Applicable oam
Commisioned Project; STP under
2 |Shakti Ghat Drain Varanasi Tapped 0.4 Tapped to 10 MLD STP at Ramnagar Not Applicable Not Applicable 08M ! ==
Commisioned Project; STP under
3 |Salotri Ghat Drain Varanasi Tapped 0.34 Tapped to 10 MLD STP at Ramnagar Not Applicable Not Applicable SaM !
) . ) Commisioned Project; STP under
4 |Hanuman Ghat Drain |Varanasi Tapped 0.09 Tapped to 10 MLD STP at Ramnagar Not Applicable Not Applicable e -—
3 . ) . Commisioned Project; STP under
5 |Rambag Ghat Drain Varanasi Tapped 8.2 Tapped to 10 MLD STP at Ramnagar Not Applicable Not Applicable O8M -—
Partially tapped to 50 MLD Ramana STP. Construction of Funds Allocated (INR
6 |Assi/ Nagwa Drain " i partially Tanged 78 additional 55 MLD STP is sanctioned vide AA&ES dated e i Lo T 308.09 Cr)-under 6-Dec-2025
ssi, a Drai aranas a a . -Dec-. -
J HiLsRe 19.10.2022. Overall Progress is 63%. The drain is currently Namami Gange
under treatment through Advance Oxidation Process program
2 . Funds Allocated (INR
Partially tapped to 50 MLD Ramana STP. Construction of 308,09 Cr)-und
? -under
7 |Nakkha Drain Varanasi Partially Tapped 5 additional 55 MLD STP is sanctioned vide AA&ES dated Allotted. STP under Construction " iGan 6-Dec-2025 -
ama e
19.10.2022. Overall Progress is 63%. 4
program
Sa Ghat G isioned Project; STP under
8 s 2 Varanasi Tapped 1.17 Tapped to 50 MLD STP at Ramana _|Not Applicable Not Applicable e SRS 3 -
Drain & O&M
Commisioned Project; STP under
9 |[Shivala Drain Varanasi Tapped S Tapped to 80 MLD STP at Deenapur to River Ganga Not Applicable Not Applicable oW : ! ==
|Commisioned Project; STP under
10 |Harishchandra Drain  |Varanasi Tapped 2.5 Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable O ! -
5 . Commisioned Project; STP under
11 |Mansarovar Drain Varanasi Tapped 4.5 Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable o -
Commisioned Project; STP under
12 |Pandey Ghat Drain Varanasi Tapped Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable ORM L —
Commisioned Project; STP under
13 |Dr. R. P. Ghat Drain Varanasi Tapped 30 Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable o&M 2 e A -
Commisioned Project; STP und
14 [Meer Ghat Drain Varanasi Tapped Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable R S UES £ =
: 3 Commisioned Project; STP under
15 |Lalita Ghat Drain Varanasi Tapped Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable oM —
C d Project; STP und
16 |Jalasen Ghat Drain Varanasi Tapped 4.5 Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable o(;r:ﬂmmone IEs neer -
Manikarnika Ghat ; Y Commisioned Project; STP under
17 B Varanasi Tapped Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable -
Drain 0&M
Commisioned Project; STP under
18 |[Sankatha Ghat Drain  |Varanasi Tapped Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable OZTA }
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Commisioned Project;

STP under

19 |Mehta Ghat Drain Varanasi Tapped Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable ST -
- 5 ~ , Commisioned Project; STP under
20 |Ram Ghat Drain Varanasi Tapped Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable 0&M ==
h Ghat Col i d Project; STP unde
21 Pan}c SRS Varanasi Tapped 1.5 Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable b el i -
Drain O&M
. 1 . Commisioned Project; STP under
22 |Brahma Ghat Drain Varanasi Tapped Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable O&M ==
. y > Commisioned Project; STP under
23 |Lal Ghat Drain Varanasi Tapped Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable &M =
Commisioned Project; STP under
24 |Trilochan Ghat Drain  |Varanasi Tapped 4.5 Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable o8 ) —
N , . Commisioned Project; STP under
25 |Teliya Drain Varanasi Tapped 2.8 Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable O&M =
2 . . . 3 Commisioned Project; STP under
26 |Bhainsasur Drain Varanasi Tapped 0.4 Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable GaM =
Rajghat Drain Commisioned Project; STP under
27 e Varanasi Tapped 0.2 Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable J =
(small) O&M
Rajghat Drain/Rajghat Commisioned Project; STP under
28 18 X _/ SIERS Varanasi Tapped 0 Tapped to 80 MLD STP at Deenapur Not Applicable Not Applicable ! —_
Outfall/Khirkiya 0O&M
Ghatwari Mata Mandi
Biaih (Srl_ ba :) SR Funds Allocated (INR 3981 House connection
ujaba
29 e ! Varanasi Untapped Proposed to be tapped to Sujabad STP Land Allocated at Sujabad 96.17 Cr) Under 3-May-2026 proposed to be completed
AMRUT 2.0 by 03-05-2026
Shayar Mata Mandi &=
v
D a_ya;s ,as d)an L Funds Allocated (INR 3981 House connection
rain (Sujaba
30 ! Varanasi Untapped Proposed to be tapped to Sujabad STP Land Allocated at Sujabad 96.17 Cr) Under 3-May-2026 proposed to be completed
AMRUT 2.1 by 03-05-2026
s 5 - 3 . Commisioned Project; STP under
31 |Phulwariya Drain Varanasi Tapped 7.6 Tapped to 140 MLD STP at Deenapur Not Applicable Not Applicable o -
Commis d Project; STP under
32 |Sadar Bazar Drain Varanasi Tapped 2 Tapped to 140 MLD STP at Deenapur Not Applicable Not Applicable San ik : -
7 . Commisioned Project; STP under
33 |Raja Bazar Drain Varanasi Tapped 0.1 Tapped to 140 MLD STP at Deenapur Not Applicable Not Applicable o&M —
: ) . Commisioned Project; STP under
34 |Nakkhi Ghat Drain Varanasi Tapped 0.1 Tapped to 140 MLD STP at Deenapur Not Applicable . Not Applicable SR =
Partially tapped to 120 MLD STP at Goithaha. [ .
r ¢ " 5 X Commisioned Project; STP under
35 |Narokhar Drain Varanasi Partially Tapped 75 DPR for Construction of effluent line to discharge effluent of ORI -
Goitaha STP to river Varuna is submitted to NMCG. S
Not Applicable To be alloted
. L Commisioned Project; STP under
36 |Sarang Talab Drain Varanasi Tapped 1.5 Tapped to 140 MLD STP at Deenapur Not Applicable Not Applicable e =
Tapped to 140 MLD STP at Deenapur (Interim Measure). The §
S : - i 4 1 . Commisioned Project; STP under
37 |Nai Basti Varanasi Tapped 3 flow will reach Goithaha 120 MLD STP once the entire Trans- [Not Applicable Not Applicable &M ==
Yamuna area is covered by Sewerage Network.
3 s p ] Commisioned Project; STP under
38 |Teliya Bag Drain Varanasi Tapped 18 Tapped to 140 MLD STP at Deenapur Not Applicable Not Applicable ORM
Tapped to 140 MLD STP at Deenapur (Interim Measure). The =
: [ " ' Commisioned Project; STP under
39 |Central Jail Drain Varanasi Tapped 6.5 flow will reach Goithaha 120 MLD STP once the entire Trans- [Not Applicable Not Applicable SN -
Yamuna area is covered by Sewerage Network.
Tapped to 140 MLD STP at Deenapur (Interim Measure). The .
C d P t; STP und
40 |Ordely Bazar Drain Varanasi Tapped 7 flow will reach Goithaha 120 MLD STP once the entire Trans- [Not Applicable Not Applicable PR R spesh ==

Yamuna area is covered by Sewerage Network.

O&M
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Tapped to 140 MLD STP at Deenapur (Interim Measure). The

Commisioned Project; STP under

41 |Chamrautha Drain Varanasi Tapped 1.5 flow will reach Goithaha 120 MLD STP once the entire Trans- [Not Applicable Not Applicable e -
Yamuna area is covered by Sewerage Network.
Tapped to 140 MLD STP at Deenapur (Interim Measure). The = .
; y - 3 p = g Commisioned Project; STP under
42 |Khajury Colony Drain (Varanasi Tapped 1.5 flow will reach Goithaha 120 MLD STP once the entire Trans- |Not Applicable Not Applicable &N 5
Yamuna area is covered by Sewerage Network.
Tapped to 140 MLD STP at Deenapur (Interim Measure). The i .
. . . . . . . Commisioned Project; STP under
43 |Banaras Drain No.-5 Varanasi Tapped 1 flow will reach Goithaha 120 MLD STP once the entire Trans- |Not Applicable Not Applicable Sari -
Yamuna area is covered by Sewerage Network.
Tapped to 140 MLD STP at Deenapur (Interim Measure). The o -
) . . 1 . : i Commisioned Project; STP under
44 |HukulganjDrain Varanasi Tapped 2.5 flow will reach Goithaha 120 MLD STP once the entire Trans- |Not Applicable Not Applicable &N —
Yamuna area is covered by Sewerage Network.
Funds Allocated (INR
X 1&D and Treatment works for Durga Drain (Sewerage Government land is not available. The (
Durga/Daniyal/ Lohta s L . 3 - i . - 4 274.31 Cr)-under 3
45 Varanasi Untapped 37, District-1V), Varanasi (60 MLD STP) is Sanctioned vide AA&ES|Process of procuring private land is 21 months after tendering process -

Drain

dated 06-03-2025

under progress.

Namami Gange
program

NOTE: 13 drains of River Varuna were tapped by UP Irrigation Deptt through Interceptor sewer pipe line, of which 07 drains are overflowing due to maintenance and handing over issue with Varanasi Nagar Nigam. Meeting was held under chairmanship of Chief Secretary
GoUP on 19.12.2024 wherein Nagar Nigam has been instructed to take hand over of this sewer line. Process for Handing over is initiated.

R
Jolo aaqil:jﬁ (amfier), ATt
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MC MEHTA vs. UOI
OA. No. 200 OF 2014
STATE OF UTTAR PRADESH
DISTRICT NAME- MIRZAPUR
The information be provided in the following tabulated form:

) L Tapped or Q{.lantlty of Sewage STP/STP to which the drain is LAND/Status of Land allotted | FUND/Status of funds |Timeline for making the Timeline for completing the
S. No. Name of Drain | District/Town discharge from the proposed to be connected after K . ..
Untapped ) ) for STP provided for the STP STP functional household connectivity to that STP
Drain (MLD) tapping
1 2 3 4 5 6 7 8 9 10
" Mirzapur,
1 B|sund?xrpur Nagar Palika Untapped 1.58 8.5 MLD STP Bisunderpur Completed Completed Operational Related area household connected
Drain . to Sewer Network
Parishad
Mirzapur,
2 Hanumgnghat Nagar Palika Untapped 0.68 8.5 MLD STP Bisunderpur Completed Completed Operational Related area household connected
Drain . to Sewer Network
Parishad
Mirzapur,
3 Public club Drain | Nagar Palika Tapped 0.6 8.5 MLD STP Bisunderpur Completed Completed Operational Related area household connected
. to Sewer Network
Parishad
- Mirzapur,
4 Barahm|l|ah Nagar Palika Tapped 0.39 8.5 MLD STP Bisunderpur Completed Completed Operational Related area household connected
Drain . to Sewer Network
Parishad
— Mirzapur,
5 D|str|ct!udge Nagar Palika Tapped 04 8.5 MLD STP Bisunderpur Completed Completed Operational Related area household connected
Drain . to Sewer Network
Parishad
Mirzapur,
6 Lift cannal Drain | Nagar Palika Tapped 04 8.5 MLD STP Bisunderpur Completed Completed Operational Related area household connected
. to Sewer Network
Parishad
L Mirzapur,
7 Imgatlon'colony Nagar Palika Tapped 0.03 8.5 MLD STP Bisunderpur Completed Completed Operational Related area household connected
Drain . to Sewer Network
Parishad
Mirzapur,
8 Morcthhar Nagar Palika Tapped 1.64 8.5 MLD STP Bisunderpur Completed Completed Operational Related area household connected
Drain . to Sewer Network
Parishad
. Mirzapur,
9 Ghoreshahld Nagar Palika Tapped 5 8.5 MLD STP Bisunderpur Completed Completed Operational Related area household connected
Drain . to Sewer Network
Parishad
Mirzapur,
10 konia Nagar Palika Tapped 0.02 22.5 MLD STP Pakka Pokhara Completed Completed Operational Related area household connected
. to Sewer Network
Parishad
Mirzapur, Related area household connected
1 Balaji temple Nagar Palika Untapped 22 22.5 MLD STP Pakka Pokhara Completed Completed Operational
. to Sewer Network
Parishad
Mirzapur, Related area household connected
12 Chorawa Nagar Palika Untapped 0.25 22.5 MLD STP Pakka Pokhara Completed Completed Operational
. to Sewer Network
Parishad
Mirzapur, Related area household connected
13 Kachari Drain | Nagar Palika Tapped 1.2 22.5 MLD STP Pakka Pokhara Completed Completed Operational
Parishad to Sewer Network
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o Related area household connected
14 Oliyar Nagar Palika Tapped 0.31 22.5 MLD STP Pakka Pokhara Completed Completed Operational
) to Sewer Network
Parishad
Mirzapur,
15 Sundar Nagar Palika Tapped 024 22.5 MLD STP Pakka Pokhara Completed Completed Operational Related area household connected
) to Sewer Network
Parishad
Mirzapur,
16 Badali Nagar Palika Tapped 039 22.5 MLD STP Pakka Pokhara Completed Completed Operational Related area household connected
) to Sewer Network
Parishad
Mirzapur,
17 Narghat | Nagar Palika Tapped 078 22.5 MLD STP Pakka Pokhara Completed Completed Operational Related area household connected
) to Sewer Network
Parishad
Mirzapur,
18 Khandawa | Nagar Palika Tapped 9.42 22.5 MLD STP Pakka Pokhara Completed Completed Operational Related area household connected
) to Sewer Network
Parishad
Mirzapur,
19 Basvariya Drain | Nagar Palika Tapped 1.13 07 MLD STP vindhyanchal Completed Completed Operational Related area household connected
) to Sewer Network
Parishad
. Mirzapur,
20 DlwanGhat new Nagar Palika Untapped 0.02 07 MLD STP vindhyanchal Completed Completed Operational Related area household connected
Drain ) to Sewer Network
Parishad
Mirzapur,
21 BalthaFKaCha Nagar Palika Untapped 0.01 07 MLD STP vindhyanchal Completed Completed Operational Related area household connected
Drain ) to Sewer Network
Parishad
Mirzapur,
22 Malhaya Drain | Nagar Palika Untapped 0.27 07 MLD STP vindhyanchal Completed Completed Operational Related area household connected
) to Sewer Network
Parishad
Patengra Mirzapur,
23 (manasarovar) | Nagar Palika Untapped 0.74 07 MLD STP vindhyanchal Completed Completed Operational Related area household connected
. ) to Sewer Network
Drain Parishad
. Mirzapur,
24 D|wanGhat old Nagar Palika Tapped 0.1 07 MLD STP vindhyanchal Completed Completed Operational Related area household connected
Drain : to Sewer Network
Parishad
Mirzapur,
25 Balughat'Pakka Nagar Palika Tapped 0.17 07 MLD STP vindhyanchal Completed Completed Operational Related area household connected
Drain : to Sewer Network
Parishad
Mirzapur,
26 Parasuram Drain| Nagar Palika Tapped 1.39 07 MLD STP vindhyanchal Completed Completed Operational Related area household connected
. to Sewer Network
Parishad
Mirzapur,
27 Gudara Drain | Nagar Palika Tapped 0.2 07 MLD STP vindhyanchal Completed Completed Operational Related area household connected
Parishad to Sewer Network

Remark: Currently Untapped drains are under Bioremediation done by Nagar Palika Parishad Mirzapur. A
\_\>‘/

I_-‘}:ccu{h}e Engineer

Construction

U.P.Jal N
r\'l./ pur
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ULB-Nagar Palika Parishad Chunar, Mirzapur

MC Mehta Vs O.A. No. 200 of 2014 State of Uttar Pradesh
[ STP/Land/Fund
Quantity Of Timeline for
Ta Sewe STP to which Status of Completing
. pped or
S.N. Name Of Drain Town Untapped discharge | thedrainis | Statusof | funds |Timeline for the
from the proposed to land provided | makingthe | household
Drain (in | be connected | allotted | forthe STP Connectivity
MLD after tapping | for STP STP functional | to that STP
1 Santoshi Mata Mandir Nala Chunar |Untapped 0.125 STP is not Land Not | Fund Not | No Timeline No Timeline
2 Post Office South Nala Note- By placing 0.393 proposed Allotted Allotted | determined determined
3 Post Office North Nala iron mesh-on the 0.335
Nishadraj Park Nala, mouth of all drains. 0.068
4 Gangeshwarnath Solid waste is )
5 Balughat Nala prevented from 0.085
6 Belbir Ghat Nala flowing into the 0.042
7 Chaura Mata Mandir Nala Ganga and the 0.125
8 Kashiram Awas Nala water coming out 0.377
9 Nagarpur Nala of the mesh is 0.091
10 Tekaur Nagarpur Nala purified through 0.100
11 Bharpur Trimuhani Nala bioremediation 0.134
12 Saddupur Naipurwa Nala process and release 0.960
13 Pashu Chikitsalay Nala into the Ganga. 0.126
14 Nagar Palika Nala 0.224
15 Pared Ground Nala 0.300
Hre— TR uifereT 9Ryg gAR WHiaTa @t 15 Fell R TRIRHSTIE &1 1 o™ g§RT W AT O 6 R |
h Qoo 22X

Executive Officer
Nagar Palika Parishad Chunar

Mirzapur
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MC MEHTA VS UOI
OA NO. 200 OF 2014
STATE OF UTTAR PRADESH

DISTRICT NAME-GHAZIPUR
The information be provided in the following tabulated form.

I _ II m v \% VI VIl
Name of Drain | District/ | Iftapped | Quantity of | STP to which the Status of | Statusof | Timeline | Timeline for completing the household
Town of sewage drain is proposed land funds for funds connectivity to the STP
untapped | discharged to be connected allotted provided provided
from the after tapping for STP for the for the
drain STP STP
functional
1 2 3 4 5 6 7 8 9 -
Anzahi Ghat Ghazipur | Untapped 3.910 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to be
Drain MLD capacity is . completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 Nos. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0 share are received the connection work
program. Thus, will be completed within two months.
there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos.
tapping of drains No scheme for balance sewer line and
after completion. house connection is approved yet. The
balance works will be completed in two
) _years after the approval.
Steamer Ghat | Ghazipur | Untapped 3.241 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to be
Drain MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0
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proghm'. Thus,
there will be no
requirement for
tapping of drains
after completion.

share are received the connection work
will be completed within two months.
Total Household: 23932 Nos.

Total balance households: 13049 Nos. No
scheme for balance sewer line and house
connection is approved yet. The balance
works will be completed in two years after
the approval.

Collector Ghat | Ghazipur | Untapped 3.141 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to be
Drain MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0 share are received the connection work
program. Thus, will be completed within two months.

there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after

the approval.

Dadari Ghat Ghazipur | Untapped 3.233 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to be
Drain MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total

Namami Gange
Program. Work is
Sewer Network and
house connections is
under progress
under AMRUT 2.0
program. Thus,
there will be no
requirement for
tapping of drains
after completion.

Household connection to be provided
covered by sewer line 10883 No. Jal
Nigam (Urban) Ghazipur has not yet
received the funds for the municipal share,
as soon as the funds for the municipal
share are received the connection work
will be completed within two months.
Total Household: 23932 Nos.

Total balance households: 13049 Nos. No
scheme for balance sewer line and house
connection is approved yet. The balance
works will be completed in two years after
the approval.
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Sai Mgndir Ghazipur | Untapped 3.119 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to  be
Drain MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon 2s the funds for the municipal
under AMRUT 2.0 share are received the connection work
program. Thus, will be completed within two months.
there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved vet. The balance
works will be completed in two years after
the approval.
DM Bangla Ghazipur | Untapped 3.141 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to be
Drain MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection tc be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the finds for the mmnicipal share,
under progress as soon as the finds for the municipal
under AMRUT 2.0 share are received the conmection work
program. Thus, will be completed within two months.
there will be no Total Household: 23532 Nos.
requirement for Total balance households: 15049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
the approval.
Bada Mahadevi | Ghazipur | Untapped 3.910 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to  be
(Gorabazar) MLD capacity is completed by 31® July, 2025. Sewer
Drain operation under network length is 104.64 km. Total

Namami Gange
Program. Work is

Household connection to be provided
covered by sewer line 10883 No. Jal

Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the mumicipal share,
under progress as soon as the funds for the municipal

121



121


41743

under AMRUT 2.0 share are received the connection work
program. Thus, will be completed within two months.
there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house

after completion.

connection is approved yet. The balance
works will be completed in two years after
the approval.

Chhota Ghazipur | Untapped 1.270 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to  be
Mahadeva MLD capacity is completed by 31™ July, 2025. Sewer
(Adarsh Bazar) operation under network length is 104.64 km. Total
Drain Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0 share are received the connection work
program. Thus, will be completed within two months.
there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
the approval. SRR
Harijan Basti Ghazipur | Untapped 0.020 Note- STP of 21 Completed | Completed | Operational | Household - sewer connection to be

Drain

MLD capacity is
operation under
Namami Gange
Program. Work is
Sewer Network and
house connections is
under progress
under AMRUT 2.0
program. Thus,
there will be no
requirement for
tapping of drains
after completion.

completed by 31% July, 2025. Sewer
network length is 104.64 km. Total
Household connection to be provided
covered by sewer line 10883 No. Jal
Nigam (Urban) Ghazipur has not yet
received the funds for the municipal share,
as soon as the funds for the municipal
share are received the connection work
will be completed within two months.
Total Household: 23932 Nos.

Total balance households: 13049 Nos. No |
scheme for balance sewer line and house
connection is approved yet. The balance
works will be completed in two years after
the approval, /
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Rui Mandi Ghazipur | Untapped 0.018 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to be
Drain MLD capacity is completed by 31% July, 2025, Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program, Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0 share are received the connection work
program. Thus, will be completed within two months.
there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
) the approval.
Posta Ghat Ghazipur | Untapped 0.027 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to be
Drain MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0 share are received the comnection work
program. Thus, will be completed within two months.
there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
the approval. : i
Navapura Ghat | Ghazipur | Untapped 0.018 Note- STP of 21 Completed | Completed | Operational | Household = sewer connection to be
Drain MLD capacity is

operation under
Namami Gange
Program. Work is
Sewer Network and
house connections is
under progress

completed by 31% July, 2025. Sewer
network length is 104.64 km. Total
Household connection to be provided
covered by sewer line 10883 No. Jal
Nigam (Urban) Ghazipur has not yet
received the funds for the municipal share,
as soon as the funds for the municipal
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under AMRUT 2.0
program. Thus,
there will be no

share are received the connection work
will be completed within two months.
Total Household: 23932 Nos.

Total balance households: 13049 Nos. No

requirement for
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
o o the approval.

Opium Factory | Ghazipur | Untapped 0.018 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to be
Colony Drain MLD capacity is completed by 31T July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0 share are received the connection work

program. Thus, will be completed within two months.
there will be no Total Household: 23932 Nos. .
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after

L I N the approval.

Peer Nagar Ghazipur | Untapped 0.027 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to be
Drain MLD capacity is completed by 31% July, 2025. Sewer

operation under
Namami Gange
Program. Work is
Sewer Network and
house connections is
under progress
under AMRUT 2.0
program. Thus,
there will be no
requirement for
tapping of drains
after completion.

network length is 104.64 km. Total
Household connection to be provided
covered by sewer line 10883 No. Jal
Nigam (Urban) Ghazipur has not yet
received the funds for the municipal share,
as soon as the funds for the municipal
share are received the connection work
will be completed within two months,
Total Household: 23932 Nos,

Total balance households: 13049 Nos. No
scheme for balance sewer line and house
connection is approved yet. The balance
works will be completed in two years after
the approval.
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Shamsha_n Ghat | Ghazipur | Untapped 0.103 Note- STP of 21 | Completed | Completed | Operational | Household sewer connection to be
Drain MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0 share are received the connection work
program. Thus, will be completed within two months.
there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
- . ! the approval.
Budha Ghazipur | Untapped 0.049 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to be
Mahadeva Drain MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0 share are received the connection work |
program. Thus, will be completed within two months.
there will be no Total Household: 23932 Nos. ‘
requirement for Total balance households: 13049 Nos. N
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
the approval.
Mugalpura Ghazipur | Untapped 0.027 Note- STP of 21 Completed | Completed | Operational | Household - sewer connection to be
Drain MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total

Namami Gange
Program. Work is

Household connection to be provided
covered by sewer line 10883 No. Jal

Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as. soon as the funds for the municipal
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under AMRUT 2.0
program. Thus,
there will be no
requirement for

tapping of drains
after completion.

share are received the connection work
will be completed within two months.
Total Household: 23932 Nos.

Total balance households: 13049 Nos. No
scheme for balance sewer line and house
connection is approved yet. The balance
works will be completed in two years after

L ol o : the approval.
Khldakl. Ghat Ghazipur | Untapped 0.025 Note- STP of 21 Completed | Completed | Operational | Household ~sewer connection to be
Drain MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the finds for the municipal
under AMRUT 2.0 share are received the connection work
program. Thus, will be completed within two months.
there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
the approval. 5
Tedi Bazar Ghazipur | Untapped 0.025 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to be
Drain

MLD capacity is
operation under
Namami Gange
Program. Work is
Sewer Network and
house connections is
under progress
under AMRUT 2.0
program. Thus,
there will be no
requirement for
tapping of drains
after completion,

completed by 31%® July, 2025. Sewer
network length is 104.64 km. Total
Household connection to be provided
covered by sewer line 10883 No. Jal
Nigam (Urban) Ghazipur has not yet
received the funds for the municipal share,
as soon as the funds for the municipal
share are received the connection work
will be completed within two months.
Total Household: 23932 Nos.

Total balance households: 13049 Nos. No
scheme for balance sewer line and house
connection is approved yet. The balance
works will be completed in two years after
the approval.
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Cheetnath Ghat | Ghazipur

Deai hazipur | Untapped 0.686 Note- STP of 21 | Completed | Completed | Operational | Household sewer connection to be
MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0 share are received the connection work

program. Thus, will be completed within two months.

there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
i i the approval.

Gola Ghat Drain | Ghazipur | Untapped |  0.102 Note- STP of 21 Completed | Completed | Operational | Household sewer connection to be
MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided

Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0 share are received the connection work

program. Thus, will be completed within two months.

there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
s the approval.

Maksud Ghat Ghazipur | Untapped 0.018 Note- STP of 21 Completed | Completed | Operational Household sewer connection to ' be
Drain MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total

Namami Gange
Program. Work is

Household connection to be provided
covered by sewer line 10883 No. Jal
Nigam (Urban) Ghazipur has not yet

Sewer Network and
L house connections is received the funds for the municipal share,
under progress " as soon as the funds for the municipal
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under AMRUT 2.0
program. Thus,
there will be no

share are received the connection work
will be completed within two months.
Total Household: 23932 Nos.

requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
; n : the approval. i
Mallah Basti Ghazipur | Untapped 0.020 Note- STP of 21 | Completed | Completed | Operational | Household sewer connection to be
(Sikandarpur) MLD capacity is completed by 31% July, 2025. Sewer
operation under network length is 104.64 km. Total
Namami Gange Household connection to be provided
Program. Work is covered by sewer line 10883 No. Jal
Sewer Network and Nigam (Urban) Ghazipur has not yet
house connections is received the funds for the municipal share,
under progress as soon as the funds for the municipal
under AMRUT 2.0 share are received the connection work
program. Thus, will be completed within two months,
there will be no Total Household: 23932 Nos.
requirement for Total balance households: 13049 Nos. No
tapping of drains scheme for balance sewer line and house
after completion. connection is approved yet. The balance
works will be completed in two years after
the approval. :
Kapura Ghat Zamania | Untapped 2.9 Bioremidiation by | No Project | No Project | No Project | Timeline can be given only after approval
Drain Nagar Palika Planned Planned | Planned for | and sanction of project. :
Kankadawa Zamania | Untapped 1.2 Parishad, Zamania | for Sewer | for Sewer Sewer
Ghat Drain Network Network Network
Gorwa Drain Zamania | Untapped 2.7 and STP and STP and STP
No project
Bioremediation by Land is planned
Kolhua Ghat NP Untapped 0.9 Nagar Panchayat not for Sewer Jun, 26 Jun, 26
Nala Saidpur Saidpur available | Network
and STP
No project
Bioremediation by Land is planned
Rang Mahal N, Untapped 0.8 Nagar Panchayat not for Sewer | Jun, 26 Jun, 26
Ghat Nala Saidpur Saidpur available | Network
and STP
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No project [
NP Bioremediation by Land is planned
Ram Ghat Nala Saidpur Untapped 0.8 Nagar Panchayat not for Scwer Jun, 26 Jun, 26
Saidpur available | Network
and STP
No project
Mahabir Ghat N ) Bioremediation by Land is planned
Nala Saidpur Untapped 0.5 Nagar l.’nnchaym not for Sewer Jun, 26 Jun, 26
| Saidpur available | Network
f and STP
No project
Ssneat Ghst NP Bioremediation by Land is planned
N Said Untapped 0.6 Nagar Panchayat not for Sewer Jun, 26 Jun, 26
Nal Saidpur g :
Saidpur available | Network
— and STP
No project
NP Bioremediation by Land is planned
Pakka Ghat Nala Sa} Tt Untapped 1.0 Nagar Panchayat not for Sewer Jun, 26 Jun, 26
P Saidpur available | Network
and STP
No project
- Bioremediation by Land is planned
Bug};:?,i: ?:e‘ SaIi:liP Untapped 0.6 Nagar Panchayat not for Sewer Jun, 26 Jun, 26
- pur Saidpur available | Network
and STP
No project
NP Bioremediation by Land is planned
Kot Ghat Nala Saidpiir Untapped 0.9 Nagar Panchayat not for Sewer Jun, 26 Jun, 26
P Saidpur available Network
and STP
No project
NP Bioremediation by Land is planned
Jauharganj Nala Saidpur Untapped 0.7 Nagar Panchayat not for Sewer Jun, 26 Jun, 26
p Saidpur available | Network
and STP
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As per the data compiled in accordance with the Hon’ble NGT's order dated 06 November 2024, the
status of sewage management across Ballia districts/towns has beaen assessed. There is only one drain ~
Katahal Drain which meet The Ganga River. The Katahal drain Is under the Jurisdiction of Irrigation
Department. This Drain remains untapped.

There are 06 tributary Drains of this major drain which are currently being treated through
Bioremediation technique. And there are no any balance drains which are not being treated through any
method.

The cumulative sewage discharge from all the listed drains is approximately 14.67 MLD, out of which:

14.67 MLD is being treated through Bioremediation technique. Hence, Zero MLD remains untreated as
of the latest update.

No Any drains are proposed to be tapped and there is no existing Sewage Treatment Plant (STP) in the
existing network.

No Any drains are proposed to be tapped to under construction STP with capacity of 20 MLD Sewage
Treatment Plant (STP) is expected to be functional by 31% May 2025

DPR for household connections (14342 households) against previously laid sewer line of 58 Kms is
submitted for approval and is targeted to be completed by 31 December 2026. PFR for balance sewer
laying and household connections is already submitted and will be completed in two years from date of
approval (Approval Awaited)

Only 14342 households are to be provided connection to under construction STP of capacity 20 MLD by
31 December 2026.Remaining households will be catered through co- treatment plant of 25 KLD capacity
which is under construction along with the STP plant.

of STP re: UPJN
There is no existing STP in the city.

Land has been allotted for one STP.
Funds have been sanctioned for one STP and no STP await financial approval.

One STP with capacity 20 MLD is expected to be functional by 31% May 2025.

Household connectivity: UPIN

There are two independent sewer networks with a length of 57 kms in total in the city to be connected
to one under construction STP with capacity of 20 MLD. One of the network with 30 kms length cannot
be made functional as there is stay on the construction of SPS catering this network by Hon'ble High
Court. There are around 26000 (projected) households in Ballia municipal area and of which no
household is connected to existing network. All 26000 households cumulatively in 25 wards are yet to
finalize the household connectivity timeline.

At Present there are 06 drains in Municipality Ballia area which meet the Katahal drain.These 06 drains
are being treated through Bioremediation technique before meeting the Katahal drain. The Katahal drain
is under jurisdiction of Irrigation Department Ballia. STP of 20 MLD capacity is under construction by
Uniar Pradesh Jal Nigam (Urban) Ballia.
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MC MEHTA Vs Uol 0.A. No46h #i3¢Aa state of Uttar Pradesh
District Name: Ballia

NPP

enumeran S;'ATUS OE TAPPED_/UNTAPPED/PARTIALLY TAPPED DRAINS- Below is the complete tabular data

sewage di n? at 1?‘ drain in Ballia (Ganga Side), specifying it is untapped. The table also includes the quantity of
g€ discharge in MLD, the STP connection (if any) the timeline, and land/funding details (where applicable).

| ?gm? l D"‘S"'“l i Tapped | Quantity TP/ [ LaND/ FUND Timeline | Timeline for completing
‘ otbrain | town | or of STP to which the drainis | Statusofland | Status of for the household
| ! Untapped | Sewage proposed to be connected allotted for funds making connectivity to that STP
l‘ discharge after tapping STP provided for the STP
from the d the STP functional
Drain
(MLD)
S.No 1- 1] i V. \ : + VI ! : vii
1 Katha! Ballia Untapped 14.67 HouseHolds are to be Land, 0.948 Ha Funds 31 May- DPR for household conections
Drain connected through sewer lines allocated in amounting to 2025 (14342 households) against
to under construction 20 MLD Chhodhar Rs. 23.95Cr previously |aid sewerline of
STP at Chhodhar. Currently the village. STP INR are 58 Kms is submitted for
drain is treated through Bio is under allocated for approval and is targeted to be
Remediation method by Nagar construction. STP under completed by 31 December
Palika Parishad Ballia. The AMRUT 2.0 2026. PFR for balance sewer
Households will get connected program and laying and household
to this STP through Sewer sanctioned connections is already
Network.The six drains vide G.O No.- submitted and will be
bringing sewage ta Kathal 190/AMRUT- completed in two years from
Drain is being treated through 2.0/Nau-5S- date of approval (Approval.
Bio Remediation Method. 2023 dated Awaited)
26.09.2023

(Elaboration: The above.table shows that Kathal drain leading to the Ganga river in Ballia is untapped. The STP
referenced in the table. (20 MLD STP at in Chhodhar village) is under construction under the AMRUT 2.0 program and
sanctioned vide G.0O No.-190/AMRUT-2.0/Nau-5-2023 dated 26.09.2023.)
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